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LOK SABHA

Wednesday, April 28, 1965/Vaisakha
8, 1887 (Saka).

"The Lok Sabha met at Eleven of the
Clock

[MR. SPEARER in the Chair]

ORAL ANSWERS TO QUESTIONS

Compensation to Goan Nationals

+
J Shri R. G, Dubey:
*1053. 1\ Shrimati Savitri Nigam:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 427 on the
8th December, 1964 and state whether
Government have reached any final
conclusion regarding the compensa-
tion to be paid to those in Goa whose
properties were confiscated during
Portuguese regime?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
In reply to a supplementary o Star-
red Question No. 427 on 9th Decurn-
ber 1984. I stated “So far as pro-
perty confiscated is concerned, 1 think
they have restored it”. On inquiry it
has been found that actually no such
confiscation of property had occurred
and so the question of compensation
does not arise.

Shri R, G, Dubey: I think, Sir, there
is some discrepancy in the statement
that has been supplied to us where it
is said that “sentences have been re-
duced”. This question, I believe, re-
fers to the political prisoners who
fought for the liberation of Goa, What
does it imply if you say “sentences
have been reduced”?

471(Ai) LSD—1.
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Mr. Speaker: The question 1s about
compensation to be paid to those
whose properties were confiscated
When he says that no such confisca-

tion of property had occurred, the
question of compensation does not
arise. There is no reference in the
reply of the Minister to any state-

ment placed on the Table,

Bhri R, G. Dubey: There is refer-
ence to a committee that has been set
up to study this question, in the state-
ment given to us.

Shri Hathi: Sir, he is referring to
the reply given to Question No. 427
to which I have réferred here.

st oy fag: T wiw F A
qifafessr aw & foasr w9 g€
g ®|7 TaANz IF FEIRIT Foar ?

oeqw AENRT o A A1 ATTE s
garer g

Shri P. Venkatasubbaiah: As in no
other State such political sufferers
who participated in the. . . .

Mr. Speaker:
question altogether.,
next question.

ag fasafrarem

That is a different
Let us go to the

t*1054. :
Y gaw g
=t "o Wo AW :
st farrrre qraw
¥q7 forery 9oy 3g FATH FT AT
w3 fr
(%) #1 F& TS FER T O
7 favafearer e &1 gare faar
¢ Wk
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(=) afz g1, avgw graw W
4 a% favg gA &7 gwEAr 7

fire Ao & oA (S wea
™) (F) S, g

(&) fawafaarsa  waT wEw
Fgg fawg & wuar fawmfant #
afm ®7 IfEET &

S\ AETIA ey & A Sar
g fr frwafraea sq@e s &
qrg g7 faer garaa & qm fer few
gt Awgy g A A7 favafagrag
ity #33 Favaw ¥ g far
g i fer fvr Toqt & for faea-
frmeg sEw wmm & &l
H T

st W Teiw o fogfa ag & f A
Famy fafew g sd@ wF &
afer wfew &7 @ s@m & &
fawfcl M & § ga R & A0
JHaEla AT F W aF  wgs
(mgrw), FWYL (I ¥3AW), A3
(saz waw), fegns  (waw), 9fe’d,
T 9 ATa ¥ 1A fawafaamy
AT H vy ¥ IFA TEfd THe
N ) IR gg WY gEE faar g
fir g7 favafeaedl & sfafem s
Faadia Fwar ¥R fedr gare
a3 fa=T A fwar 9@

ot weTaTerT et : afqor WA &
%8 g Hogw W fmm dama &
TH WHIT F1 7Y fa ar fif gfegor 7
e wmeaw & uw 3t Preaframey @
arg agr* faarfagi frwEar &
e ¥ @I gy, AfeT FE qoe
IEEH FY FIAT AEAT qawrs fow
¥ ¥ANT FEHT IART @AY TG AT
gF L wn & o awar g feoard
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FEAAT TYIAT KT FTH R FEA
o qfifegfeqi & mqwT 39
famafagem agigmwm &1 fa=e
F] W R7?

St WX TR T gHT AL qIE AT
AFFTL SOy  IAF  WAEIC T AN
Gar #1¢ gaE f&d Tow @A
@ A ¥ gwe dw frar g WA
AEN T o§Ew § FrE @0
o R

! TETIAIT ATEAY  HEAAE HAT
ot ®Y AR ERT fF qqT T F qAE
¥ uox faufagem @@T & oy &
fomr 9T 1 2o i FIHY 7 a@wEnAT WY
qT1 |

oY W T S g, St aw qE
qZ 39 9T ¥W gArdm 7w faErw
frr mar a1 SfFe @@ e @
fearamar a1 afF 78+ TEw A
T -

st e fag fegmt . @
gz g g g fE fawfraedt
g 7Y, f= o gefwar @11 FwER
TR gafaa ot s &1 AfeT e
F 2 oo e oot e favarfagmag
#¥qT guT | AT A< T AFHFFT IAAT
% @Yoy arqesl F garar fear | day
feafa & a7 avwre ga T o fa=Te
w4 f agfoeT &1 ot v & @ g2
T 92 |

WU WENAW © WA §EEd &0
qATE §, AT wd) gEE | F |

Wt ok feg et 57 qar}
f& ot fa=r w4
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weae AR . SET Fi | AT
&Y AGE FTAT | 19 A} BT 99 ) fA=A
i g fear s

Shri Subodh Hansda: May I know
whether the Government of West
Bengal has suggested the establish-
ment of a unjversity at Belur in the
name of Swami Vivekananda and, if
so, what has happened to that sugges-
tion?

Shri Bhakt Darshan: Yes, Sir. A
suggestion was made by the West
Bengal Government to the effect that
a university after the name of Swami
Vivekananda should be established at
Belur. This was examined by the
Commission and it has advised that
a special institution, rather than a
university, be established to com-
memorate the memory of Swami
Vivekananda which, in course of time,
under section 3 of the University
Grants Commission Act, may be de-
clared as a deemed university,

Shri S. C, Samanta: May I know
whether there is any proposal to open
any universities in the non-Hindi-
speaking areas and, if so, what are
the conditions and what financial help
will be given from the Centre?

Shri Bhakt Darshan: As far as 1
know, there is no such proposal

Y fawaATa qdq ; ¥ U A
frwafrarem wqam wEm & srgeT
1 & fe o7& oo # Ffy Favafamrmem
T & w @ sEwrEmr sl
& st wgan g e favafaaea s
graw & gfy  favafeaem avem &
graer T ogar fawrfor #Yg o fe
et wfad #r &

st WY T T AF GO AAFL
3, oy frwafraeat & g § 518
T AT A q% FAGT § qTHT TG
arr g
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Shrimati Jyotsna Chanda: May I
know whether any proposal has come
from the Assam Government to estab-
lish any university in the hill areas
of Assam?

Shri Bhakt Darshan: There was a
proposal and a Committee was
appointed. Ifs report is being consi-
dered by the University Grants Com-
mission. They have not made any
final recommendation.

Shri Kappen: May I know whether
there is ‘any suggestion from any State
for starting any residential univer-
sity?

Shri Bhakt Darshan: I am not clear
about the word “residential univer-
sity”.

Shri EKappen: Now you have gzot
only affiliated universities,

Mr. Speaker: He has said that he
does not know it.

Shri Muthiah: May I know whether
the Central Government have ap-
proved of the decision of ihe
Madras Government to set up the
Madurai University and, if so,
whether the Central Government
would give the necessary financial
help to the Madras Government?

Shri Bhakt Darshan: As | said be-
fore, the University Grants Commis-
sion has already approved a propusal
to establish a university at Madurai.
It is now the responsibility of the
State Government to proceed with it
and the necessary funds under the
rules would naturally be provided.

it e fag © #91 AT aE aq@n
awdft @ i wror Safamer farer 1wt
F1 WA C awAHI ane( 19 & g man
gfrafede @t @@ ar o
gfmafedls & gasw fear smam?

st W T IFRfAEE 2T A
afrafadisr gaR WA T AW Haar
¥ ga aF & R fe azga @ gfez-
Zgza @ Ta § faAwW T A
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sgaar ¥ ghffor swaw &
a ¥ A om wf gua A ¢ fF
o af feqd @ W@

Wo W FAET W . W A
fea frm safaaay & am ¥ fawfaameg
&Y T A AT I § WA AT
Fam Yy ¢ fawfeamg @@ @
21 omwT JE, s gTHEIC ey
AN Fame AT fagral w1 A%
famafeamy  Sw=r S

ot W A oW gF a1 FrEqar
g1 Ff o g, AfeT §fF AT
areg ¥ garm faamr Fwagd &
feerfeerag g1gm s & o w9

T

o TH /ART wifgar : il &%
foe foq aaferat & am & fawafaarem
T, oy ge fwavarn)

ot e e Fywawg ar gasy
gar g awar, afFw gw QA F
IR wEE {A AT {1 IR
&Y (WAE) AT T qeAq
Pevafagmea 21

o o -wAYET g : H1T
awarr g, Faa AT wemw
wgEg, dv § wOE 69 &7 @
gfs getfrm avg & e feraromar g

WEIW WEIR : WT HaT AgEg ¥
g g s o av 99 OW TemE
g A WY qF THWAT IIE F 707
FFIE | W AT wEq fEgAr A
& I ar FAHT AT {9 TS W)
g awdar g

o T WAET Wifgan : uwi 3
¥z 78 ¥ 2 f% QA 2, a8 s
g
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eI ARG : WTET, WIET |

Mo TR RANET  Aifgar : =1E7,
HTET Fgd A T FTH A TN | AT
gy @ @ few A9 Q&8

Shri S. Kandappan: The University
Grants Commission is strongly ot
the view, in the interest of quality ol
education, that we should have more
unitary and federal type of universi-
ties than the affiliated ones that we
have at present. What steps has the
Government taken in that direction?

Shri Bhakt Darshan: From this
point of view the Commission has
recommended that no new university
should be started during the course
of the next Plan, that is, the Fourth
Plan, . ..

Shri S. Kandappan: Convert the
affiliated universities into federal type
of universities.

Shri Bhakt Darshan: I was coming
to that. The University Grants Com-
mission has recommended that all our
efforts during the course of the Fourth
Five Year Plan should be concentrat-
ed on the improvement of quality,
that is, consolidation rather than ex-
pansion.

Tralning in Tomservation of Cultural
Freperty

( Shri Stbodh Hansda:
Shri S. C. Samanta:
Shri Raghunath Singh:
Shri Madhu Limaye:
Dr. Ram Manohar Lohia:

‘Will the Minister of Education be
Pleased to state:

(a) whether it ig a fact that an
institute for training in the conserva-
tion of cultural property, monuments
and archaeological finds in South-East
Asia will be established in India with
the assistance of the UNESCO;

(b) if so, the portion of expendi-
ture to be met and the nature of other

*1055.
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assistance to be rendered by the
UNESCO; and

(¢) the nature of programme for
training chalked out and the coun=-
trieg participating in the training pro-
gramme?

The Minister of Cultural Affairg in
the Minister of Fducation (Shri
Hajarnavis): (a) A proposal to set up
a laboratory for this purpose is under
consideration.

(b) and (c). The question of tinan-
cial assistance and other details will
be finalised after a decision has been
reached to establish such g labora-
tory.

Shri Subodh Hansda: Since this ins-
titute is the first of its kind to be
established in the country, I would
like to know whether the South-East
Asian countries also have been con-
sulted in this respect.

Shri Hajarnavis: As a matter of fact,
the two experts who favoured us with
a visit have submitted their report.
Though we know the general outline
of the report, UNESCO themseclves
have not communicated their views.
It is only after the views of UNESCO
are known that we will be able to
know whether we will be able ‘o as-
sociate countries other than India
with us though certainly it would be
our desire to do so.

Shri Subodh Hansda: May I know
whether Government has determined
to set up this Institute in India; if so,
where will it be located?

Shri Hajarnavis: It is certainly our
intention that as far as possible this
institute should be set up in Indig and
there can be no better country in
South Asia except this country. The
place we have in view at present is
the National Museum in New Delhi
where we have a central laboratory
of our own.

Shri §. C. Samanta: May I know
whether there is any arrangement in
the training of preservation of anthro-
pology, archaeology etc, in this coun-
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try; if not, whether some persons are
sent abroad for training at present?

Shri Hajarnavis: We have got a
school of archaeology here and we
train students .in archaeology. About
anthropology, he might ask us. for
separate infarmation.

ot oy fag : & ag s A
g f& st aig, faft oY arerer a3
& wre wiyarqw 9T § I g & Ay
s I srfrom i § 7

ﬁm:ﬁﬁhm‘m‘
AT T foaT I |

st 7y fawd : 3o f7 @@ g8
Tr HE e w1 Hw frer aqr, WK
Tyt #% Xu & xo agg ww (i
s Al
ag I AT § E wmd R ¥ N
FIATE qATY a7 @Y §, I wRe
TEHT B W G AT FT AT FA W
+ft gferarms gy ?

st gweriw - off g, T AR F
WY 5=8 fastan & qorrg o @it Wi
Ja% uifes & fegqr s o

o TW wAET wWifgar g R
zfgor gfrar & wrewt w0 QY
o #T FATT §, AENARTE ¥ AW
gz W efaw ¥ fgfoar aw, e
fag & o Wik wex aQt g g
FTAT WATEAT Q6 g GHE® A AW
gy, Afe o i w7 qarer € 1 v
qTHTR TF dafa, wewta, ghogr Wi
AT MR FT AHT AGAA HTA §T
W e ?

S gWCAEYE ;AR T AT A gy
¢ fr wu e & gowTe wTo Afgmr ¥
aguaT R |

o TW AAFT Wfgan : T8 i
o fr aro agw &1



11495 Oral Answers

st fanifar forer @ oY qUR FOS @
¢ ok ot aF q@ ) 5@ gu § I
T@EEY Y WY & | TG Ty § TaAe
g fagre F2 AVl 1 a9 6 e
AT F ¥ AN EF A BT FHEE
foredr e &, oo @ g 4% 9t e
g1 A aTeX I 9t ¥ Ak dar AR
aTfE T3 A9 1 TR A TR |

ot g : X IR ag Fifwow
@ § e fom o soema € at
arera o< for S § ST e e
ST, AT w7 felt & qre QY i §
A AR 9T W, ITHT IJ@WTH TS
agg B ATCAT |

Supply of Fertiliser Plants by Poland

+
J Shri Yashpal Singh:
-fmss' . Shri D. C. Sharma:

‘Will the Minister of Petroleum and
Chemicals be pleased to state:

(&), whether it is a fact that Poland
is ready to supply India with fertilizer
plants ‘for payment in rupees on non-
commercial terms;

(b) if so, whether it is proposed to
utilize this offer; and

(c) the extent to which it compares
with the offer made recently by the
American consortium?

The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): (a) No, Sir.

(b) and. (c). Do not arise,

ot gmara fag S wwdw ) a1
& T e w8, e ST v
e g?
Shri Alagesan: We are carrying on
talks
Two rounds of talks have already

taken place and they are again ex-
pected in the first week of May.
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ot qmow fag - W T ET W
F=A1 Y FAY A GHG g1 W FA T
gw wrew faviT @Y g ?

Shri Alagesan: At present we are
not making much of the components
of the fertiliser plant and we have lo
import them. By and by, we may
become self-sufficient in the manufac-
ture of fertiliser plants,

st g fay : 3O IO F 0% ?

Shri D. C. Sharma: May 1 know
how many fertiliser plants the
Bechtel Corporation js setting up and
whether they will be set up, so far as
capital is concerned, in collaboration
with India or they will utilise all the
capital of their own?

Shri Alagesan: The original idea is
to set up five plants of 200,000 tons
each of nitrogen totalling 1 million
tons of nitrogen. Ag far as the finan-
cial aspect of it goes, it is with a view
to collaborate with Government, The
American parties will collaborate with
Government. There is no question of
their setting up a plant by themselves.

Shri Daji: Sometime ago the
Finance Minister mentioned that
Bechtel have been given time upto
May, otherwise, we would go without
them. Now there is a report that
talks are scheduled to be held next
month, What is the latest position
in this matter?

Shri Alagesan: I have already stat-
ed the latest position, that they are
expected in the first week of May.

Dr. Ranen Sen: Is it a fact that the
estimate given by the Bechtel Cor-
poration is to the extent of Rs. 200
crores as foreign exchange and that
the Indian -expert has said that not
more than Rs. 150 crores of foreign
exchange will be necessary and, if so,
may I know if the Government has
taken this point also into considera-
tion?

Shri Alagesan: The total cost comes
to Rs. 202 crores of which Rs. 109
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croreg will be in foreign exchange.
But this we thought was very much
on the high side. In the course oi
negotiations, they have said that this
is not a fixed cost and that they will
have to work out the costs and there
is a possibility of the costs being con-
siderably reduced,

ot gow T wYNT  TAT A A
TamaT fE gaa Y A aradE )Y 9%
ey arc e o @ & 1 F e A
g fr <Y arc e F #7 [ e
faeT & AT Ta¥ wwd®T gwar |
agraar am ?

Shri Alagesan: When we are in the
midst of the talks, we shall not be
able to disclose the results. After
the talks are concluded, we shsll be
able to do so,

Shri K. N. Tiwary: Keeping in view
the urgency and imporiance of ferti-
liser and shortage of fertiliser in the
country, is Government approaching
any other country to set up Llhese
plants in collaboration with India?

Shri Alagesan: In addition to
Bechtel, there are some other parties
also who have offered to collaborate
with us. These offers have been
received by the Government and they
are also under consideration.

Shri P. Venkatasubbaiah: May I
know the grievance of the private
sector and why they are not being
given the necessary foreign exchange
to import machinery for setting up
fertiliser plants, and whether the
needs of lhe private sector could not
be met with a view to helping them
to set up their plants as early as
possible?

Shri Alagesan: The two things are
different. There is no question of
our refusing foreign exchange for the
private sector. We ure as much inte-
rested in the private sector factories
as we are in the public sector ones.
We have helped the private sector
factories also to arrange for tihe
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foreign. exchange. The Coromandel
Fertilisers and also the Kothagudem
Fertilisers have been promised
foreign exchange.

Unemployed Engineers

+
Shri P, R. Chakravertt
Shri Mohammag Elias:
Shri Yashpal Singh:
*1057. Shri Madhu Limaye:
Shri Kishen Pattnayak:
Dr. Ram Manohar Lohia:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
survey on the utilisation of graduate
engineers conducted by the Council
of Scientific and Industrial Research
reveals thal one out of every three
graduate engineers is unsatisfactorily
employed resulting in frustration and
lowering of productivity;

(b) whether the
both public and private
industrial establishments;

survey covered
sectors of

(¢) whether it is a fact that accord-
ing to the views of the ‘managements
covered by the survey, orientation
courseg are necessary for the new
entrants in industries; and

(d) whether Government have
considered the findings of the survey
and have devised ‘methoq for effec~
tive utilisation of young engineers?

The Deputy Minister in the Minis-
try of Education (Shrimati Soun-
daram Ramachandran): (a) Yes, Sftr,
according to the interim report on a
survey which was made of the utili-
zation of about 4000 graduate engi-
neers. -

(b) The survey covered 14 indus-
trial establishments in the . Public
Sector and 8 in the Private Sector.

(¢) The Managements were gene-
rally of the view that the Univer-
sities and Colleges produced engi-
neers suitable for their industry, but
that fresh graduates needed some
initial treining on the job.
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(d) No, Sir, the final report on the
survey is still under preparation,

Shri P. R. Chakraverti: May 1
know whether it is a fact that accor-
ding to the survey more than 37 per
cent of the engineers are holding
positions which could easily be filled
up by diploma-holders, and if so,
what steps have been taken to set
these factors right?

Shrimati Soundaram
ran: It is a fact that in certain
categories some people are holding
to the positions on their own and
those jobs could be done by diploma-
holders, but that is one view. At the
same time, very often engineers are
employed at a lower level when jobs
are available and then they are pro-
moted. But this is one of the views.

Shri P. R. Chakraverti: May 1
know whether it is a fact that the
present system of training and edu-
cation is not sufficiently broad-based
and so useful for The engineers and
if so, whether there is any scheme
for reorientation of this education and
training?

Ramachand-

Shrimati Soundaram Rama-
chandran: In certain jobs, a training
in the particular field is needed, and
certain Govermment undertakings as
well as industrial undertakings in
the private sector =are giving that
training for a period ranging from
three months to two years for the
particular job for which the people
are needed. Usually the answers
elicited are that the engineers were
reasonably good for the jobs for
which they were recruited.

it g Ay - w3 =l i
FY & fadwl & ST o < i
e TR dee I agt T
oo 9% Fome soNfed aRt o 8
oY sl T S fordr T AT G
fe ¥ zak Sohfead fdel & A=l
BYF T IQT 91T 7 ITH LTS FY 4T
fisar 9 ¥ forg aOnTT w7 EET wY
@’
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st sTeeR vREer - ag A
w2

st gy fag ;o Y gt ¥ o-
frafor qara FTAIETR 17 § I fee
FY QT w7q aY gar w« Jraw fw A

T W & AT A

oY WO TR gE AR A
R w1 9t faed oar s @ fE
Wi 9 $Ifgra wyEfew 7 ag 5@
2 fis fammae 3 & wraar ad) faand
X1/5® a8t g Wt FEd & fr go et
Fo TR & faamaa § s sifae-
o SFT ¥ ¥ TAHT FIW TE G9ST
gt e a

st wy feomy : g7 T e
£ QAT A frer Y QT A9 F
i e 7 g ¥ wroor 7 feafa
oW g& & av wfnwwr & fag st
wTfE # quie T 4 §1 & H107 4
ZAT 7 W HTET N AR R
AR T FOTaE PoT & A whowwr
F1 ST Wiy F smreqr Atk & fog
AR & $qH IS AT @G g 7

Shrimati Soundaram Rama-
chandran: In the olden days there
were only three streams, namely
mechanical, civil and electrical. Now,
because of the fast industrialisation
of the country, there are diversified
fields, and in many engineering
colleges and institutes, a large num-
ber of optional and selective sub-
jects are offered for the training of
these engineers. It is not always
possible to give a particular type of
training needed only for a particular
field, because a certain level of
foundation-training in the general
techniques as well as science is very
necessary and this ig imparted to the
engineers, so that when they go out,
they can fit it into the particular
job, if possible without any training
and if necessary with some training.
But there 1s the All India Council of
Technical Bducation which holds
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meetings off and on, goes through the
courses, arranges short-term courses
and revises the syllabi also whenever
necessary.

ot feqw qzavow: gAEE A WM

Frer Avgfae gonfaatar w1 sfweo 39
¥ forg W=ty qoFTT Y geqr § A ;@
ag &Y § fir 3o ot fauft faoreft @ 9w
foit 1 goerh Avwfal & fag +ff
AT A A T 7

Shrimati Soundaram Rama-
chandran: The Dhanbad Mining
Engineering Institute is meant to
train engineers to work in those coal
fields. Therefore, this particular
training is given for a particular job.
I am not aware that it is not recog-
nised for goverrrment service when

the Institute itself is run by Gov-
ernment.

FMo T RAEL Sifgar - w7 Tof-
fraz awit- 1 et g At
FTaT A T R O @ qw w wa
# HET q¥ar § W yafag fawdt
WIaT # FT AGT T g frelt Wi Ee-
frae w7 arwg & agi 5-5 A AW
10-10 X &7 & & orafw faawy &
qfrea & gatgr § Wik et ag f fadeft
g wk W hfd W@
TR AN S AT g !

Shrimati Soundaram Rama-
ch/ndran: I really did not follow.

o TR RAVET wifgar : qww &
& W 7w WA A QY T Qe A
s rewarigl ...

weam Agaw ;e g & & gara
Fawr frd

Mo TH FAWC WHfgar : 76 AN 97
fe s dAH ¥ @ F FTOT AW
freeft gc arer § § w1 T AG T I
¥ wrg QT fsy o § g
e qeaT | O Wy o ag W gEdr
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7z & o freelt M gNForae Y aaerg
¥ ST % g T wrfge af o
g & fevra & fer fegea ® 3
5, 10~10 ST 20-20 TA KT FH
Adrem ag gran & f wfes @ s
4fF aTT WY arfes @, § ag Ay
FY g < faer 3 § forms sy a=-
&g A T 9% W gE oy v faden
R S Y o it & g+1-
T F TG SUTET ATEATE AT TTAT R |
7y & faer o v A g @ §
It faelt 8 wg 9x @ fean wmar
¢ fom¥ fir savar @« 7 F007 @ A%
Tg ST § § FTHE I9E, ¥ A
SLIE

Shrimati Soundaram Rama-
chandran:. First of all, the medium
of instruction in the engineering
colleges and polytechnics, as far as I
know, is English. When these engi-
neers and polytechnicians go to
various places, whether to govern-
ment or private-undertakings, they
do learn regional languages. So I do
not think the Mnguage difficulty ic
a reason, that the administration is
run in English, that is why engineers
are appointed—I do not think that is
correct.

Secondly, about the disparity of
pay, there is disparity of pay even in
our State Governments for the same
jobs like teachers, engineers and
doctors. Naturally, that alone can-
not be the cause. It is a pattern
coemmon {¢p all the other services.
Therefore, I do not think diploma-
holders can claim the same salary as
engineers because they are doing the
job or vice versa.

As regargs foreign people, they are
given contractg for a certain number
of years on a certain scale of salary
plusg additional allowances or per-
quisites. Therefore, I do not think
we can put a stop to it or regulate
it because it is governed by certain
understanding.
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o W wANgT wfigar: faedt &
miaﬁﬁmmeﬁwtwaﬁ%

WA ¥ AT TG, W TR Q
T4 § 7 & T G ART $41 AT qRISE
URCE

qeqs wEET - AT §GE AT A
T 1 o1 S0 Fare A & | HA \rw
FY T FIA A LA(AF L A gAT
s frgEa a4

He intended to convey that in
order to save money and give the
engineers a lower grade of pay, they
are employed at the post of mistris,
and because the work has to be done
in English, the mistris are not able
to do it because they are not expec-
ted to know English. Therefore,
those engineers are employed there

in that job. g7 #¥ #=AT T=Tm
NAFaAwT g !

To TW RAYT Hifgar | WX A9
A& THHT, AT AHHT W FNT qwHT

Shrimati Soundaram Rama-
chandran: I know that engineers are
employed in places where diploma-
holders agre enough, but that is not
due to language or lower salary. We

are producing more engineers, and
less  polytechnic diploma-holders.
That is why we are insisting that

there should be more and more poly-
technic schools as well as industrial
training institutes, As there are
more engineers, naturally some of
them are willing to take up diploma-
holders posta.

Dr. Sarojini Mahishi: How many
qualified engineers, who were sent
abroad for higher education in engi-
neering on the condition that they
should come back to the country to
offer their gervices, have perma-
nently settled abroad, and how many
are there in the pool at present in
our country.

Shrimati
chandran:

Soundaram Rama-
That is a separate ques-
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tion. I do not have the statistics, but
I wish to say this much....

Mr. Speaker: Next question.

Reforms in Central Secretarlat
structure

+
Shri P. R. Chakraverti:
Shri Bibhuti Mishra:
Shri R. Barua:
Shri R. S. Pandey:

Will the Minister of Home Affairs
be pleased to state:

*1058,

(a) whether Government have de-
cided to accord top priority to re-
organising the pyramidal structure of
the Central Secretariat and its
attached or subordinate offices;

(b) the extent to which the re-
organisation plan envisages delega-
tion of work to attached offices,
thereby reducing staff work at the
Secretariat; and

(c) whether the disposal of surplus
manpower will be handled by the
Ministries concerned?

The Deputy Minister in the Minis-
try of Home Affairs. (Shri L. N.
Mishra): (a) Studies on the staffing
patterns of the Ministries and their
attached and subordinate offices have
been started. First priority is being
given to the problem of staffiing

- patterns in the Secretariat for hand-

ling work relating to attached offices;

(b) and (c). Guiding principles
have been enumerated in para 2'3 of
the Annual Report of the Depart-
ment of Administrative Reforms.

Shri P. R. Chakraverti: Ig it g fact
that in terms of the present system,
the notes are gent to the officers after
different notings at different stages
by subordinates, thereby bringing
additional employment of staff? May
I  know whether Government are
making some new innovation to see
that the officers make their own not-
ing?

Shri L. N. Mishra: That is a differ-
ent question, but that is one of the
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considerations for which new efforts
are being made to achieve economy
in the staff?

Shri P, R. Chakraverti: May I
know whether the administrative offi-
cials in the Home Ministry are think-
ing of making a definite procedure
which will be applied to the officers
in Delhi and alsp officers outside
Delhi, so that the file should not be
transferred here?

Shri L. N. Mishra: If concrete
proposals are arrived at or ‘made out
from the efforts we are having in the
direction of administrative reform,
this will not be confind to Delhi
alone, but this will go to the States
also.

st fafar fsy @ snft w=lY oY &
A fem g frgue g &1 & =%
aer Wt g fR e, ot
@R, I I, Fege ey,
7oz IR wife F1 38 o faofrew
T ¢, I9H TR A Tl a% AR
fear &1

st /o Ato forey : TE A FATH §
fr frafaees szg9x @ a1 78 | aeg
HEE ¥ AYAT ST Arfg fpaT 1 g
TR F g AAT AT T FT FTH THOA
T g R ¥ @R W
AT v § fF wrE ¥ gE Y /K
T AT HT qIEqT Y, A6 g TX FY
TF FTH T & TA AR ASS Ty A |

Y TR WET™ qIORY : TR ATEA-
ggfa & @@ Y & a0 =fa
&% graT & | TEY BIET QAT FLAT @
o 7 Afen o< T § 9 IWE
g ag Nfer 1 fvia & fag st agra
gifir O Iar R a1 @
a9 ¥ A T g Fmwr v o
Afer & s qgmr § | & ag S
TR fFE T iR s
& farg T o frar s @I R |
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st ®o ATo faw : F© whr wEA &
fo T szaear & g W § R AT
¥ § 1 e 7w T ¢ F =
Tt 3@ fowr A § RO TEgT I
AAAT§ I EA TP F ALY §, IT6!

U 1 yare fear s @r ¢

Shri R. S, Pandey: The i-najor work
is done by the clerk.

Shri Sashi Ranjan: Is it a fact thut
there is @ new procedure now of writ-
ing on the files “Please discuss’, and
that this causes further delay in the
disposal of the files?

Shri L, N, Mishra: It might ex-
pedite, it might cause delay also. Tt
depends upcn individual cases.

Shri Sashi Ranjan: It
delay the matter.

ot fagdsac waw : o, & 1
ST |TgaT g e sraw & ager geR
Az v N frafes g= @,
JN ¢ TEE qAg AWT A 91 gur<
TC &, FAT ITH! Tog A AHAU H AT A
T3 w9 g & 9 ¥ I g §
gt arafa gl & 1 it g it ot
&g i €7 Traew § 3o fawen # w2
9aTe ¢ & | & ag WY rAAr e g
fe o= fawm il § Y 94T a9 & FEw
i & IB1Y S & 7

St ®to ATo fax : TS fawmi § 7
T AW AT ] | g SR Y st
fawmeit &t ST ] | AT aEew X w1
gemfer@E s mar g wix
e W a3 09 W PR G
< 8, AT w7 & s ¥ sfees
SRT AR 9 E |

definitely

Shri Kapur Singh: Is it proposed to
reorganise the pyramidal structure of
the Central Secretariat by retaining
its pyramidal structure or to reorga-
nise it through eliminating its pyra-
midal structure?
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Shri L. N, Mishra: The question is
one of efficiency and better worlz and
alsp economy. I would not say that
a pyramidal structure or any other
structure is important,

Shri Kapur Singh: He has not
answered my question, Sir. He has
answered something else,

Mr. Speaker: He says; that the ob-
jective is only efficiency and speed.
Whether it is a pyramidal structure or
just the reverse of it, lthat does not
matter,

Dr. L. M. Singhvi: Apart from the
staffing pattern and the question of
delegation of more power to the
attached offices, may 1 know whether
the Government are also aware that
the kingpin of the Central Secretariat
organisation, namely, the Central Sec-
retariat Services, are exiremely dis-
satisfied because there are no channels
or equal channels of promotion for
them and, if so, whether that is also
receiving the attention of the Govern-
ment?

Shri L. N. Mishra: That is a sepa-
rate question, but that i1s an import-
ant question and is receiving our
attention.

Shri Daji: Has it come to the notice
of the Government that for the staff-
ing pattern, the minimum steps re-
quired are 7 to 14 steps as was
suggested, and because it was
announced during the last budget
demands by the Home Minister, in his
reply, that a committee would be set
up, and after one year, the committee
has not yet submitted its report, espe-
cially in view of the 7to 14 steps in
which it was bogged down? First of
all, has the Governmen: given its
attention to it and may I know whe-
ther this team or committea also will
not get bogged down in these Tto
14 steps?

Shri L. N, Mishra: There was no
committee like this, It is the Ad-
ministrative Reforms Division which
deals with this. Therc are different
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things for different subjects as was
explained by the Home Minister ves-
terday. But so far as thal particular
question about 7 to 14 steps is con-
cerned, I am not aware of 1it, and I
will find out,

ot Wty qEg oW fawe ¥
qEA FT A1 faOTERT ] | | HETH WY
aet F7 & fog 7 F33) quT W g
2 @ & 5 #rf evew fafea e fean
1 fF g Pt & s o< faoia )
s ?

st ®o Ato fany : §F aTA WY JWAT
£ grm, 7t s A AT W drrar £
Tt |

Engineers and Technicians

*1059, Dr. L, M. Singhvi: Will the
Minister of Home Affalrs be pleased
to state:

(a) whether Governinent have made
an- analysis of the.comparate need
in the country of enginecrs and tech-
nicians;

(b) whether it is a fact that there
was an acute shortage of technicians
comparatively; and

(c) if so, the siens 10 be taken tou
rectify the position?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) Yes; Sir.

(b) Shortages have been . reported
from States in the Eastern, Centrsl

and Northern Zones.

(c) Measures have been taken for
expanding facilities for training of
technicians and for reducing wastage
in polytechnics

Dr. L. M. Singhvi: What are the
facts and figures in respect of the
comparative need in the country for
engineers and technicians?

Shri L. N, Mishra: We are not very
much short of engineers; we are short
of technicians and also mechanics and
poly-technicians, the questions which
were raised by Dr. Lohia,



11509 Oral Auswers VAISAKHA 8, 1887 (SAKA) Omal Answers

Dr. L.-M. Singhvi: May I know
whether the Government had already
undertaken any perspective study of
the needs for technicians and engi-
meers in this country at the time
when various engineering colleges and
polybechnics were started and, if so,
how is it that we now find ourselves
considerably short of the needed
strength of technicians? It is con-
templated that there would be a re-
vision in the pay-scales also?

Shri L. N. Mishra: Of course, pers-
pective study was undertaken.
I may just read out the essential
figures in  this connection. For
the third Plan, the demand for engi-
neers was 51,000, and the supply was
51,000 The expected demand for
technicians was one lakh, and the
supply has been 82,000; here, there
has been a shortfall. In the fourth
Plan, the number of engineers that
we shall need will be about 1,086,000
The expected supply would be 36,000.
Technicians needed will be 1,93,000
and the supply expected is 1,14,000.
So far as the programme is concern-
ed, I might say that in the year 1900,
the degree course institutions were
49, and today, we have got 117. The
number of boys to be admitted in
1050 was 4,119. Today it is 27,200.
The diploma course institutions in
1950 were 86; today we have 283. The
admission of boys in 1950 was 5,093;
today we have 50,709.

Shri R. S. Pandey: Students from
here go abroad for further studies in
engineering. They do not want to
come back as they try to get belter
jobs in foreign countries. In view of
this, I want to know whether -the
Government is going to impose some
condition, before the Government give
permission for them to go abroad, in
respect of their coming back,

Shri L. N. Mishra: I do not think
many engineers go. This was refer-
red to Here some days back. Of
course, some people go, but not many.

Shri A, N. Vidyalankar: If it is
true, as the minister has stated, that
the government constantly knows the
requirements of technicians and engi-

111

neers, why is it that many of the
technicians and engineers, after quali-
fying themselves, have to knock at
many doors before they are properly
settled?

Shri L. N. Mishra: There are many
reasons. They may not be satisfied
with their present jobs and they may
search for better prospects. Their
mobility is also limited. Some peo-
ple from South India are not prepar-
ed to go to-North India; some peopie
are not prepared to go if there is a
vacancy in Eastern India. As I have
said in my main answer, the overall
position is not bad, but in some zones,
there are shortages.

Shri Basumatari: May I know whe-
ther any condition has been laid on
the students when they are sent
abroad for study that they should
come back and serve at least for 5
yearg under Government?

Shri L. N. Mishra: If government
give stipends for them, there is some
condition. But if they go of their
own accord, there js perhaps no con-
dition,

Shri P. Venkatasubbaiah: Tn places
where there are surplus engineers, es-
pecially Andhra Pradesh, do govern-
ment propose to institute post.gradu-
ate courses so as to attract the best
talent and put them into useful
service?

Shri L. N. Mishra: I require notice
to answer this question.

Dr. Ranen Sen: This Parliament
passed the .Apprenticeship Act two
years back, Have government made
any assessment or evaluation of the
number of technicians who have
undergone apprenticeship under this
Act from the various factories and, if
so, what would be the exact number
in the coming few years?

Shri L. N. Mishra: I cannot give the
exact numbers, That assessment is
there. "The Planning Commission
and the labour ministry do it.
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T qararer Feg: 47 GTRTAE T@AT
T g fF e seor dqeFsA &
qE WX FTATT T HF Sfor o &
AT ¥t R g gt & A E
& F 91 @ §, 97 wrerw Fy S ot
&g fear s

it ®o Ao fay : W& AT Wy fin
e wrete ®7 grea 98 & e A
FY 2 & a12 Wt a8 =B Fonfrre A
T wwa ¢, e 97t oF e #
S & aer &, for & & fafaaa &
o)z oy fenfoar faeedy §, o &0
&< faear

Dr. Sarojini Mahishi: May I know
how many engineers who were in the
pool have been given adequate jobs
during 1964-657?

Shri L. N, Mishra: I do not have
that information with me now.

RE, S5.Q. No. 10680

it aavaTw fag: ag W a9a ¥ @
wTar | SRS ¥ 36 foar @ o feedt W
¥ foar & | @& St g Tfgy

T WENAY : AL AT FE A
aTE I forad ag @@y gy 9y |

it geare fag ;€@ @E w1 fam
Ty, e 7 fomm o

Single Family Displaced Persons
_|,_

J Dr, Ranen Sen:
*1060.  shri S. M. Banerjee:

Will the Minister of Rehabilitation
be pleased to state:

(a) whether Government have de-
cided that the single family displaced
persons will not be eligible for re-
habilitation; and

(b) if so, the reasons therefor?

The Minister of Rehabilitation
(Shri Tyagil): (a) and (b). Single
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member families consisting of old or
infirm persons or unattached women
or persons below 16 years of age are
all eligible for admission to relief or
transit camps, and they are also given
rehabilitation benefits. In cases, how-
ever, Wwhere such single member
families consist of adult and able-
bodied male members who can stand
on their own legs, they are assisted
for employment by Employment Ex-
changes.

Dr., Ranen Sen: Is it a fact thal
single-member families who have
been in Mana camp and other places
were turned out from those camps in
spite of the fact that they wanted
jobs and, if so, what is their approxi-
mate number?

Shri Kapur Singh: What is a single-
member family. Sir? It is unheard
of, There can be a single man, single
woman or a single individual, But
what is a single-member family? I
want g clarification.

Shri Daji: Does this question re-
flect the single-member status of the
minister?

Mr. Speaker: He has answered it
that Mr. Tyagi is a single-member
family.

Shri Tyagi. Mr. Kamath also, I
have got children,

The exact figures of single-member
families who were not allowed to be
in camps is not known t{o me. Ac-
tually in 1957-58 when for the first
time screening was resorted to, it
was found that there were qute a
few single-member families drawing
doles in camps.

Orders were then issued that they
should not be given any doles if they
are fit and able-bodied persons and
can be ‘employed elsewhere. Since
then it has been a rule to just help
them in getting employment else=
where and they are not given any
doles in camps.
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Dr. Ranen Sen: Is it a fact that the
Government of West Bengal itself has
taken objection to such procedure
adopted by the Central Government;
if so, may I know what is the reaction
of the Central Government to it?

Shri Tyagi: This decision was taken
in consultation with the State Gov-
ernment of West Bengal in 1857-58
and the same is still being followed.

Shri Basumatari: May I know the
number of displaced families returned
to Pakistan and how they were treat-
2d Pakistan?

Shri Tyagi: Sir, the exact figures
are not known, but out of the 1,97,345
persons who had come to India with
Pakistan passports, 1,61,000 have re-
turned. It was the usual practice on
the border that even those who came
with passports were taken by us to
be migrants, but they actually came
with passports and returned.

Shri Raghunath Singh: May 1
know the number of unattached
women, old and infirm persuns and
orphans 'in the camps?

Shri Tyagi: Old and infirm persons
receiving doles and relief in the camps
at present is 760, unattached women
are 1668 and orphans are 11.

o T wAge wfgar ;. Twf
¥ froqfat & ¥ arfeer o) & fort
Y arfasr g F ¥ AT w7 G
e ..... :

¥Y WA @XEr o aTfad §3-
wTC AT AT

o TW wATET Wifgar : ¥R foad
ag afae goeT< €Y & Sfew Wi a=
& ford ag wErw g @ Ay arfuer
FFR F Taaw frar ¢, afew o
9ATH WYET IO We2w ¥ faegrfaw
g 3% fod g 1 =9 w0 FY
aa RE
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Wt @iy & ;e Wifgmr ¥
qréaT FEm fF ag gEET W ¥
difeq 2 @ @1 & g@ET SAaTH AT |
fF @ wa ¥ gw w1 A qIeE T
q1 wafad ag 3991 &9 a9 AL 9N
T & | AfFT S A agt & W §
I ¥ A W WeEl # fgaa @
F9 q@ wEE q9 T § A1 Y G
AR IAT I A A | T ¥ I WA
¥ oW R ¥ IE g A AN T |
A 97 w1 wfew swemw e
ST |

Shri P. R. Chakraverti: May I know
whether it is a fact that the Central
Government has given discretionary
powers to the State Governments of
Assam, Tripura and West Bengal, to
grant rehabilitation benefits; if so,
may I know what are the terms in
consideration of which these discre-
tionary powers can be used by them?

Sir, the question per-
families, the

Shri Tyagi:
tains to single member
relief and rehabilitation benefits
given to single member families.
There is no discretion there. The rules
are quite precise that those who are
unattached women, old and infirm in
camps and those who are orphans and
below 16 years of age are all as a rule
given relief.

Shri Dimen Bhattacharya: The hon.
Minister stated that any able single
member who comes here will be help-
ed by the Government in getting em-
ployment. May I know how many
such single members have been pro-
vided with jobs by the Government
through employment exchanges?

Shri Tyagi: It is difficult for me to
collect these flgures, because they are
employed in different places. They
are not only in camps but also out-
side, '
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Shortage of Mercury
+ _—
( Shri P. Venkatasubbaiah:
“1081 Shri K. C. Pant:

Shri Ravindra Varma:
(Shri M. R. Krishna:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that the
Caustic Soda Industry is facing crisis
because of acute shortage of mercury;
and

(b) if so, the steps taken to relieve
the shortage?

The Minister of State in the Minis-
fry of Petroleum and Chemicals (Shri
Alagesam): (a) There is some diffi-
culty in the import of mercury due
to tight fareign exchange position, but
the caustic soda industry canmot be
said to be in a ecrisis.

(b) To meet the immediate pe-
‘quirements of the industry the State
Trading Corporation have imported
50 Tonnes of Mercury and ordered
for a further 100 tonnes to be deliver-
ed by December, 1965. Further efforts
to get more mercwry are being made.

Shri P. Venkatasubbaiah: May 1
know whether there is a persistent
grievance from the industry that the
distribution that is being conducted
. by the STC is not equitable with the
result that they are not getting the
required quantity from the STC? It
50, may I know whether the Govern-

ment will enquire into this matter
and set it right?

Shri Alagesan: We have not re-
ceived any complaints from the in-
dustry as such. If the hon. Member
can furnish me details, I will make
enquiries about it. We are making
every effort to meet the demand of
mercury by the industry.

Shri P. Venkatasubbaiah: May 1
know till how long this position will
continue? May I kmow whether any
genuine efforts have been made to
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see that foreign exchange is allotted
to import mercury so as {o keep the
industry going?

Shrl Alagesan: As I said, already
50 tonnes have been imported and
100 tonnes will be delivered in the
course of this year. A foreign ex-
change allotment of Ra. 17 lakhs has

.been made and we are trying for
‘more.

sff T wgTT anAy ¢ FifeeE A
# gAEHT 1 @y ge & o
argar § 6 S| &1 IR W
yfraarew g 7

‘Shri Alngesan: The production of
caustic soda has beeg going up. Last
year, i.e. 1984 it was 1,84,026 tonnes
and we had to import 73,600 tonnes.
We have been licensing more units
and the Fourth Plan target has been
fixed at 600,000 tonnes.

ot gER W ey & 7F I
arga g f aar frdt ow sufe o @<
qTHTE @ ¥ areda fear g § e
T Ao A HET wm fawar g,
o7 &7 77 o § fF oY AT & @yer
HTAT 97 IH ® T7 HT fE@mr mav g,
ot fF S A FTEr gwqT qwar av 7

Shri Alagesan: We have not stopped
imports; we are still importing. As I
said, we have imported about 73,500
tonnes last year. The prices have
slightly gone up after de-control in
the month of December 1963, We are
taking steps to see that the prices are
within reasonable limits.

st weETg ;. T G ¥
Tw =fe # —woerdt da § -
Fa fear § o e fawfor ot amee
¥ Hrer a7 F faar mr ¢ ?

W WERW a8 W) fear
T
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Is it a fact that a particular indivi-
dual was intended to be favoured, he
has been given a licence and so the
import has been reduced?

Shri Alagesan: No, Sir.

o W AT T AT
¥ SrEqAT | §¥1 #Y g § W @i
13 79 #rey wfafer fasaar & 1 s
IAFT TEFAT TG T GIEHTT HT FIE
arafs € | WAL IEHT FIEFT @0
A gw F1 saver |37 faw g 7

Shri Alagesan: 1 have to ook into

the matter.

Special Officer to look into Complaints
of Corruption

( Shrimati Renuka Barkataki:
| Shri Yudhvir Singh:
| Shri Hukam Chand
Kachhavaiya:
*1062.4 Shri Jagdev Singh
| Siddhanti:
| Shri Sarjoo Pandey:
| Shri Vishwa Nath Pandey:
[ Shri Koya:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government  have
accepted a proposal to appoint a
Special Officer in each Ministry to
look into complaints about delays
and corruption; and

(b) if so, the main features of the
proposal?

The Minister of State in the Mimis-
try of Home Affairs (Shri Hathi): (a)
and (b): A statement is laid on the
Table of the House.

STATEMENT

(a) and (b). The Government have
decided that the steps already taken
by every Ministry in pursuance of the
instructions issued in June 1964 by
the Department of Administrative Re-
forms for lightening up their arrange-
ments for handling of complaints and

471 (Ai) LSD-—2.
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grievances other than those involving
corruption should be reviewed, and
that adequate arrangements should be
made in each Ministry to deal with
the grievances of the public and with
public relations, including the ap-
pointment of a whole time officer
where necessary. It has also been
decided that a designated officer in
the Ministry of Home Affairs should
coordinate and keep under review the
working of the system in the various
Ministries for preparing a report for
submission to the Govenment at the
end of six months with suggestions
for improvements in the system.

Shrimati Renuka Barkataki: May
I know whether this Special Officer
will be chosen from among those who
are working in the respective Minis-
iries or from the Home Ministry and
what will be their rank?

Shri Hathi: So far as the officers
for the wvarious Ministries are con-
cerned, they will be from the respec-
tive Ministries. The co-ordination
officer will be from the Home Minis-
try.

Shrimati Renuka Barkataki: Has
the Government any proposal to
empower these officers to enquire into
complaints about the arbitrary use of
discretionary or delegated authority,
prompted either by vindictiveness or
by prospective pecuniary gain?

Shri Hathi: Any complaint, whe-
ther with regard to the decision or
delays or use of power, will first be
looked into by this officer and then
submitted to the Home Ministry.

ot gew A woET o F gg I
aEar g 5 w7 s ¥ fer & fav
w7 2w & fgq & fod g 1€ -
FETO gEE &7 T FRET IAA HT
faare vadfY & foms dag azwq W &7 )
a1 yeara fawer a7 3o fagdt & @r
qT I F GYFTT {4 ®Y AGIC @
a1 qEY, WA AGY AT I H I FY AT
wfe & 7
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W) grdt Wzt A% To fEgEY F

JEATT $1 HATA §, I8 T TgH g1 90
g AAI T Tam 2 fRar @ 1 gw
W FEF IS F o ATHT A FTGAT
T fga & fag & em 2

ot ke fag fagrt : foa a=a
fedt warsta & waafi wr arg
foremaa 31 a1 3% A IET S A
forsma gr a1 =9 %1 gav & fau
FIT 39 faniq ga™g & AW ARGL FT
AT 1 g wATT I AT FAM !

w1 4T 4 A1 AIHAT & I8 A1 3T
arigT & ot & for7 & fyawr s ey
"sarag fawa 7 ozar 2 1 wav IAE
§o o 2i a1 a7 3°% fad &

At WEA qroyq . A ST A
dareat # forsrad g & fou wmawy
& 0§ ITF Aaran fafadAw s
A qAFT F1 A€ § | 7 AT ANgar
g fF 3% i § % wwww Sier
AT 7

|t grdt - F AT gA gaw A
2 1 az7 fatyaa e #1 F1a qo
g | [ Ao FlTg AT AT FAT
& az ® Fza fafada wdwa 25,
T ZH AT AT J1F97 7T R EIAF
araga A1 feaw wfz v fowmd 2
ITFY T@I AMCAT |

Dr. L. M. Singhvi: The basic postu-
late of investigalion and redress of
grievance is that such a machinery
should be impartial and free of the
influences of the department. May I
know whether the Government have
considered this postulate and have
thought, in view of this postulate, of
bringing about a machinery which is
independent of departmental influ-
ences so that such a machinery could
inspire any confidence?

Shri Hathi: That is a matter which
is allied to this in a way; whether
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there should be an independent
machinery or whether there should be
this machinery, is a thing which is
being considered. So far as this is
concerned, after all, we have to take
work from the officers themselves.
The other question is being studied.

sft fasaame g it oY wef
TART A §I9 929 97 g9 V@l g
Iq # dfea fear @ a8 damew ¥ oF
gfusrdr aifga e smaar st fafas
HATAdl & YIS ¥ ATHAST TAT, WL
G HEW 1% T T K U F gATE]
F qrg w7 gfqdew T | 8§ 1964
# qIT 6 WA F AGT 417 AT § T9
AkaT A1 arfa f&F gu o @@ oew
AfuEr § T gard F gaAEt afed
oot afqgam e 1 faar 3, o
ZM A1 AFT A I TT AT FTETE AN
A

1 gAY . AT AAT BT VA
f& o garg adr v )

wo wgEE o § FIArE 3

fom &m 2, waver @A &1 vE 2
ArET JET | AT 7T A E,
Fr@TE TR FA AFAL | A ;T
T FfF

oY fasaarr 93T . HET WAl
®T 7 I %949 A9 TEA 97 |7 2
9% FRm wfe fwar g fr e war-
g % HiawTr w1 Afaq s A
fafws aarmr & wrsT ® greme
TRAT WY 6 WA & AT I HIHT A
U F gAET F Arg q7A7 97T A7-
F7 &1 30 | § rar s g o
9 1964 F A% 7 3§ AfwT wfowrd
¥ om g & gErE afew
wfdew sowre #1 fear & 7 afg g
Al IAFY wRE@T |T § W FFT A
gl aF 39 7t fqmfoni w1 srafaq
fear & 7
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oo gAY AT AT 1964 FT FF-
o faw w7 gv ow fafeest & g9
AFT UM AT F7AF AR 4 | 9
st fug fram g az s g fr g ow
fafae & ma o rww 2o, W g
fafaedt @ v Tamfeana gwwT g
7z foir 3@ feq =& & fomn o &,
mfaw zam frqie 1 F1E wwe Ay
IETE |

WRITTEN ANSWERS TO
QUESTIONS

Issue of Licences

( Shri D. C. Sharma:
! Shri Harish Chandra
1 Mathur:

LShri Koya:

Will the Minister of Home Affalrs
be pleased to state:

*1063.

(a) whether the proposal of passing

on authority for granting licences,
permits and quotas to a quasi-judi-
cial body has not been considered

ronducive to India’s conditions; and

(b) if so, the reasons therefor?

The Minister of Home Affairs (Shri
Nanda): (a) and (b). As indicated
in reply to Starred Question No. 374
on the 10th March 1965, the Depart-
ment of Administrative Reforms is
collecting the necessary data on the
procedures governing the issue of
different kinds of licences, permits
cte., in the coniext of the suggestion
made for a quasi-judicial body being
entrusted with the work of granting
licences, permits and so on. It will be
some time before anything -zoncrete
can be said in this matter.

Vocational Bias to Schooling

*1064. Shri P. C. Borooah: Will the
Minister of Education be pleased to
state:

{a) whether there is a proposal to
increase the schooling period prior to
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degree cousc from 11 to 12 years and
to make schooling more vocational
in nature;

(b) if so, the broad features there-
of; and

(c) the steps being taken in that
direction?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) to (c). A scheme
of up-grading high schools to the
Higher Secondary Course, which has
been in force for a number of years,
provided for increasing the duration
of schooling in 1l-year high schools
to 12-years. It has also been indicat-
ed in a Conference of Education
Ministers that a 12-year course of
school education should be ultimate
goal towards which the country
should move. There 1s however no
specific proposal in this regard. The
pattern of Education and the dura-
tion of schooling period are also

being examined in the Education
Commission.
The proposal to make schooling

more vocational in nature was intro-
duced through the scheme of Multi-
purpose Schools and Junior Techni-
cal Schools. The present thinking on
this matter indicates that the content
of practical courses in Multi-purpose
Schools will have to be increased and
Secondary Education will have to be
diversified to meet the needs of the
developing economy of the country
and to suit aptitudes and capabilities
of children passing the Elementary
stage or studies.

Requisite provisions for this pur-
pose are proposed to be made in the
Fourth Plan. Meanwhile the Gov-
ernment of India have sanctioned a
programme of strengthening the
epecial courses like Agriculture,
Technology at the secondary stage in
1885-66 itself.
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Sindri Fertilizer Factory

r Shri Priya Gupta.
| SBhri Bhagwat Jha Azad:
Shri P. C. Borooah:
Shri Yashpal Singh:
‘1035..< Shri D. C, Sharma:

Shri Ram Harkh Yadav:
|I Shri Vishwa Nath Pandey:
| Shri Murli Manohar:
| Shri Madhu Limaye:

Will the Minister of Petroleum angd
Chemicals be pleased to state:

(a) whether it is a fact that the
Sindri Fertilizer Factory has been
undergoing losses year after year for
the past five years;

(b) if so, the total loss suffered
during the period and the extent of
loss suffered in each year;

(c¢) the reasons therefor; and

(d) whether there is a scheme to
expand the Sindri Fertilizer Factory,
if so, the main features of the
scheme?

The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): (a) No, sir. The gross
profit of the Unit during the years
1959-60 to 1963-64 amounted to about
Rs, 18.82 crores and the net profit
Rs. 2.37 crores.

(b) and (c). Do not arise.

(d) No, Sir. However a scheme for
rationalising the present production
at Sindri to make full use of the
installed facilities is under considera-
tion.

Certain Documents laid on the
Table of Lok Sabha

*1066. Shri Hari Vishnu Kamath:
Will the Minister of Home Affairs be
pleased to refer to the speech made
by the Minister of Education on the
motion of no-confldence in the
Council of Ministers on the 15th
March, 1965, in course of which he
had said that certain documents laid
on the Table on the 3rd March, 1985
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by a Member of the House were

“stolen documents”, and state:

(a) whether any inquiry or investi-
gation has been held in order to as-
certain who stole the documents and
from whom;

(b) if so, the result thereof; and

(¢) if not, the reasons therefor?

The Minister of Home Affairs (Shri
Nanda): (a) to (c). Government
wishes to draw the attention of the
Hon. Member to what the Education
Minister actually said which is to
be found in the official record of the
Lok Sabha dated 15th March, 1965.
The attention of the Honourable
member is also invited to the stand
taken by the Government in the
reply given to Starred Question No.
862 by Shri H. C. Mathur in the
Lok Sabha on 14th April 1965. Gov-
ernment have nothing further to add
to the position indicated in that reply.

Petroleum Products from Soviet
Export Organisation

( Shri P. R. Chakraverti:
| Shri Yashpal Singh:
Shri P. C. Borooah:
‘1061..: Shri Ram Harkh Yadav:
| Shri Kanakasabai:
{ Shrimati Renuka Barkataki:
| Shri Shree Narayan Das:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether an agreemenit was
entered into by the Indian Oil Cor-
poration and the President of the
Soviet Export Organisation for the
additional supply of petroleum pro-
ducts on the 18th March, 1965;

(b) if so, the terms of the agrec-
ment;

(¢) whether the supplies will be
made against rupee payment; and

(d) the extent of savings likely to
be effected in foreign exchange in

respect of the total import of petro-
leum products?
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The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) Yes, Sir.

(b) The Contract provides for an
additional supply of 7,75,000 tonnes
of petroleum products during 1865 &
1866.

(¢) Yes, Sir.

(d) There will be a saving in
“free” foreign exchange of about
Rs. 7 crores on account of supply of
these additional quantities,

Chemical Industries
( Shri Yashpal Singh.
Shri Kapur Singh:
*1068. . Shrimati Renuka Barkataki:
1 Shri Ravindra Varma:
LShri P. C. Borooah:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether any proposals for
establishing chemical industries in
this country have been made by the
U.S. investment and industrial deve-
lopment mission;

(b) if so, the nature of those pro-
posals; and

(c) the reaction of
thereto?

Government

The Minister of State in the Minis-
try of Petroleum and Chemicals
(Shri Alagesan): (a) No, Sir.

(b) and (c). Do not arise.

Desertion of Dandakaramya by
Refugees

*1070. Shrimati Renuka Barkataki:
Will the Minister of Rehabilitation
be pleased to state:

(a) whether it is a fact that
refugees who were settled in Danda-

karanya are deserting their settle-
ments in large numbers; and
(b) if so, the steps Government

propose to take to prevent such

desertions?

The Minister of Rehabilitation (Shri
Tyagi): (a) Out of 8398 families
resettled in Dandakaranya the num-
ber that have left the villages during
the past 5 years works out to less
than 79%.

(b) According to the assessment of
the Dandakaranya Development
Authority, the causes for the families
leaving the village are as indicated
below:—

(i) In order to help the families
in the early stages of rehabi-
litation, a maintenance sub-
sidy is given for two Yyears
after the families are settled
in the new villages. When
the subsidy was discontinued,
many families left the vil-
lages during 1964-65;

(ii) Some families have gone in
order to join their part fami-
lies resettled elsewhere in
the past;

(iii) In some areas, unscrupulous
elements held out hopes of
better rehabilitation else-
where and some families
were misled by their propa-
ganda;

(iv) The monsoon in 1964 was
erratic, particularly in the
Umerkote Zone. Crop yield
suffered on account of the
monsoon, Many families
who got low yields left the
villages;

(v) A number of families left In
1964 with the intention ot
registering themselves as
new migrants and getting
cash doles.

The measures adopted to mini-
mise desertions are indicated below:—

(i) Employment opportunities
have been expanded by tak-
ing up construction works
and preference is given to
families who got poor yields.

(ii) Gratuitous relief is also being
given where necessary.
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(iii) A scheme of level terracing
has been taken up to make
the holdings more suitable
for paddy cultivation.

Central Schools

*1071. Shri P. C. Borooah: Will the
Minister of Education be pleased to
state:

(a) whether Government propose
to set up a chain of Central Schools
on the lines of public schools for the
children of the poor;

(b) if so, the main features of the
Scheme; and

(¢) the provisions, if any, being
made under the Fourth Plan for the
purpose?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) to (c). Central
Schools are meant for children of
Central Government employees and
the floating population who want the
uniform pattern adopted in the

scheme, TUnder the present pro-
gramme about one hundred such
schools are being set up as a non-

plan activity.

Circular on the Use of Hindi

( Shri P. R. Chakraverti:
| Shri Chandak:
| Shri §. N. Chaturvedi:
*1072.{ Shri Rameshwar Tantia:
Shri Hukam Chand
Kachhavaiya:
Shri P. H. Bheel:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is &« fact that a
circular was 1ssued after the 26th
January 1865 by some Union Minis-
try to the effect that Hindi had
become the official language of the
Union and that henceforward the
entire work would be done in Hindi;

(b) if so, which are the Ministries
that took the initiative to do so;
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(c) whether it is also a fact that
later on the circular was withdrawn;
and

(d) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) to (d). An Office Memorandum
was issued by the Ministry of Food
& Agriculture on January 30, 1965
civing the Hindi equivalents for
various English designations used in
that Ministry. It was observed in
the opening sentence of the memo-
randum that since Hindi had now
become official language of the Union,
from now onwards Hindi will begin
to be used for all official purposes.
As the later part of the sentence had
given rise to misinterpretation, it
was decided to withdraw the office
memorandum.

National Integration Council

( Shri Yashpal Singh:
Shri Kapur Singh:
Shrl Sidheshwar Prasad:
| Shri Vishwa Nath Pandey:

*1073.

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government propose
to set up a National Integration
Council to tackle political and psy-
chological problem relating to official
language;

(b) if so, the criteria for appoint-
ing the members of the Council;

(c) when it is likely to be continu-
ed; and

(d) its main functions?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) and (b). The National Integra-
tion Council was set up, in pursu-
ance of a decision taken by the
National Integration Conference held
in September-October 1961, to re-
view all matters pertaining to
national integration, and to make
recommendations thereon.
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(d). The Council consists
Prime

(¢) and
of 30 members including the

Minister (Chairman), the Union Home "

Minister and Chief Ministers of all
States, leaders of political parties
represented in Parliament, selected
educationists and other eminent per-
sons.

Border Police Force

i Shri P. C. Borooah:
Shri Yashpal Singh:
Shri Priya Gupta:
Shri Bhagwat Jha Azad:
LShrl D. C. Sharma:

*1074.

Will the Minister of Home Affairs
be pleased to state:

(o) whether Government have de-
cided to reorganise and strengthen
the entire border police force; and

(b) if so, what are the broad out-
lines of the scheme for reorganising
the force?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) and (b). The question of reorgu-
nising the armed police forces, in the
border areas, is under consideration
at present.

Indian Penal Code

*1075. Shri Hari Vishnu Kamath:
Will the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact
Indian Penal Code has
applicable to the State
and Kashmir;

that the
been made
of Jammu

(b) if so, since when; and

(c) if not, the reasons therefor”

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) No, Sir.

(b) Does not arise.

11530

(¢) The Indian Penal Code is
1clatable to entry 1 of the Concur-
rent List. This entry applies to

Jammu and Kashmir only in respect
of offences relating to the entries in
that List already made applicable.
Until this entry is made applicable
without modification, it is not possible
lo extend the Indian Penal Code to
Jammu and Kashmir,

Merit Scholarship in Rajasthan

Shri Dhuleshwar Meena:
2692'{ Shri Ramachandra Ulaka:

Will the Minister of Educatibn oe
pleased to state:

(a) the amount of flnancial assis-
tance given to Rajasthan Govern-
ment for grant of merit scholarships
to poor students to continue their
university education during 1964-65
under the National Scholarship
Scheme; and

(b) the amount spent out of this
by the State Government?

The Minister of Cultural Affairs in
the Ministry of Education (Shri
Hajarnavis): (a) Rs. 1,42,000,

(b) Rs. 1,18.614.

Merit Scholarships in Rajasthan
Technical Institutes

2693 J Shri Dhuleshwar Meena;
" Shri Ramachandra Ulaka:

Will the Minister of Education be
pleased to state:

(a) the amount given on account
of Merit-cum-Means Scholarships to
each technical institute in Rajasthan
during 1964-85; and

(b) the amount proposed to be
~iven to that State Jduring 1965-86?
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The Minister of Education (Shri
M. C. Chagla):
Name of the Institute Amount
given
Rs.
DEGREE
1. Birla College, Pilani . 4,606° 44
2. Birla College of Engmccrmg,
Pilani . 95.5856°51
3. Faculty of Engmeenng, Um-
versity of Jodhpur (M.B.M.
Engineering Collegc, Jodh -
pur) . 63,777:39
DIPLOMA
4. Udaipur Polytechnic, Udaipur 3,794-52

5. Jodhpur Po]vfcr:hmc, Jodh-
pur . . . 15,829-08

6. Ajmer Polytechmc_. A]mcr . 11,935-20

7. Alwar Polytechnic, Alwar 3,156°7§
8. Government Polytcchmc,

Kotah 11,115-20

9. Bikaner Polytechmc, B:kancr 4,916°12

ToraL . 2,14,777°21

(b) Rs, 2,60,00 (Approximately),

Consumption om Petroleum in
Rajasthan

2694 I Shri Dhuleshwar Meena:
" | Shri Ramachandra Ulaka:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) the total consumption of petro-
leum and petroleum products in
Rajasthan during 1964-65; and

(b) the details thercof?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) It is estimated that, during 1964-
85, the total consumption of petroleum
products in Rajasthan will be about
215 lakh tonnes.

(b) It is regretted that the details
cannot be disclosed in view of the
restrictions imposed by the Defence
of India Rules.
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Cultural Grants (o Rajasthan

2695 J Shri Dhuleshwar Meena:
' \ Shri Ramachandra Ulaka:

Will the Minister
pleased to state:

of Education be

(a) whether any grants have been
given to the Government of Rajas-
than for cultural schemes during 1964-
85;

(b) if so, the details thereof; uand

(c) the amount proposed to be given
to that State for the same purpose
during 1965-66?

The Minister of Cultural Affairs
in the Ministry of Education (Shri
Hajarnavis): (a) Yes, Sir.

(b) The details are given below:--

(i) Rs. 7,114:32 paise under the
scheme of “Inter State Ex-
change of Cultural Troupes™.

(ii) Rs. 9,300!- urder the Schemc
of “Sponsoring of Culturai
Troupes for the entertainment
of thra Armed Forces in the
Forward Areas”.

(iii) Rs. 1,500;- under the Scheme
of “Compilation of National
Register of Records and His-
torical Documents in the
Statz",

(iv) Rs. 81,750;- under the Schemc
of “Re-organisation and Dec-
velopment of Museums”.

(c) Grants admissible to the Siate
Governments are not predetermined.
The quantum of assi:lance is decided
on the merits of each case. However,
an allocation of Rs. 50,000- has been
made to the State Gevernment for the
year 1965-66 under the Scheme of
“Re-organisalion and Levelopmenti of
Museums”.

Monuments in Orissa

2686. Shri Rama Chandra Malilick:
Will the Minister ¢f Education be
pleased to state:

(a) whether any financial assistance
has been given to the Governmen' ut
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Orissa for preservation of ancient
monuments of historical importance
during 1963-64 ang 1964-65;

(b) if su, the amount allotted in
each year during tl.e aforesaid period;
and

(¢) the total amouni proposed to be
given to Orissa, during 1865-66 for
the same purpose?

The Minister of Cultural Affairs in
the Ministry of Education (Shri
Hajarnavis): (a) (rant-in-aid was
given during the year 1964-65 culy.

(b) Rs. 3,750 during 1964-65.

(c) It is prematurc to say anything
in this regard at this slage.

Post-Matric Scholarships to M.
Students

2697. Dr. Chandrabhan Singh: Will
the Minister of Education be pleased
to state:

(a) the number of Central Govern-
ment scholarships given to students
for post-Matric studies in Madhya
Pradesh under the National Scholar-
ships Scheme during 1962-63, 1963-64
and 1964-65: and

(b) the number of applications
against which the above scholarships
were given?

The Minister of Cultural Affairs in
the Ministry of Education (Shri
Hajarnavis): (a)

(i) 1982-63—85 awards.
(ii) 1963-64—85 awards.
(iii) 1964-65—90 awards.

(b) No applications are called for;
merit lists are obtaineq from the
various examination authorities in the
State and seleclion of scholars is made
in order of merit from these lists
against the quota allotted to that State

Post-Matric Scholarships to Scheduled
Castes and Scheduled Tribes

( Dr. Chandrabhan Singh:
2698 J Shri Vidya Charan Shukla
‘Y Shri Uikey:
[ Shri R. S. Pandey:

Will the Minister of Education be
pleased {o state:

(a) the rates of monthly scholai-
ships being given at present to the
students belonging to Scheduled Castes
and Scheduled Tribes for Post-Matric
education;

(b) when these rates were deter-
mined;

(c) whether these rates are consi-
dered sufficient at present by Govern-
ment; and

(d) if not, whether Government
propose to revise the same?

The Minister of Cultural Affairs
in the Ministry of Education (Shri
Hajarnavis): (a) The value of scho-
larship at present includes:—

(i) monthly maintenance charges
which vary from Rs. 40 for
hostellers and Rs. 27 for day
scholars in the Pre-Univer-
sity[Intermediate and Degree
courses to Rs. 75 for hostellers
and Rs. 60 for day scholars
in the professional degree
courses in Medicine, Engi-
neering, ecct. depending upcn
the course of study;

(i1) all non-refundable compul-
sory fees like enrolment|regis-
tration, tuition, games, lib-
rary, medical, examination,
etc. payable by the student to
the Institution or University|
Board:

(iii) study tour charges upto a
maximum of Rs, 100 per
annum to a student studying
professional course; and
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(iv) thesis typingprinting charges
upto g maximum of Rs. 100 (o
a research scholar.

(b) These rates of scholarships are
in force since 1954-55.

(c) Yes, Sir.

(d) The question does not arise.

Post-Matric Scholarships

2699. Shri Siddiah: Will the Minis-
ter of Education be pleased to state:

(a) whether the students belonging
to the Scheduled Castes and Sche-
duled Tribes, who have passed Lhe
S.S.L.C. Public examination in Mysore
State and continue their studies in
the XI standard in the Higher Sec-
ondary Schools are eligible for the
award of the Government of India
Scholarships (Post-Matric) for Sche-
duled Castes and Scheduled Tribes.
and

(b) if so, whether the Director of
Social Welfare, Mysore State will be
instructed to reconsider the applica-
tiongs of the above students which he
has rejected on the ground that
though they have passed the S.S.L.C.
public examination, they are conti-
nuing their studies in the XI standard
in the Higher Secondary Schools?

The Minister of Cultural Affairs
in the Ministry of Education (Shri
Hajarnavis): (a) Yes, Sir.

(b) Necessary communication has
already been issued.

Reservation in Educational Institutes

2700. Shri Siddiah: Will the Minis-
ter of Education be pleased to state:

(a) whether his Ministry requested
the other Ministries of the Central
Government, State Governmenls, the
Union Territories and all the Univer-
sities in the country to provide for
reservation and other concessions to
the Scheduled Castes and Scheduled
Tribes students in the educational ins-
titutions under them;
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(b) if so, the details of the rescr-

vation and other concessions asked
for; and
(¢) the reaction in details ol the

various Ministries of the Central Gov-
ernment, the State Governments,
Union Territories and Universities?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) Yes, Sir,

(b) and (c). A statement is laid
on the Table of the House. [Placed in
Library. See No. LT-4296/65].

Edinburgh Festival

2701, Shri Ram Harkh Yadav: Will
the Minister of Education be pleased
to state:

(a) whether India will participate
in this year's, Edinburgh Festival;

(b) if so, the items thereof; and

(¢) the namesg of the countries par-
ticipating in the festival?

The Minister of Cultural Affairs in
the Ministry of Education (Shri Hajar-

navis): (a) Yes, Sir.
(b) Bismillah Khan  (Shahnai);
Vilayat Khan (Sitar) and K. V.

Narayanaswami (Karnatak-Vocal),

(¢) The final programme is not yet
known. However, this is an Interna-
tional Festival with wide representa-
tion

Retired Government Officers

2702. Shri Sidheshwar Prasad: Will
the Minister of Home Affairs be
pleased to state:

(a) the names of officers of the
Indian Administrative Service who
were allowed to take up employment
after retirement between the period
from April, 1862 to March, 1965 either
in Government or private undertak-
ings, with their salaries and posts; and

(b) the number and names of such
retired I.C.S. and L.AS, officers who
participated actively in politics from
April, 1947 to March, 19657
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The Minister of Stale in the Minis-
try of Home Affairs (Shri Hathi):
(a) The information is being collecied
and will be laid on the Table of the
House.

(b) The Government have no infor-
mation,

fadmi & w1 a1 IEHT AW F [
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fram ge® wfe aqare & fag s
FE W faavae, 1964 & o aw SAN
¥ frat ga waTe FOb wrafu
wrategt av fawmt w7 qrer 4 0
(&) %47 € JEaHi w7 AR O
w1 #r #1¢ fafy fafrea Fraf g

(7) afx g, @t wrag 0t fafeaa
farfa % gz gY smae ; W

() afz 7€, o & & F31 FTCN
§?

ferar serea & aweAt (wt wea
a) o (%) faa<or awr e d o @
T § [qEaEiEa § Tay 1A ¥ e
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() & (w). fafww fawrri s
waTaEt & wqae ¥ fag fraw gee
T ot wr @ §, gafor v swow
g A #7 w faiy qwg-da fal-
famfifimd e, meam
WIET W@TH IIT W FT QA T
FA AR

New Jail in Delhi

2705. Shri S. N. Chaturvedi: Will
the Minister of Home Affairs be
pleased to state:

(a) the cost of construction >f the
building of the new jail in Delhi;

(b) its built up area;

(c) the total area of land occupied
by it; and

(d) the cost of land?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):

(a) Rs. 64,96,875 including cost of
electric and sanitary installations.

(b) 433118 Sgq. ft.
(c) 178 acres
(d) Rs. 3,96,108|-,
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Overcrowding in Viyyoor Jail,
Kerala

2706. Shri A K. Gopalan: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Government have re-
ceived complaints lo the effect that
there is overcrowding in the special
sub-jail, Viyyoor where detenus are
being kept;

(b) if so, the action taken to re-
dress their grievances;

(¢) whether it is a fact that in the
Trivandum and Cannanore  Jail,
there is overcrowding in the place
Wwhere the detenus are being kept: and

(d) if so, the action proposed to be
taken by the Government in the mat-
ter?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) A complaint has been received
from Shr1 A. K. Gopalan.

(b) Arrangements have been made
to convert 2 store rooms in the old
block of the jail ag lock-up rooms
with lights, ventilators and latrines
etc. to avoid congestion in cells. The
Jail Superintendent has also been ing-
tructed to improve the existing
accommodation by providing windows,
electric fittings etc. wherever practi-
cable.

(¢) and (d). Cots and chairs nte.
provided to the detenus in Trivandrum
Jail have in a way limited the mov-
ing sace in the block. There is no
over-crowding or congestion. How-
ever, steps are being taken to improve
accommodation facilities. There is no
overcrowding in the Central Jail Can-
nanore where detenus are kept.

Ponkunnam High School Build-
ing Kottayam, (Kerala)

2708, Shri A, K. Gopalan: Will the
Minister of Education be pleased to
state:

(a) the progress made so far in the
construction of the Ponkunnam High
School Building, Kotayyam, Kerala;
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(b) when it is going to be complet-
ed; and

(¢) the reasons for the delay in its
completion?

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-
ram Ramachandaram): (a) to (c).
Information is being collected and the
same will be placed on the Table of
the House.
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Rajasthan University

2710. Shri Yashpal Singh: Wiil the
Minister of Education be pleased to
state:

(a) whether the Governmeni of
Rajasthan have approached the Union
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Government for taking over the
Rajasthan University; and

(b) if so, Government's
thereto?

reaction

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) No, Sir.

(b) Does not arise.

Polytechnic at Nangal

2711. Shri Daljit Singh: Will t{he
Minister of Education be pleased to
state:

(a) whether the Punjab Goverament
have requested the Central Govern-
ment to open a polytechnic at Nangal;
and

(b) if so, the decision taken thereon?

The Minister of
M. C. Chagla):

Education (Shbri

(a) No, Sir.

(b) Does not arise.

Y frzet & wAarfaal s afafafaai
(*ft %7 w7 TuAW :
2712. J sirax:
wiwet saleaAT |
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Ford Foundation Aid to Calcutta
University

(Shri §. C. Samanta:
Shri M. L. Dwivedl:
Shri Subodh Hansda:

Z714.

Will the Minister of Education be
pleased to refer to the reply given to
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Unstarred Question No., 860 on the
4th March, 1964 and etate:

(a) whether the Ford Foundation
Expert Team has submitted its final
report;

(b) if so, whether the report has
been scrutinised by the Calcutta Uni-
versity;

(c) the condition in which the
Foundation has agreed to grant aid to
the University; and

(d) the amount of the aid?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) No, Sir.

{b) The interim report was consi-
dered by the Vice-Chancellor in con-
sultation with the University authorit-
ies. The Vice-Chancellor gent his
suggestions to the Government of
West Bengal for having a new Orga-
nic Act for the University.

(c) and (d). No offer of grant has
been made by the Ford Foundation to
the University so far.

wfay & IR
2715. off fafr fast . 77 E-
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Fresco Paintings

{ Shri P. K. Deo:
2716.< Shri Kapur Singh:
Shri P. K. Ghosh:

Wil] the Minister of Education be
pleased to state:

(a) whether Government propose to
have colour reproduction of the Fresco
paintings of ancient monuments which
have now fadeq away under protec-
tion of the Central Department of
Archaeology; and

(b) if so, the names of the monu:
ments whose paintings will be covered
under this project?

The Minister of Cultural Affairs in
the Ministry of Education (Shri Hajar-
navis): (a) Yes, Sir.

(b) Ajanta and Ellora (Maharashtra)
Bagh (Madhya Pradesh); Sittannava-
sal and Thanjavur (Madras): Lepakshi
and Somapalli (Andhra Pradesh);
Sitabhinji (Orissa); Tambekarwada
(Gujarat); Mattanchery palace
(Kerala); Mahakali temple, Chanda
(Maharashtra).

Emergency Recruitment for 1A.S.

['Shri P. K. Deo:

2717 Shri Kapur Singh:
Shri P. K. Ghosh:
Shri Onkar Lal Berwa:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government propose to
hold an emergency recruitment for
IAS: and

(b) if so, when a decision would be
taken in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
No Sir.

(b) Does not arise.
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All India Service Officers

2719 f Shri Ramachandra Ulaka:
" _ Shri Dhuleshwar Meena:

Will the Minister of Home Affairs
be pleased to state:

(a) whether any cases of misbeha-
viour with people and their represen-
tatives by All India Service Officers
have come to the notice of Govern-
ment during the last one year; and

(b) if so, the action taken against
such officers?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). The information is being col-
lected and will be laid on the Table
of the House.

Grant to Orissa for Technical
Institutes

( Shri Ramachandra Ulaka:
2720.J Shri Dhuleshwar Meena:
Shri Rama Chandra Mallick:

Will the Minister of Education be
pleased to state:

(a) the amount given on account of
Merit-cum-Means Scholarships to each
technical institute in Orissa during
1964-65; and

(b) the amount proposed to be given
to that State for the said purpose dur-
ing 1965-667

The Minister of Education (Shri
M. C. Chagla):
(a) Namec of Institute AmRuum
8.
1. University College of En-
gineering, Burla 57,525
2. Berhampore anmecrmg _
Sl’.‘hml ﬁ.ﬁZ\
3. Orissa School of Fn.gmccrmg.
" Cuttack . 352§
4. jhnﬂuguda School nf En-
gineering . . 1,95
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5. Kendra Para School of En-
gineering . . . 2,700

6. Orissa School of Mining En-
gineering, Keonjhargarh 1,200

7. Bhadrak School of En-
gineering . 2,700
ToraL 78,225

(b) Rs. 1,01,525.

Practical Training Abroad

([ Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Rama Chandra Mallick:

2121

Will the Minister of Education be
pleased to state:

(a) the number of scholarg sent ab-
road for practical training under the
Scholarship Schemes adminiztered by
his Ministry during 1964-65;

(b) the number of those who belong
to Scheduledq Tribes and Scheduled
Castes; and

(c) the amount of stipend offered to
each under these schemes?

The Minister of Cultural Affairs in
the Ministry of Educalion (Shri
Hajarnavis): (a) 88.

(b) Nil.

(c) The amount of stipend offered
to the scholarg is given in the state-
ment laid on the Table of the House
[Placeq in library, See No. LT-4295/

© 65].

Indebtedness among Government
Servants

27922, Shri P. R. Chakraverti: Will
the Minister of Home Affairs be
pleased to state whether Government
propose to undertake a survey of in-
debtedness among Government ser-
vants?

The Deputy Minister in the Minis-
try of Wome Affairs (Shri L. N.
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Mishra): No such proposal is under-
consideration.

Cultural Centres in Orissa

( Shri Ramachandra Ulaka:
2723. { Shri Dhuleshwar Meena:
Shri Rama Chandra Mallick:

Will the Minister of Education be
pleased to state:

(a) whether any financial assistance
was given to Orissa for construction of
cultural centres in the State during
1964-65; and

(b) if so, the details thereof?

The Minister of Cultural Affairs in
the Ministry of Education (Shri Hajar-
navis): (a) Yes, Sir.

(b) Rupees 18,000 for the construc-
tion of an auditorium attached to the
building of the Prajatantra Prachar
Samity, Cuttack, being the final instal-
ment of Central Assistance of
Rs. 40,000.

Seminar on Arab World and India

(Shri P. R, Chakraverti:
2724.{ Shri Chandak:
[ Shri Rameshwar Tantia:

Will the Minister of Education be
pleased to state:

(a) whether Government have ex-
amined the 24 point programme out-
lined at the Seminar held in Delhi in
February, 1965 on the Arab World and
India, to facilitate greater collabora-
tion in educational, cultural, economic
and political fields;

(b) whether Government propose to
set up an Institute of Arab Studies in
the proposed Nehru University;

(e) whether Government endorse the
main recommendationg of the seminar;
and

(d) if so, the steps being taken to
give effect to the same?
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The Ministey of Cultural Affairs in
the Ministry of Education (Shri Hajar-
navis): (8) to (d). The recommenda-
tions of the Seminar are still under
examination and it is not possible to
express any opinion ai this gtage.

Andaman and Nicobar

2725. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be pleas-
ed to refer to the reply given to Un-
starred Question No. 814 on the 2nd
December 1984 and state:

(a) whether a ship of the firm M|s
Akoojee Jadwet Trading Co. was in-
volved in any other irregularity while
playing in he Andaman and Nicobar
water during April-May, 1964 or
thereabout;

(b) if so, the nature and extent of
such irregularity;

(¢) the action Governinent has taken
against the ghip or its owners; and

(d) the stepg taken to prevent the
recurrence of such or other irregul-
larities by the ships of the firm in
future?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). Yes, Sir. The master of the
vesse] is reported to have failed to de-
liver bills of coastal goods, and salled
the vesse] without obtaining a written
order from the “proper officer” per-
mitting the vessel to depart from the

port.

(¢) The matter is under examination

(d) The “proper officer” is competent
under the law to take cognizance of
such irregularities and take suitable

action.
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Left Communist Detenus in Kerala

2732 J Shri Warior:
"7%% 3 Shri Vasudevan Nair:

Will the Minister of Home Affairs
be pleased to state:

(a) whether any left Communist
detenus in Kerala had bcen admitted
to the hospital for treatment; and

(b) if so, their names and the com-
plaints they are suffering from?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). A statement is given below.

STATEMENT

The information furnished hy the Gov-
ernment of Kerala in this regard is as
follow:

1. Shri C. L. Varkey, s detenu in the
Central Jail Viyyur wa: admitted to
the District Hospital, Trichur on 28th
January 1865 with hydrocele but has
since been discharged. ’
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2, Shri M. A. Krishnan, a detenu in
the Central Jail, Viyyur, was admitted
to the District Hospital, Trichur on
19th February 1965 with peptic ulcer
but hag since been discharged.

3. Shri P. K. Kunjachan, a detenu in
the Central Prison, Trivandrum, was
admitted to the Ayurveda College
Hospital, Trivandrum on 20th March
1985 with rheumatism and 3s still un-
der treatment.

4. Shrimati Suseela Gopalan, a
detenu in the Central Jail, Viyyur, was
admitted to the Maternity Hospital,
Trichur on the 27th January, 1883,
with bleeding and pain and was sub-
sequently discharged. She was later
admitted to the District Hospital,
Trichur on 25th March 1965 for in-
vestigation ang treatment as advised
by the District Medical Officer. She
was later transferred to the Central
Prison, Trivandrum and a-‘dmitted to
the Medica]l College Hospita] on 12th
April 1965 for specialized treatment
and investigation.

5. Shri J. S. Stanley, a detenu in the
Central Prison, Trivandrum, was ad-
mitted to the Medical College Hospi-
tal, Trivandrum on 1st April 18685 with
injuinal hernia.

Scientific Research

9733 J Shri Shrec Narayan Das:

* 7 Shrimati Maimoona Sultan:
Will the Minister of Education he

pleased to state:

(a) whether his attention has been
drawn to the speech delivered by the
Minister of Food and Agriculture at
the diamong jublee celebrativng of the
Indian Agricultural Research Institute,
Delhi, where he mentioneq about cer-
tain draw-backs in the field of scienti-
fic research in the country; and

(b) if so, the steps proposed to »e
iaken to remove those draw-backs?
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The Deputy Minister in the Minis-
iry of Education (Shrimati Soundaram
Ramachandaran): (a) Yes, Sir.

(b) Although the observations ot
the Minister for Food and Agriculture
referred mainly to problems facing
the agricultura] scientist; still in =»
far as the scientific organisations un-
der the Minister of Education ale con-
cerned, every effort ig made to remove
draw-backs and create a better at-
mosphere for the efficient working of
scientists.

Kerala Tourlst Centres

ovss. J Shri Pottekkatt:
" 7. Shrl A, V. Raghavan:

Will the Minister of Home Affairs
be pleased to state:

(a) the action taken on the recom-
mendation of the Kerala Estimates
Committee to develop important
hydro-electric projects in tourist cen-
tres;

(b) the projects likely to be taken
up during 1965-66; and

(c) the amount allotted for this pur-
pose during 1965-667?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathl): (a)
Major hydro-electric projects in the
State are at the construction stage.
The question of developing tourist
facilities at these placez is under exa-
mination.

(b) and (c). Do not arise.

Schools in Hilly Districts of Bihar

2735. Shri H. C. Soy: Will the Minis-
ter of Education be pleased to state:

(a) whether it is a fact that in meny
of the hilly districts of Bihar specially
among Tribal people the present num-
ber of Secondary High Schools and
Multi-purpose High Schools ;s far
from adequate; and

(b) the quantum of financial grants
gliven by the Central Government to
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the Government of Bihar for ajding
the State Government for opening such
schoolg during the Third 1’lan period
no far?

The Deputy Minister in the Ministry
of Education (Shrimati Soundaram
Ramachandran): (a) The information
is being obtained from the State Gov-
ernment and will be laid on the Table
of the House in due course.

(b) There ig no Central Scheme for
opening of new Multipurpuse schools
and Secondary schools, hence no grants
were given for this specific purpose
io the State Government.

Area Manpower Survey of Meerut

J Shri Sidheshwar Prasad:
"\ Shri N. P. Yadab:

Will the Minister of Home Affairs
be pleased to state:

2136

(8) whether the Institute of Applied
Manpower Regearch, Delhi has com-
pleted the Area Manpower Survey of
Meerut District and has published its
Survey report; and

(b) if not, when the reports will be
published?

The Deputy Minister in the Ministry
of Home Affairg (Shri L. N. Mishra):
(a) and (b). The Area Manpower Sur-
vey of Meerut District has been com-
pleted by the Institute of Applied
Manpower Research and working
papers have beey circulated for com-
ments to the concerned agencies. The
Report will be finalised in the light
of the comments received.

Cycione in Eastern India

2137. Shri P. C. Borooah: Will the
Minister of Home Affairs be pleased
to state:

(a) whether a severe cyclone
Jashed the eastern part of the coun-

try, some parts of Assam and West
Bengal,;

(h) if 0, the extent of
caused thereby; and

damage
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(¢) the relief given by authorilies
to the wvictims?

The Deputy Minister in the Minis-
try of Home Affairs, (Shri L. N.
Mishra): (a) to (¢) The information
is being collected and will be laid on
the table of the House in due course.

qumlt farst Y gg-waT € €@ §

[« gFaYe fag :
| st o<t fox
2738.{ sty :
| ot Feroite ferg -
| sft wft wr
¥ TR HAT 7E A B BT
= fw
(%) w7 faeet & fod gomedt Y
HE-TNT & ®7 § w1 w7 #7 frerg
foar mr & ; WX

(&) afx &, oY 7z faveg gwa:
¥ % saifaa fwar s ?

TE-ET T § ITA) (o Ao
ato fam) @ (F) &1, 7&Y

(@) wex & T Fsav |
age ® wyfeut « forr

2739. &Y QT : Fq7 vy A AT
qg ¥qTH KT T FA K GYC o7 F
Hrad QrorT &Y wafy § v a% aefea
1 foer 9 WA A d Al
N g w7

fomr e ® oAl (siwaY
At Twam) - fgT Tow § qEr
TYT & s, 196364 a%, FIFEAN
#1 fn dadt fafosr A &
fog 18" 20 s/ waT W@ g A7
1964-65 ¥ faw gafqmfaa arm
17.90 &T& ¢ & | Tar wiafoer
amrg frar # fau ¥ sy



Written Answers

11559

feza F1 W @il F1 fotr 97 sqq
fom @ g
Youth Hostels

Shri Yashpal Singh:
Shri Kapur Singh:

Will the Minister of Educati/n be
pleased to state:

(a) the number of youth hostels
which are to be constructed during
1965-86 throughout the country; and

940,

(b) the number of such hostels
constructed during 1964-85 and the
expenditure involved therein?

The Deputy Minister in the Minis-

try of Education (Shri Bhakt
Parshan): (a) Nil
(b) Nil

Fertilizer Factory

2741. Shri Vishwa Nath Pandey:
Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it ig a fact that a ferti-
lizer factory is to be set up in the
private sector in or uwround XKanpur,

(b) if so, when; and
(c) the total amount to be spent?

The Minister of State in the Minis-
try of Petroleum and Chemicals
(Shri Alagesan): (a) to (c) The
suitability of Kanpur ag a site for the
establishment of a fertilizer factory
during the 4th Plan is under exami-
nation. The question whether the
factory would be in the public or
private sector will be decided in due
course,

Firing by East Pak Rifles

( Shri Rameshwar Tantia:

Shri D. C. Sharma:

Shrimati Renuka

L Barkataki:

2742. | Shri P. Venkatasubbaiah:

Shrimati Johraben
Chavda:

| Shri Vishwa Nath Pandey:

Will the Minister of HOme Affairs
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be pleased to state:

(a) whether it is a fact that East
Pakinstan Rifles started unprovoked
firing across the border at Govind-
pur in Cachar district on the Assam
East Pakistan border on- the 5th
April, 1965;

(b) whether it is also a fact that
on the Tth April 1965, East Pakistan
Riflemen intruded into the Indian
territory in the same area in Mufti;

(¢) whether any protest has veen
lodged with the Government of Pak-
istan;

(d) it so, their reaction thereto;
and
(e) the action the Indian forces

took after unprovoked firing by the
Pakistan Soldiers?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a), (¢), (d) and (e). 1 have already
made a statement in the Lok Sabha
on 12th April, 1965 in response to a
Calling Attention Notice regarding
firing and intrusion by East Pakistan
Rifles in the Cachar District of Assam.

{(b) Yes, Sir.

Petrochemical Corporation

2743. Shrimati Renuka Barkataki:
Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether Government are con-
sidering a proposal to set up a Pelro-
chemical Corporation to promote and
co-ordinate Petrochemical develop-
ment in the country; and

(b) if so, the main features of the
proposal.

The Minister of State in the Minis-
try of Petroleum and Chemicals
(Shri Alagesan): (a) The proposal to
set up a Petrochemical Corporation
in the Public Sector has so far been
examined only at the official level
and further details are being worked
out.
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(b) In view of (a) above, it will
not be possible to furnish the infor-
mation at this stage.

Indo-American Women Teachers’
Exchange Programme

2744. Shri Vishwa Nath Pandey:
Will the Minister of FEducatiom be
pleased to state:

(a) whether it is a fact that the
U.S. Educational Foundation Iin
India has launched an exchange
programme of women teachers in
American and Indian colleges;

(b) if so, the main features of this
programme; and

(c) when the work on the prog-
ramme is likely to begin?

The Deputy Minister in the Minis-
try of [Education (Shri Bhakt
Darshan): (a) Yes, Sir.

(b) A statement is laid on the
‘Table of the House. [Placed in
Library, see No, LT-4296/65].

(c) The programme is already be-
ing rmplemented since 1964.
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Traffic Problem in Delhi

2746, Shri Shiv Charan Gupta:
Will the Minister of Home Affairg be
pleased to state:

(a) whether it is a fact that trucks
G.B. Road and
Roshanara Road Delhi and buses
outside the Delhi Main Station;

(b) whether it is also g fact that
this is one of the causes of conges-
tion; and

(e¢) if so, the steps proposed to be
taken to ease congestion of traffic?

The Deputy Minister in the Minis-
try of Home Affairs, (Shri L. N.
Mishra): (a) and (b) Yes, Sir.

(¢) Suitable aclion under the law
is taken against the truck and bus
drivers who are found -causing
obstruction to traffic on these roads.
The Master Plan for Delhi visualises
the shifting of ware-houses- and
goods transport booking offices and
godowns from G.B. Road and Roshan-
ara Road to selected sites near
National Highways. Similarly, the
service and repair shops located on
Roshanara Road which are the main
causes of congestion, are to be shifted
to the earmarked areas. The pregént
bus terminal on both sides of Delhi
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Main Railway Station is also to be
shifted to a place outside Kashmere
Gate near the Wall Road. There is
also a proposal to shift the railway
goods-siding to far off places like
Nizamuddin and Badarpur. This would
help in reducing the congestion in old
Delhi considerably.

Research Allowances to Retired
Professors

2747, Shri H. N. Maukerjee: Will
the Minister of EdOcation be pleased
to state:

(a) whether the University Grants
Commission has a system of award-
ing research or scholarship allow-
ances to retired professors of univer-
sities and other people with academic
qualifications;

(b) if so, the details of the scheme;
and

(c) the pames of the awardees and
the quantum of allowance in each
case?

The Deputy Minister in the Minis-
of Education (Shri Bhakt
Darshan): (a) Yes, Sir. The scheme
covers all persons with distinguished
record of teaching post-graduate
clagses and|or research, retiring from
universities, colleges and institutions
“deemed” to be universities.

(b) and (c¢c) The required informa-
tion is given in the statements laid
on the Table of the House, [Placad in
Library. See No. LT-4207/65].

Oentral Mechanical Engineering
Research Institute

2748, Shri Kanakasabai: Will the
Minister of Education be pleased to
state:

(a) whether the Central Mechanica!
Engineering Research Institute has
proposed to open mechanica] engine-
cring research and development
centres this year;

(b) if so, the number of the centres
likely to be opened; and
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(¢) where they will be located’

The Deputy Minister in the Minis-
try of Education (Shrimati Soum-
daram Ramachandaran): (a) to (c).
It is proposed to open four mecha-
nical engineering research and deve-
lopment Centres at Poona, Ludhiana,
Bhopal and Madras during this yeat.

Nuclear Research Centre at BHU.

2749, Shri D. C, Sharma: Will the
Minister of Education be pleased to
state:

(a) whether the University Graots
Commission has  approved the

scheme for setting up a nuclear
research centre in  the Physwes
Department of the Banaras Hindu

University; and

(b) if so0, the details thereof?

The Deputy Minister in the Minis-
try of FEducation (Shri Bhakt
Darshan): (a) and (b) The Banaras
Hindu University has approacheq the
University Grants Commission for a
grant of Rs. 200 lakhs for the con-
struction of a building for installa-
tion of a 14 Mev. neutron generator.
The proposal is under congideratisn
of the Commission.

Secondary Education

(Shri Ram Harkh Yadav:
2750. Shri Vishwa Nath Pandey:
;l-a Shri Murli Manohar:

Will the Minister of Education be
pleased to state:

(a) whether his Ministry under the
auspices of the Directorate of Exten-
sion Programme for Secondary Edu-
cation held refresher courses in Delhi
for the orientation of theory-tech-
nique of evaluation procedure aut the
stage of Secondary Education;

(b) if so, the details of the prog-
ramme qangd its achievements; and

(c) the participants of the refre-
sher courses?
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The Minister of Education

(Shri
M. C. Chagla): (a) Yes, Sir.

(b) and (¢) The programme was
designed as a part of the reforms In
examination undertaken by the

Central Board of Secondary Educa-
tion to

train  secondary school
leachers in the ‘'methodology and
techniques of objective type tests.
About 1070 teachers drawn [rom

over 280 secondary schools in Delhi
were frained in English, Physics,
Chemistry, Mathemuatics, Biology and
in Social sciences. About 100 objec-
tive-type test items in each subject
were flnally selected out of the mate-
rial developed by the teachers and
circulated to all gchools.

All India Council of Sports

( Shri Ram Harkh Yadav:
2151. { Shri Vishwa Nath Pandey:
| Shri Murli Manohar:

Will the Minister of Education be
pleaged to state:

(a) the exact status and functions
of the All India Council of Sports;

(b) the details of the Boards and
Federations under its control; and

(¢) the finances of All India Coun-
cil of Sports?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) It is an Advisory
Body to (i) advise the Government
of India in all matters concerning
sports and games; (ii) act as a Liai-
son between National Sports Federa=
tions and the Government; (iii) grant
recognition to such gports organisa-
tions established at the national level,
ag it may deem worthy of recogni-

tion; and (iv) recommend to the
Central Goverment to give assis-
tance to sports organisations recog-

nised by it;

(b) no Boards and Federations are
under its control; and

(c) no finances are placed at the
disposal of the Council, but as stated
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in (a) (iv) above, it can recomunend
to the Centra] Government to give
assistance to sports organisations
recognised by it.

Propagation of Hindi

( Shri Rameshwar Tantia:
2752.{ Shri 8. C. Samanta:
Shri Subodh Hamsda:

Will the Minister of Education be
pleased to state:

(a) the amount of grant given to
the non-Hindi speaking states, State-
wise, during 1863-64 and 1964-65 for
propogation of Hindi; and

(b) the work done in connection
with propagation of Hindi by these
States with the amount received from
the Central Government during the
above period?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) and (b) A statement is
laid on the Table of the Hougse.
[Placed in Library, See No. LT-4298/
65].

Police Housing Scheme

2753. Shri Dharmalingam: Will the
Minister of Home Affairs be pleascd
to state the amount asked for and
given to the Government of Madras,
during 1964-65, as loan under the
Police Housing Scheme?

The Deputy Minister in the Min-

istry of Home Affairs (Shri L. N.
Mishra):
Amount asked for Rs. 50 lakhs;
Amount given Rs. 24°27 lakhs.

Nitrogen Fertilizer Plant for Madray

2754. Shri Dharmalingam: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) whether there is any proposa!
to build a nitrogen fertilizer plant in
Madras State;

(b) it so, when the work is to be
started; and
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(c) the site on which the plant is
to be built?

The Minister of State in the Min-
istry of Petroleum and Chemicals
(Shri Alagesan): (a) to (¢). A pro-
posal to establish a fertilizer factory
at Madras is under consideration.
Final decision in thiz respect is ex-
pected to be taken in the near future.

Refugees in Assam

2155. Shri Basumatari: Will the
Minister of Rehabilitation be pleased
‘to state:

(a) the number of refugees who
entered Assam from East Pakistan
from Ist January, 1964 to 31st March,
1965;

(b) the number of Tribal refugees
out of them; and

(¢) the number of families settled
with lands till 31st March, 19657

The Minister of Rehabilitation (Shri
Tyagi): (a) During the period from
1-1-64 to 4-3-65, 1,80,840 migrants
from East Pakistan have eniered
Assam.

(b) The number of tribal migrants

from East Pakistan upto 31-10-65
was 45,802.
(¢) About 260 families havz been

allotted land andlor moved to the
sites of permanent rehabilitation.

Soviet aid for Higher Education

275¢ J Shri Shree Narayan Das:
| Shri Kanakasabai:

Will the Minister of Education be
pleased to state:

(a) whether discussiong and negc-
tiations being carried on with Soviet
Union for Indo-Soviet collaboration
in the field of higher and specialised
education have resulted in some
agreements;

(b) if so, the important features
of such agreements;

(e¢) whether the question of assis-
tance for enlarging regional engi-
neering colleges in India has also
been discussed; and
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(d) if so, the result thereof?

The Minister of Cultural Affairs in
the Ministry of Education (Shri
Hajarnavis): (a) Yes, Sir. Collabor-
ation between India and U.S.S.R. in
the field of Education was recently
discussed in Moscow ag part of the
Indo-USSR cultural exchanges pro-
gramme for 1985-66 which was fina-
lised on 7th April, 1965,

(b) The important features of the
educational part of the programme
are:—

(i) provision of scholarships +to

" each other’s students, scho-
lars and teachers for study,
research angd training;

(ii) exchange of Language tea-
chers for teaching in each
other's couniry and provision
of Soviet teachers in Scienti-
fic and technical fields;

(iii) exchange visits of educa-
tionists and scholars for mu-
tual discussions, development
of contacts, delivering lec-
tures, study of each other’s
system of education, including
the operation of correspond-
ence courses and evening col-
leges in USSR;

(iv) development of institutional
co-operation between institu-
tions of higher learning and
specialised bodies in both the
countries by way of exchange
of information, publications,
material and expert assist-
ance;

(v) reciprocal establishment of
Chairs of Indian Studies in
Tashkent University and of
Russian Studies in one of the
Indian Universities.

(c) Yes, Sir, the question of Soviet
assistance for the setting up of 8 Re-
gional Colleges of Engineering in
India had been discussed with the
Soviet side;

(d) The matter ig still .under the
consideration of the Soviet side.
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_A;-:rest of Chinese spies

29757, Shri Shree Narayan Das: Will
the Minister of Home Affairs be
pleased to state:

{a) whether 1t is a fact that some
Tibetan Chinese spies were arrested
on the 4th April, 1965 at Raxaul nn
the Indo-Nepal Border in Bihar;

(b) if so, the circumstances in
which this hag been done; and

(¢) the materials that have been

recovered from them.

The Minister of State in the Min-
istry of Home Affairs (Shri Hathi): (a)
and (b) Two Tibetans were detained
at Raxaul on 3rd April, 1985 while
attempting to cross the border;

fc) It is not in the public interest
to disclose thig information on the
floor of the House, at present.

Kerala State and Subordinate Service
' Rules
2758. Shri Koya: Will the Minister
of Home Affairs be pleased to lay on
the Teble g list of special Rules is-
sued by the Governor of Kerala State
since President’s Rule, as contemplat-
ed in Rule (2) of Part Il of Kerala
State Subordinate Service Rules,
19587
The Deputy Minister in the Minis-
try of Home Affairs (Shrl L. N.
Mishra): The information is being
collected and will be laid on the Table
of the House as e=arly as possible.
12 hrs,

Mr. Speaker: Papers to be laid.
starmft (fgere): memw wEiaw,
1 v favwmfise ST AW &
T TAVETAR & 19 §9g Wa9 &
¥ qMET We A 97 gRAE far
Mr. Speaker: Papers to be laid.
‘Shti Humayun Kabir,
o arret ¢+ A frdrarfusTe
o %
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12.01 hrs.
PAPERS LAID ON THE TABLE

CeENTRAL Wakr Councin RuLes, 1968

The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): On behalf of Shri Huma-
yun Kabir, I lay on the Table a copy
of the Central Wakf Council Rules,
1965, published in Notification No.
G.S.R. 558 dated the 10‘h April, 1988,
under sub-section (8) of section 8D
of the Central Wakf Act, 1954, [Plac-
ed in Library, see No. LT-4289/65].

DeEFENCE oF INDIA (AMENDMENT)

‘Ruires, 1965 AND ALL INDIA SERVICES

(DEATH-CUM-RETIREMENT  BENEFITS)
THIRp AMENDMFNT RULES, 1966,

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): I
lay on the Table a copv each of the
following Rules: —

(i) The Defence of India (Am-
endment) Rules, 1983 pub-
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[Shri Hathi)
lished in Notification No.
S.0. 1087 dated the 3$lst

March, 1965 under section 41
of the Defence of India Act,
1882. [Placed in Library, gee
No, LT-4290/6%].

(i) The Al Iudia Services
(Death-cum-Retirement Bene-
fits) Third Amendment Rules
19683, published in Notifica-
tion No, G.S.R. 572 dated the
17th  April, 1965 wunder
sub-section (2) of section 3
of the All India Services Act,
1951. [Placed in Libdary,
see No. LT-4291/65].

——

12.02 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

Soery-rirrn REPORT

Shri 8. V. Krishnamoorthy Rao
(Shimoga): I beg to present the
Sixty-fitth Report of the Committee
on Private Members’' Bills and Reso-
Tutions.

1202} hrs.
ESTIMATES COMMITTEE

EIcATY-SECOND REPORT

Shri A. C. Guha (Barasat): I beg
lo present the Eighty-second Report
of the Estimates Committee on the
Ministry of Education—University of
Delhi,

1202} hrs.

BUSINESS ADVISORY COMMITTEE
THIRTY-SIXTH REPORT

The Minister of Communications
and Parllamentary Affairs
Satya Narayan Sinha): 1 beg to
move:

“That this House agrees with
the Thirty-sixth Report of the
Buginesg Advisory Committee
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presented to the House on the
27th April, 1065.”

Mr. Speaker: The question is:

“That this House agrees with
the Thirty-sixth Report of the
Business Advisory Committee
presented to the House on the
27th April, 1965.”

The motion was adopted.

—

12.03 hrs.

RE. USE QOF PRECINCTS OF THE
HOUSE AFTER THE RISING OF
LOK SABHA

weuN WENAY : A I7AT &7 WO
AT FT NV ¥ 7

off giwreerw qon (FT): wN
T g T o st A qw
FEU & w7 FEAE K F AT A 7
A IT F T & T% A F AT IANT
iz &7 ag e far Wt 1 A
a3 O wifE Zrew & &y &
I & 913 IW & AT WA FT @A
T 2 wifs Tew F I ¥ AR Ag
gradF A W AT g A awt
9C I FT Igq EaAT  § wfEew graw
Iq d5¥ 7 feur smw, S A 9T qEA
A e T @ oag ww fFw s
Fger Qaf A ? v oIa oA
frerea & fag =€ fofea amde sfma
AT g marar ? 3w A@r O
A A& frmr mm a wEEET
angx et fegr mor 1 QT mowTE
HEE §wE ®T AT 7g K1 v A
LU
Shri U M, Trivedi (Mandsaur):
Sir, the question that has been rais-
ed is only this much. We are prepar-

ed to bow to all the decisions that
You are prepared to give. But the



11573 Parliament

whole question is this that no orders
have been passeq by the Speaker, to
our knowledge, that Members of this
House, of the Lok Sabha are not to
come within the four walls of the
boundary that surrounds thig build-
ing and that they cannot utilise or
sil in the lawns that are provided
there. 1 do not know what prompt-
ed the officers concerned in remov-
ing Swami Rameshwaranand from
ihe place which he occupied. I will
not make any comment on the rea-
sons for which he might have sat
there. People may have sympathy
or may have ng sympathy with the
cow slaughter. The question is, he
wanted to sit there and why was he
removed from there?

o T wAVET WY T (wamaTz ) :
WA AT F | UF A AATH A wY
gzrm Wi mar ¢ gae ug e few @
¥ IR ! R d ARy g
Fo T8 T & afew & e ag
A @ T wEAr et w W@
oW g1 7% ¢ & w7
FIREHAT T AR A wA@E F F
FTT MY | KW A SUTET HEST O qg
71 f& @miy Sy 1 e w1 fean
I 1 & ¥ W F qIHA qg T,
I AT FTA Y I FT GAH IS
w1 ¢ & B @ @ say gemn mn
7 wga @1 fese v @ W%
Fm Fgf g afgr ar

WO WERW . F g g8 oY
1 e 7 fegr ar o) W 9w
et Fg T Argan § i graw ot gy
HATAYE AT FE W AF F A% w1
W DA IR g A A
W T ) dfeeRw ¥ s
feiy =ife & #37 &t ToTEa
M e AT far g fE
AT S A9 aF 9N A«al & AT
el §% wEA T ATET A wE AR
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¥ A § Ty I Wl YA 3
AfeT PN W @ @ IEw T
W ¥k, wif gw ow w2 ¥ fedr 3
I RN FTAT T I w1 8
al g IW A9 A A Afew o W2
¥ AT AT TF A AW A @R G
XA GRIAG g7 AT §
FdF yeak T oawar
art 97 IH qF §2 F % o agi
WdE @ AT I wg o fE
T IRT I ATEY | Y oY wgR
wi fF g0 AO wIe A A S gEwn
I FLAN I A WE @A
am ¢ f& A F1 w8 @ Jor ¥ dqMET
¥ T omT owder 94 o faegw
T W | g W wE 9 T
T AN A AT AT g A H TwwT
formrrdy aar g o 8 & Qv wR
® g famr @

st wdt (femme) - ww aw€
J *1 e fear o | @i w0
qCTATH FHT B |

woaN AERE . I W "ET
TAT F® AT @Y Y a9 A
¥ qF OF q2q 9% T g I g
a® AT H € I3 W A 99T
& | wa ag 9 & axive 7 &7 qwar |
g Fgm @1 TR # 7 §A
fomr g AR wa 9w H Qe wGwT P
g AW g AW

oft welt - qfw w0 fenarfus
¥ YW 47 EqAU qH A&7 q@HAT

fgw |

www Agwg - gad faerfaw
w1 #1§ Farw dwr wE gAr | ¥ AT
#7 AFQQ F1 & | AT S Y AR
I I F AT w7y v | @i o
g1 waw fear fe & wo w9 @ @
STHAT, W TST FT WA ENF AT AT |
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[weae w@1=7]

N TTF ¥ OF, TF WEH! I8 FHY
% §Tq @ gq ¥ WX IR A E
a9 I O X MY | I fagw wwe
A# mar | W< gar feer ¥ fear @
A & 3 9T g8 THVA AR & f/w daT
g dfeT weter 7 mav 1w AT T
WA WK w1 WEHI 3 99,
I FIET I I F fAg Ay @ W
IF AN .Y CHFT FT a1 §9 AT KO
o @wm f5 faad sawr faEer o
T | yra7 A1gd T A A0 g ag
Q@ Ifew I @ ¥ 0F A9 AT
¢ f& gg N wqwTeR @ IER) @
fear 9@ | ArET WEATE T G &
waT & fF Ag wwTen wTw W ¥
W 93T ®L | weaer 7T g fed
aTE WY FHAAGIT WIFK /1 FraCh #Y wk
fireraa 2 & & = Wi WY qEw
aEmEE F & fa &n7 g

oft wr : werw W, A 0w
T gw Afedr

WS WEWAT © 9T WY 45 ALY |

ot TRETER (T | Heaw
g, AT OF SFAYT KT A & |

o wER
LEABRL U

Wt TRTICER . W A0 A
UF FA YA AT H |

wsqw AENRT AT S ¥ o &
T FgAT AT g o aw ww
oe g1 ®7 a9 &1 fow 7 faar w3
A W wEAE e ffar

st cRwrTme & ot & wgn
argaT o1 WY ww W & &g g @
g ¥ ma AR WOAT AT @A Ay

. FE SUIEqT ®T
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gaAT A IR AR SATGT FT AT

wmg

weaw WEYEW ¢ 79 i T saaeu
7 qw far 7@ Far {1 0w FEIE
g g€ & A1 gEE WA ® g A
¥ ga¥ axfagw smavgr ¥ ¥1f @A
dar At A ®

ot tmomr ¢ 3fe smgaR
AUAY AT TEA KT QAT qET 2 F F
taf‘arrr#ﬁrﬁarmmmmm
@ g

[Shri Rameshwaranand then left the
House].

12,07 hrs.

MOTION RE: SITUATION ARISING

OUT OF REPEATED AND CONTI-

NUING ATTACKS BY ARMED

FORCES OF PAKISTAN ON KUTCH
BORDER

The Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): I beg to move:

“That the situation arising out
of the repeated and continuing
attacks by the armed forces of
Pak.stan on the Kutch border be
taken into consideration”.

There have beepn werious ang fre-
quent engagements. Our men are
defending our frontiers with exem-
plary valour (Applause) and I should
tike to tell them that this House afid
all the people of this country stand
solidly behind them, (Applause).and
will consider no sacrifice too great .to
meet this challenge to our territorial
integrity. (Applause). :

Wt e wEamw  (gFEAgT)
FACHIZ AT TEHAH F owaq d-R
oYt ag & arfear asr @ & wie
AT, g a7 wwant )
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gsTR g ;WA ATl A9
T e Ay 7

st femra qeaaw gy s g
# arr § N faar aon 7} § ag A
neg ® oA ¥

weawt w@am et womy X &
37 % A gFar

=t mm (feme) - w0 g AT
RETR AT FWT AfET | FATHIE 97 THT
W afemnT &7 wear ¥ Y a7 gAY
fro gt &1 g gaT Sifge ar ™
w1 ? arfeat o1 goy F 76 7 T
s '

weqw WRYIA : uq ¥ 917 § wEAw
Z 6 0 ad@ & v T I ) ow
oI ga & W JAC TE F A1 ange
I %y § Afpa fEr F1 aEr 3w
FX AT O gwav g 7 AT qrer a9
T o Ay 2 7 faawr o e
g TATT AIC fIqHY 197 7 9Ir AR
TN | g vy FAAT Frf TE DI
AEY B TE & | ATAY HET AEY A9TE AIAY 7
T QN R qYF ¥ 9q T
AT & A I AT T ATAL FEY
aATE arArT & 7

wY AWy ;AT AT Wi A
FarE ST Afgr T fF g T aw ¥

Shri Lal Bahadur Shastri: The
situation which we are facing today
is undoubtedly grave. I think the
House would like to have a connect-
ed account of the eventg leading up
ta the situation that existg today.

During the last few months, Pakis-
tan has been resorting periodically to
firing and clashe; at several points
in the Indo-Pakistan borders, both in
the east as well as in the west. Our
men have taken defensive action at
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all these points effectively but with
great restraint. The clashes on the
Kutch border are the latest in the
series of incidenits which Pakistan has
chosen to indulge in, '

Sometime ago, Pakistani patrols
were noticed moving on a track close
to the Kutch-Sind border. On being
challenged by our patrols, the Pakis-
tani patrols claimed that they were
moving on a track which was the old
custioms track and within Pakistan
territory. It was also noticed that
Pakistan had occupied Kanjarkot and
established a standitz Post there. In
accordance with paragraph three of
the Ground Rules. the Deputy Ins-
pector General of Police, Rajkot
Rangers took up the matter with the
Director General, West Pakistan Ran-
gers, and called for a meeting to dis-
cuss the situation and to determine
the status quo. The Director Gene-
ral, West Pakistan Rangers, did not
attend, but sent his local Commmander
who had a meeting with the DIG,
Rajkot Rangers. This, however, led
to no result and encounters betwecn
our patrols and those of Pakistan
continued.

On April 9, in the early hours of

the morning, our border post at
Sardar was attacked with hcavy
mortar and MMG fire followed by

artillery fire from 25-pounder guns
under cover of which two battalions
of the Pakistan regular army belong-
ing to 51 Infantry Brigade advanced
towards the post. Detajls of this
encounter have already been given to
the House in the statement by the
Home Minister on the 12th April
The fact that this attack was preme-
ditated and pre-planned was quite
clear from the documents captured
from the Pakistan prisoners and from
their interrogation.

The plan of assault on our border
post by the Pakistan army was drawn
up in the second week of March, and
movement of troops began thereafter.
Orders for the attack were apparent-
ly given on April 7, and the attack
was launched in the early hours of
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Apri] 8. Therefrom, as the House
knows, the Chief of the Army Staff
was instructed to take over opera-
tional control of the border, and army

units moved into Vigokot the same
cvening.

The Pakistani firings and shellings,
however continued, to which our
armed forces have replied. Since
ithen, Pakistani armed attacks of in-
«reasing intensity have been continu-
ing at many points into our territory
south of the Kutch-Sind border. On
Apri] 24, our coy. post at Point 84
wag shelled in the morning and later
attacked by Pakistan infantry sup-
ported by tank: and other armour.
On April 26, Pakistan armed forces,
again with tanks and armoured vehi-
cles attacked our border post at Biar
Bet. These attacks are still continu-
ing.

Pakistani armed action is a naked
acy of aggression, They have attack-
ed Indian post: deep into Indian
territory 6 to 8 miles south of the
border, a territory which on Pakis-
tan's owp admission has never been
in its possession. Hon, Members
have, no doubt, seen the statement
of the Pakistan Foreign Minister, Mr.
Bhutto, on the 15th April, in which
he said, defending the Pakistan pos-
sessfon: ‘It must be remembered that
the centra] fact Is that this is a dis-
pute over territory which lies roughly
north of the 24th parallel’

“The dispute has arisen not
because the boundary is unde-
marcated, but because the disput-
ed territory iz in India’s adverse
possession.”

This is what he had said. In other
words, Pakistan has chosen to mount
an armed attack on territory over
which Pakistan has never exercised
possession, and over which Pakistan
in fact admits India's possession.
Pakistan thus stands self-condemned.
It has used force for changing the
status quo and for vindicating its
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territorial claims. This is contrary
to the United Nations Charter and to
the Ground Rules under the Indo-
Pakistan Border Agreement of 1960.
Pakistan’s behaviour, in fact, amounts

to a clear and open aggression on our
territory.

As is usual with Pakistan, even
while discussions had been in pro-
gres: through diplomatic channels to
settle the matler peacefully, Pakistan
has been intensifying its attack and
moving in tanks and heavy artillery
to attack our posts,

On April 19, the Foreign Secretary
handed over a formulation to the
High Commissioner which, in subs-
tance, was the same as what the
Pakistan Foreign Office had suggest-
ed to our High Commission in
Karachi a few days earlier, namely
that there should be a cease-fire to
be followed by talks at official level
with a view to the determination and
restoration of the status quo ante, and
later a high level meeting between
the two Governments to discuss the
boundary question,

On the morning of the 24th April,
the Pakistan High Commissioner
handed over an alternative formula-
tion to the Foreign Secretary, accord-
ing to which cease-fire was to be fol-
lowed by the withdrawal of the arm-
ed forces of both India and Pakistan,
whether civil or military from cer-
tain areas which they contended
were the disputed territory. But
earlier the same morning, even be-
fore this new formualtion had been
presented, Pakistan had launched a
heavy attack in brigade strength on
our post at Point 84, west of Chad
Bet, with heavy artillery.

Throughout this period, Pakistan
has been making shifting claims and
conflicting statements. At the meet-
ing petween the DIG, Rajkot Ran-
gers and Lt. Col. Aftab Al, Com-
mandant of the Indus Rangers at
Kanjarkot on 15th  February 1966.
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they said that they had not occupied
Kanjarkot, but that they were pat-
rolling the area up to the track south
of Kanjarkot, which according to
them was the old customs track ad-
joining Surai and Ding,

In the Government of Pakistan
note dated 1st March, 1965 which
was in answer to oyr protest note of
18th February, 1965, it was staled by
the Pakistan Government that Kan-
jarkot Fort had not been occupied by
the Indus Rangers. Today not only
Pakistan is in occupation of the Kan-
jarkot Fort, but it has gone much
beyond its claim of patrolling upto
the customs track.

ot wy forva (%) : frm ot avelt
IATE E |

Shri La] Bahadur Shastri: Pakistan
today is laying claim to a large area
south of the Kutch-Sind boundary
and north of the 24th parallel. 1
want to state clearly and emphati-
cally that 'we reject and repudiate
"these claim: in their entirely.

y Pakistan claims that the Rinn of
Kutch is an inland sea, and therefore
Pakistan is entitled to half of this
area. This is completely untenable.
The Rann of Kutch is not an inland
sea and has never been recogni-ed as
"such. Long before the creation of
Pakistan, the then British Govern-
ment of India decided formally in 1906
that it was more correct to define the
Rann of Kutch as a ‘marsh’ rather
than as a ‘lake’ or ‘inland sea/’
That the Rann of Kutch is marsh is
indisputable. It has all the flora and
fauna of marsh land with marsh-
grown grass in abundance and other
characteristics. = What happens s
that during the monscon period, be-
cause of the strong winds and the
high tides in the Arabian Sea, this
low-lying area gets flooded by sea-
water. Furthermore, in the monsoon
period, it receives fresh water from
the swollen rivers. The area, there-
fore. is flooded from about the middle
of May till the end of October. It is
mostly dry and partly a marshland
during the remainder of the year.

471 (Ai) LSD—4.
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Pakistan’s claims also ignore the
historical fact that even though the
Kutch-S:ind border is undemarcated,
it is well-defined on maps and well-
recognised in fact. Prior to the parti-
tion of India, the Kutch-Sind border
separaled the then British-Indian pro-
vince of Sind and the Indian State of
Kutch. Not being an international
boundary then, it dig not need to be
demarcated. The boundary itself
was, however, well-defined in all offi-
cial maps during the years gating
from 1872 to 1943, and even later,
and was well-known and well-estab-
lished. The boundary has also been
described in detail in official docu-
ments over the last three quarters of
a century prior to the Partition of
India, The boundary shown in the
official maps of undivided India prior
to August 15, 1947 cannot be ques-
tioned. The official gazetteer of the
province of Sind published in March,
1907, the Gazetteer of India of the
Bombay Presidency published in 1909
and the Imperial Gazetteer of India
published by the British Secretary
of State for India in 1908 are all cate-
gorica! about the Ranp of Kutch
being outside the province of Sind.
In all the documents of the political
department of the then British Gov-
ernment of India of 1937, 1939 and
1942 defining the political charges of
the various officers, the Rann of
Kutch was invariably shown as fall-
ing within the Western India States
Agency and never a3 falling within
the province of Sind. As the House
is aware, the entire Western India
States Agency became part of India
as a result of accession.
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The totality of the evidence leaves
no basis whatsoever for any di-pute
regarding the border between the
Sind Province and Kutch. Ever since
these recent intrusions commenced,
the Government of India suggested
repeatedly to Pakistan that meetings
should be held between jJocal officials
and also talks be held at a higher
level. For instance, we suggested
to the Pakistan Government that the
Surveyors-General of the tweo coun-
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tries should meet to discuss the prob-
lem of demarcation. Pakistan refus-
ed; we reminded Pakistan of the
ground rules and the desirability of
a meeting petween the local comman-
ders for the restoration of the status
quo, We also suggested in our note
of the 18th February that there
should be a meeting between the
representatives of the two govern-
ments at whatever level considered
appropriate by pakistan and repeated
this suggestion later more than once.
Despite these endeavours there was
no proper response from Pakistan.

Op the 13th April, 1965, the Pakis-
tan Government made a three-step
proposal suggesting ccase-fire and
secondly  inter-governmental meeting
to determine what was the status quo
which should be restored and thirdly,
a higher level meeting. The Govern-
ment of India authoriseq their High
Commissioner the very next day, that
is, on the 14th April, to convey the
acceptance of these proposals. It is
to pe deeply regretted that the Gov-
ernment of Pakistan later went back
on their own proposals. On 19th
April, the Government of India re-
peated that the proposal for cease-
fire should be accepted {forthwith.
But instead of accepling this propo-
sal, the Government of Pakistan put
forward an entirely new formula on
the 23rd April which, as 1 have al-
ready mentioned, required the with-
drawal of Indian forces from what
Pakistan chooses to call unilaterally
as disputed territory, but which in
fact indisputably is entirely our own.
Pakistan has since been persisting in
this demand. This attitude on their
part means a virtual rejection of all
our efforts to wean them away from
war-like postures.

Sir, I have made this rather long
narrative in order to give the Hou-e
a complete picture of the false nature
of Pakistan’s claims, its sinister desig-
ns and the naked and reckless use of
force py Pakistan against u-. It is
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apparent thal one of the prime rea-
sons of Pakistan’s irrational beha-
viour is the obsessive hatred aganist
India which Pakistani leaders, Paki:-
tani press and communal fanatics in
Pakistan have worked into their sys-
tem over the past two decades. The
events which I have just described
have caused us all the gravest con-
cern. Ever since the attainment of
independence, India has stood for
peace, international amity and good-
will. India has a living and vital
stake in peace, because we want to
concentrate attention on improving
the living standards of millions of ow:
people. In the utilisation of our jimi-
ted resources we have alway: given
primacy to plans and projects for
economic development., It should,
thercfore, be obvious tg anyone who
is prepared to look at things objecti-
vely that India can possibly have no
interest in provoking border inci-
dents or in building wup an atmos-
phere of strife.

However, our neighbours, both
China and Pakistan, have chosep te
adont an attitude of aggressive hosti-
lity {owards India. Lately they seem
to have joined hands to act in con-
cert against India. In these circums=
tances, the duty of the Government
is quite clear and this duty will be
discharged fully and effectively. The
entire resources of the country im
men and material will be employed,
to defend our frontiers and to preser-
ve our territorial integrity. I know
that each one of our 450 million peo-
ple of India is today prepared to make
any sacrifice in defence of the mother-
land. We will prefer to live in
poverty for as long as necessary, but
we will not allow our freedom to be
subverted,

The specific question which we
have to consider—and hy this I mean
not only the Government, but this
House and indeed the whole country,
is what course we should now pur-
sue? Which path do we take? We are
prepared to take the path of peace,
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but we cannot follow it alone. Pakis-
tan must decide to give up its war-
like activities. If it does, I see no rea-
son why this simple fact of deter-
mining what was the actual boun-
dary between the erstwhile province
of Sind and the State of Kutch and
what is the boundary between India
and Pakistan cannot be settled across
the table. It need not even be a ne-
gotiating table. It is more a ques-
tion of finding out the fact:, rather
than of negotiating a settlement.

Shri U. M, Trivedi
That is the point,

(Mandsaur):

Shri Lal Bahadur Shasiri: It can
be done*by experis on both sides.
All this is possible provided there is
an immediate ces:ation of hostilities
and restoration of the status quo ante.

I should like to tell the House that
on the Kutch Border Pakistan has
many advantages, What is more, our
soldiers are occupying post: in areas
which will soon be submerged in
water and from where they will,
thercfore, necessarily have to with-
draw. If Pakistan continues to dis-
card reason and persist: in its ag-
gressive activities our army will de-
fend the country and it will decide its
own strategy and the employment of
its manpower and equipment in the
manner which it deems best.

Countries who are friendly to us
have urged that a cea-e fire should
be agreed to as soon as possible. We
are ready to respond to these appeals.
But, at the same time, I must tell the
House that we have also to be ready
for the alternative.

Mr, Speaker, I have uttereq these
word: after the most serious thought
and with full consciousness of my
responsibilities.  This is one of the
most fateful moments of our times.
I realise that both India and Pakistan
stand poised at the cross-roads of
history. The path of reason and
sanity, of peace and harmony is still
open. Even while our police and
later our army have been defending
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our soil with commendable courage
in the face of heavy odds, the path to
peace hag not been blocked. But it
is a path on which we cannot walk
alone. It takes two to make friend-
ship and peace,
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It is my earnest hope that the point
of no return will not be reached and
that Pakistan will still agree to cease
fire in accordance with its own propo-
sals of April 13 which India had
accepted,

1 know at this hour every Indian
is asking himself only one question.
What can he do for his country and
how can he  participate in the
nations's endeavour to defend our
freedom and territorial inbegrity.
To them and to all our people I want
to address this appeal. Wherever you
are and whatever your avocation,
you should work with true dedication.
Bring out the best in you and serve
the country selflessly. The supreme
need of the hour is national unity—
unity not of the word but of the heart,
All Indians, of whatever faith or pro-
fession, have to stanq solidly together
and prepare themselves for hardships
and sacrifices. Let us give mno
quarter to any ideas {hat tend to divide
us. Let us all work together with a
new sense of national discipline and
with an inspired feeling of dedication
to the cause of country's freedom
and integrity. And I would close by
asking this august House to give its
wholehearted and mighty support to
the Govermment at this momentous

hour.
Mr. Speaker Motion moved:

“That the situation arising out
of the repeated and continuing
attacks by the armeq forces of
Pakistan on the Kutch border be
taken into consideration.”

There are some substitute motions.
ot mry oo (Twer) o A
§ yeqm@ F@TE —

"ﬁn[ar#m%mwnﬁﬁ-
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[ g7 qUig)

AT 9T qifFeqTT * Qe That‘ for the original motion the
T ErT AT AT T following be substituted, mnamely:—
ﬁi‘l‘{ Ar '(‘"E: OOFAOT ¥ Iq9 ‘Thi: House, having consider-

; ed the situation arising out of the
feafey o frare #ick & o AT repeated and continuing attacke
TE TR TR AT FIAT by the armeg forces of Pakistan
a- & wreg-aw qEr 9w on the Kutch border, and while

urging on the people of the

vifseifaal #1  srvaoer country to stand unanimously

feafs w1 aareq foar s 1" behind all efforts to defend the
(1) inviolability of the country's
borders and its territorial inte-
Shri Hukam Chand grity with all strength at their
(Dewas): Sir, I beg to moK::'hha veire command: regrets that Govern-
! ment policy in regard to the
That for the original motion. the question of the defence of the
following be substituted, namely:— Indo-Pak border has been mark-
. ' ed uptill now by utter lack of
“This House having considered firmness, consistency and concern
the situation arising out of the for national security on the dip-
repeated and continuing attacks lomatic and military planes.” (4)
by the armed forces of Pakistan
on the Kutch border, is of the Shri Frank Anthony (Nominated—
opinion that the Government Anglo-Indians): Sir, I beg to move:
have faileq to defend the borders That for the original motion, the fol-
of the country and urges upon lowing be substituted namely:—
the Government to take vigorous
steps to drive out the aggressors “This House, having considen-
immediately.” (2) ed the situation arising out of the
repeated and continuing attacks
o gEEAT aEn ( faaaT) by the armed forces of Pakistan
e ; o on the Kutch border is of the
;ﬂqa‘.' & SeTT FTT g fo T a&eq the opinion that Government -
Farq 9% freafafas war g, 7qiq: must formulate a firm policy to
tign meet the obvious Sino-Pakistan
FS3 AIAT 97 qIffeary & qoa strategy of keeping India pre-
AL I 17 qIT HIT TATATY occupied with border invasions.”
fFT 1 @ wravii ¥ geow . o
feafy a7 faare #73 & qyamm Wt wy fwwd : sor, & e

%a 791 %) 73 7 2 i qTATT s g fF e aser deam o fre-
W7 91 JY9TRT 97 arfera ffee <aramy, i —

grr fafaa aare o) ofcferfy ‘f& Fo3 T X afeeEw &
FT AR FIA F 7% 7F) qwex FA FIO A AT W qATATL
8 WIT TZ TN ATHTT ¥ g3l feu st ©®@ wrwAon § Iegea frafy
FLAT & fF 3o ¥ wgear 3y qC faoTT X F qUAT g AT FY
W FAM 7@ ¥ fow w5 e e fE w99 Framr o7 qreT
FEL QRN FT T W@ 1" (3) N OF 0F ¥ gy ava fg fae

Shri Tridib Kumar Chaudhuri VT ¥ & T 7 Mm@ a3
(Berhampur): Sir, I beg to move: € wfer i a & wra-aifeamy
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® ¥ WE ety gl e 1
(7)

st awrdy : sfrwe, & s S
g

fF q@ dvew & @ T -
fafeq <ar 9@, wwig —

gy FmT o aifFEE F aw
TE g AT-Er Wi FE A6y
wr R s ¥ Sow frafa gz
fa=1t 33 & qwuTq ag awn

(%) fegam @t 7 &R afe-
W™ F 19 Fwr AT 9T W g
AT FAAT FT I A [FRAA Sare
27 ¥ I F FAAEAAT 9%,

(@) wrwror & fow &+ g€
it # AR 7 AR diTW g W,

() offqm & &9 wT<a-
i #gEY  qF T & W 9%
e & fag gde qaT @ g
F8 F AT W IE-GF 59 qfF &
® arfuw fag fer wemard a2 A
FA FT AT FY e w3 F wEEAAT
9w, ®WK

(9) wrww &1 AT FH &
far =g aeh aweq wET 7 fewmd
qqT ST ¥ @R Y AavE A
a1 T FIA T AEHT HY AT AT
TR

Shri Surendranath Dwivedy (Ken-
drapara): Sir, I beg to move:

(i) That for the original motion, the
following be substituted, namely:—

“This House having considered
the situation arising out of
the repeated and continuing
attacks by the armed forces of

attack on
Kutch border (M)

Pakistan on the Kutch border,
places on recorq its high appre-
ciation of the valiant struggle of
the police force as well as of men
and offcers of our armed forces
while defending our frontier and
Pays its respectful homage to the
martyrs who have laid down their
lives in defending the honour
and integrity of our motherland,
and with hope and fiath, this
House affirmgs the firm resolve of
the Indian people to drive out
the aggressor from the gsacred
soil of Indin.” (9)
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(ii) That for the origina! motion,
the following be substituted namely:

“This House having considered
the situation arising out of the
repeated and continuing attacks
by the armed forces of Pakistan
on the Kutch border, regrets the
failure of the Gnvernment--

(a) to anticipate Pakistan’s de-
signs or pians to grab the
Rann of Kutch,

(b) to make adequate
preparations to meet
tan's challenge.

military
Pakis-

(c) to evict the Pakistan forces
from the positiong and posts
they have forcibly occupied;

(d) to evolve and formulate a
clearly defined policy of re-
solute determination to
punish the aggressor and
uphold national honour and

(e) to assess the mihtiary im-
plications of Sino-Pakistan
collusion in the context of
national security.” (10)

Shri Hari Vishnu Kamath
(Hoshangabad): Permit me to state,
Sir, that amendment No. 9 is «
verbatim copy of the operative part
of the motion moveq by the Ilate
Shri Jawaharlal Nehru in November
1962 in the context of the Chinese
aggression, and I hope the House will
therefore, unanimously adopt this
substitute motion.
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Mr. Speaker: I only want to know
whether the substitution js being
moved or not.

Shri Hari Vishnu Kamath: I want-
ed to bring it to the notice of the
House because the Government is in
the habit of opposing our amendments
ang resolutions. It was moved by
Shri Nehru himself in November
1962,

Shri N, C. Chatterjee *Burdwan):
Sir, I beg to move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the situation arising out of the
repeated ani continuing attacks
by the armed forces of Pakistan on
the Kutech Lorder, is of the opi-
nion that the Government has
faileq to 'ake adejuate and
prompt action to meet the situa-

tion and urges upon the Gov-
ernment—
(a) to throw out the aggressors
who have occupied Indian

territory without any further
loss of time; and

(b) not to enter into any Con-
ference or negotiation with
Pakistan unless the Pakistan

forces withdraw  forthwith
from the Indian territory.”
(11)

Shri U. M. Trivedi: Sir, I beg to
move:

That for the original motion, the
following be substiluted, namely:—

This House having considered
the situation arising out of the
repeaied and continuing attacks
by the armeq forces of Pakistan
on the Kutch border, is of the
opinion that the poiley of drift
adopted by the Government in
its relations with Pakistan has
brought the country to brink of
ruin and disgrace and that jm-
perative steps should be taken to
replace the present policy with a
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strong cogent and logical policy
to meet the challenge of Pakis-
tan.”  (12)

Mr, Speaker: The original motion
and the substitute motions are now
before the House.

oy Tema qzams ; A g 1
A HAAT wFATT A gAT & I
# 48 Todr g, # Sawr w gav
g1

weae ®EEE S owTed R &
frar & adt Haggam

Shri Ranga (Chittoor): Mr, Spea-
ker, Sir, I am glag that the Prime
Minister has at last chosen to take
the House into his confidence and ap-
peal to this House and through this
House to the people of this great
country to achieve unity of the heart.
As the people and Parliament had
displayed so very readly, abundantly
and patriotically on the last oc-
casion when a similar appeal was
made by the late Prime Minister,
Shri Jawaharlal Nehru, when the
Communist Chinese Government and
their forces attacked our country, so
also I am confident that even now
and in times to come when these
troubles continue to dog our steps,
our country, our people and our -
Parliament under your leadership
and the leadership of the Rashtra-
pathi, will be able to display their
unity of heart and offer what all they
can offer in order to protect the
country’'s freedom.

I am also glag the Prime Minister
has chosen to place this poser also
before our country, that is, if we
are to make a choice between
poverty on one side and freedom
on the other, we would first give our
preference to freedom and then do
all that is necessary in order to
safeguard our freedom, and there-
after begin to do all other things that
may be needed, that may be possible,
that may be expected by our people
on the lines on which they have had
their plans. '
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At the same time, it is relevant for
us to examine for a while why we
have come to this impasse, this un-
fortunate position. I do not wish to
be satisfieq with merely fault finding,
but a certain courageous examination
of what we have been doing till now
that we should have come to be
faced with the present situation would
be necessary in order to enable us to
have a proper conception of what we
have to do today and tomorrow in
order to safeguard our freeomd.

The hon. Prime Minister said just

now that we are being attacked there
in Kanjarkot in the Kutich area, our

claims are entirely justified and
theirs are unjustified. They them-
selves had admitted through  their

Foreign Minister that we are in pos-
session and we have been in posses-
sion of that area—as they call it ‘ad-
verse possession”. Therefore, as the
Prime Minister has rightly said, what
they are doing is a nakeq aggression,
inexcusable attack opn our area and
on our forces. If there is any con-
science at all in the world today at
the United Nations and anywhere-
else, certainly those statesman who
happen to enjoy the good fortune of
being the keepers of that conscience
shoulg certainly intervene and sup-
port us in our claim that Pakistan
should withdraw unconditionally and
that too immediately, from  these
positions of aggression, the positions
that she has occupied, positions over
which she had no right whatsoever.
Agreed. But, is there that cons-
cience? That is where the whole
question comes in. In the absence of
an energetic and active conscience of
that type, and at that level, what is
it that we shoulg do? Surely, the
Government should have been aware
of the fact that such a conscience
does not exist there. With all these
17 or 18 years of our experience of
the Uniteq Nations, they should
have knwn it.

Therefore. was it mot the duty of
the Government to have been pre-
paring themselves in every possible
manner, on the ground with our
forces, on the diplomatic level in
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international affairs, rather in the
wnole policy of the Government
themselves, so that jt would be pos-
sible for them 1o enable our country
to meet such a contingency as this,
and even worse contingencies too?
My fear is, my charge is, that the
Government has not been doing just
that, what has been necessary, all
this time.

- When my hon. friend, the Prime
Minister, was good enough to call
some of us, leaders of the Opposition
groups, to a conference with himself
along with his own friends, we were
told that as early as in January this
Government came to know of the
aggressive fintentions of Pakistan in
this particular area. They had al-
ready come and established them-
selves there in Kanjarkol. Was it
then not the proper time for them. T
asked them on that occasion and I
am now revealing il, when they should
have invoked the aid of our armed
forces?

We were told that even at that
time when we were called, the
Government was in possession of the

information that Pakistani troops
were there to the tune of three
brigades, they had the aid of two
aerodromes, one all-weather aero-

drome fit for receiving all types of
aircraft, they had very good roads,
they were in an advantageous posi=
tion, they did not depend upon meore
frontier policemen, they had already
massed them in troops and equipped
them well. As against that, what
was it that our Government had becn
doing? Why is it that it was con-
tent to leave it to the tender mercies
and the bravery of a few of our
border police, who were making oc-
casional visits and patrolling  that
border area. heroic as thev were,
brave as thev were and self-scarific-
ing ag they were? When we put this
auestion, there wag no an<wer. For-
tunatelv, two davs after that the
Home Minister wag generous enough
to hand over his control over our
border policing to our Defence Minis-
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ter. Within this house itself, within ween us and Cnina and ihe honey-

the house of the Government, there
was that delay, there was that divi-
sion, there wags that lack of unity.

Now, having given it over to the
defence forces, they say now: we are
in a very difficult position because
very soon the monsoon is going to
overtake this Rann and it is goingto
be flooded by the sea, as weil as by
the rivers, therefore, special steps
will have to be taken in order to
protect our people on this side, as
well as the other side. But do we
have, even now, the necessary com-
munijcations right up to the edge of
the submergable Rann? Only yes-
terday, my hon. friend, Shri Himmat-
singhji, from this side of the House,
was accusing the Government for
having peglected the construction of
roads, jeepable roads and roads fit for
military vehicles, construction of
bridges ang other preparations. Only
very recently, may be 60 or 70 hours
ago, the Defence Minister had gone
to that area in order to see whether
he could possibly help our troops to
remain and take shelter in that ter-
rible summer which ig going to come
there in that area. All this time,
they did not think of this need at all.
Yet, the hon, Prime Minister come-
and tell us now that they have be-
come aware of the national respon-
sibility. = They were not awake till
now. Now they want us also to
wake up and join them in achieving
the national uniteq front in order to
remove these marauders and these
aggressors.

Should we confine our attention
only to Kutch? I am glad the Prime
Minister has said that on the whole
of our borders and frontiers  with
Pakistan, there have been occasional
troubles here and there. Indeed, the
whole nation is alive to it, as it has
peen alive for many years. Onec can-
not but admire the resilience of our
opponents and, by doing so, you
would be learning some lessons. The
moment that Pakistan came to
realise that there was trouble bet-

moon that was achieved by the late
Prime Minister had gone, evaporated
into thin air, into the Himalayan air,
they were resourceful enough, un-
scrupuloug enough and desiguing
enough politically and diplomatical-
ly to turn round and say that thcre
cannot be talks only between China
and India, there must be tialks
between China and India as well as

themselves, because they held that
part of Kashmir which they had
gained by their aggression. And

soon after that they starteq making
overtures towards China and  they
succeeded. We have lost the friend-
sup of China for no fault of ours,
But they have gained the friendship
of China, and that is how they have
been going all round. Recentily,
they have gone to other countiies
too. There was a time when we
were sponsoring the claims of China

for membership of the United
Nations, Now, Pakistan has taken
over that mission, with the result

that she has got more ang more of
friends, with all the diplomatic skill
and finesse as wecll as resources of
China behind her. And not being
satisfied with it, she has gone to the
extent of baiting even America, whom
she had been befriending for a long
time, by joining hands with us in
condemning American bomhing over
Viet Minh. Well, she had joined
our excellent company in trying to
weaken this fight that is going on
for democracy as against the Com-
munist aggression over Viet Nam.
Why has she done it? In order to
recommend herself all the more by
China. And to whom have we re-
commendeq ourselves by our shouts
“stop this bombing” “stop this bom-
bing”, this kind of nervous  excite-
ment? Have we gained any friend-
ship? Have We gained any  rea!
friends? Whereas, on the other hand,
she has been  strengthening her
friendship with China. Pakistan
has been gaining more and more
friends, from Turkey right up to
Peking on this side and also with
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Indonesia on the other side. Ownce
there wag such great friendship, un-
dying friendship, as we were told
by the previous Prime Minister, bet-
ween _Indonesia and ourselves, What
is the position between Indonesia
and ourselves today? We had an
ally and frieng in Malaysia. What
have we done with her or how have
we treated her when sha got into
trouble with Indonesia? We said:
oh, let all these iroubles and dis-

putes ‘be settled in a peaceful
manner; we are prepared to offer
our services, if you want, No

wonder, today England and America
have learnt that lesson from us and
are remaining completely unaffected
by our present troubles, Only they
come and tell us: “please be friends,
why do you quarrel, why are you
behaving like bad boys and mnot like
friends.” Diq we not do the same
thing and we are doing it even now
towards others. Thev are only repeat-
ing it, clinging it in our face,

Look at the other side; the desiga

of China. Sne has been gaining tco
in her friendship of the African
nations, What is our position?

Except for the Arab nations, whose
iriendship we are maintaining at the
cost of a matter of honour so far as
Israel is concerned are all the other
nations now committeq to us? Are
they friendly? Are they with ys?
Tney are not. But are ihey not
with Pakistan? Can you be sure of
that? The Government wants us to
depend upon the assurances given by
owr diplomats. We know how our
diplomatls are behaving. 'The other
day when Sheikh Abdullah was therc
in Algiers, our Ministry found it
necessary to allow our Ambassador
to be absent from the station. That
is the way these ambassadors are
behaving. What sort of advice can
you possibly expect from that kind
of service? Therefore my charge is
that today we do not have any re-
liable, effective friends in Africa and
in Asia. Burma? It is terror-
stricken, if she is not already on the
other side and of her own choice.
Ceylon ? In spite of the recent
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change in Government, she is anxious
lo continue ‘thle earlier friendship
with China, if not to improve upon
it. Then, who is our friend?
Thanks to the activities ang the
bad policies of this Prime Minister as
well as the previous Prime Minister,
we have come to be isolated, just
when we are so badly in need of
friends. It was all right to indulge
in the luxury of saying, “We are
enemies of mone; we are friends of
everybody”. I was also along with
our friends when we were saying.
all this. But when? When we had
no troubles; when all other people
were in troubles, other people sought
our good offices. Ever since we
began to_get into troubles, we were
drawn into trouble, was i not the
duty of the Government to have had
the necessary resilience broadmind-
ednesg and sense of history to be able
to re-orientate their owp foreign
policy? We have been saying so. But
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some of the congressmen have been
attacking us, some of these other
friends in the opposition also have
been attacking us, as if in any way

our patriotism could possibly be dilu-
ted with any kind of affection for
any other nation or for any other ideal
but the affection for our country and
the ideal of national freedom.

Lelt me assure you that my leader
as well as myself and so many of us,
not only myself but so many of these
Opposition parties’ Members also
were able to make our own contri-
bution in our own humble way under
the leadership of Mahatma Gandhi
and also under the leadership of
Netaji in order to win our national
freedom. When we were lying down
in those jails, not knowing when we
were going to be released because we
were detenus, we were dreaming of
the freedom of this sub-continent as a
whole, not a sub-continent being riven
into two countries as it has come to
be, unfortunately for us. After it
has ocme to be divided in this man-
ner. we have had to reconcile
ourselves. We accepted the helpless
advice of Mahatma Gandhi. He did
not like thig partition; he hated it,
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.yet he said, “All right, now this is
partitioned; make peace with them,
wish well of these Pakistanis and
you try to continue to be free on your
own side and achieve prosperity”.
Pandit Jawaharlal Nehru...,

Shri J. B. Kripalani (Amroha):
Who says? Gandhiji was against it.

Shri Ranga: I did not say that
Gandhiji  accepted partition, but
.Gandhiji did not want us to go to war
against Pakistan once it came into
existence. He wanied us to make
friends with Pakistan. I am saying
that in spite of Mahatma Gandhi, in

spite of many of us, Pakistan came
into existence.

Shri Ansar Harvani (Bisauli):
Rajaji sponsored it,

An hon, Member: What about
Rajaji?

Shri Raghunath Singh (Varanasi):

At Allahabad.

Shri Ranga: It is very easy for

some of our friends to say, “What
about Rajaji?” If it had not been
for Rajaji's statesmanship, there

woulg not have been this Punjab, it
would have been in Pakistan; there
would not have been any West Bengal
1t would have been in Pakistan. What
is the use of thinking on these cheap
terms? .... (Interruption).

Mr. Speaker: We should allow the
debate to proceed more seriously.

Shri Ranga: My quarre] with Pakis-
tan is that she has come to be blessed
with a leadership throughout, which
has thought it fit to carry on this
campaign, as our Prime Minister has
just now saiq rightly, of hatred to-
wards us. I feel it has been unjusti-
fied entirely; they had no need at all
for it. Yet, because they could not
escape from the travails of the birth
of their State—it was born out of
hatred—unfortunately, the overflow
of it has gone on and it has poisoned
not only them but has been poisoning
our political life....
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Dr M. S. Aney
bound to be.

(Nagpur): 1t is

Shri Ranga: It is bound to be 1
need not go into all that nor am I con=-
cerngd today with this,

Pakistan has become stronger in the
international sphere. It has gained
more friends. We have become
weaker. We have lost our friends.
On top of it, Pakistan has become the
fast ally of Communist China. I do
not want to invite any more trouble
from other friends, other type of Com-
munists. One thing is clear on the
authority of the Home Minister. These
Left Communist are an additional
source of strength to China as well as
to Pakistan and Pakistan has, in ad-
dition to that several other friends
also who, from time to time, give
evidence of their existence by the
bombings and other things that they
are indulging in New Delhi, Kashmir
and various other places,

When we have become so weak, is it
not the duty of the Government cven
now—] expected the Prime Minister
to give some indication; he wanis us
all ang the country to make all sacri-~
fices—to  sacrifice some of their
dogmas, some of their shibboleths,
some of their notions, earlier pre-
judices and present practices? Is it
not time for them to come and say,
“Yes, we are also prepared; we will
join hands with you, sit across the
table and discusg all these things as to
what all has got to be done by way of
changing the whole economic, socia:
and political policy of this Govern-
ment, of this country, in order to be
in a position to strengthen ourselves”.

Yesterday, the Defence Minister
was saying, “Oh! we have got cnough
strength to stand up to China &nd
Pakistan”. With all sense of respon-
sibility. I say that we should not
make a statement like that.

Shri Raghunath Singh: Whole

India stands behind him,
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Mr. Speaker: He has to hear the
view of individua] Members,

Shri Ranga: First of all, I do not
have information enough to be able to
accept or refute his statement.
Secondly, the Chinese and the Pakis-
tanis and others who are opposed to
us, I am sure, are in possession of
better and greater information than
we have; therefore, they might be able
not only to take the warning but also
laugh in their sleeves ang take into
their head to create trouble also. We
do not want any more trouble. We are
having trouble enough now straight-
away on the Pakistan border. It 1s
quite possible there may be irouble on
the Chinese border. The other day,
my hon. friend, Shri Hem Barua,
paid the penalty for his patriotic out-
burst,.... (Interruption) unseasonal
as it was by expressing his great
anxiety that Chinag and Pakistan gre
likely to create trouble on the whole
of the extensive frontiers which we
have, which we are suffering {rom.
That is what is going to happen.
Where is China going to strike us.
when is she going to strike us and at
whose request—to oblige Pakistan, to
oblige herself—all these questions
arise. When that happeng what will
be the attitude of Soviet Russia?

13 hrs.

My hon. friends were quite glad be-
cause their Ambassador and other
people had assured them that the
Russian Government had said, “No,
no; in regard to Kashmir our attitude
has not changed.” Maybe; but in re-
gard to all other issues, all other trou-
bles, what attitude is Soviet Russia
going to assume? President Ayub
Khan has said. “Oh! It would go on
unfolding itself just as a flower goes
on unfolding itself in course of time.”
So, we cannot expect much help. What
help is Soviet Russia able to give to
her friend Viet Minh? It is a token
help, She is giving some help it is
token. Ts it going to be of much
help to them? Why is it so? It s
because she cannot upset China too
nor can she help China, She is in
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that mood today. Will she not be in
that mood in regard to us? Then, what
will be our position with regard to
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America and England? Are they
going to come to our rescue? Did
as soon

they not come to our rescue
as the aggression had occurred? How

many things have happened ever
since?
Shri Yallamanda Reddy (Marka-

pur): They will give arms to Pukistan
and rescue my hon. friend.

Shri Ranga: They will not give
even that much. Anyhow, that is
the position, Therefore, we cannot

count upon them. On whom is this
Prime Minister going to count? Is it
on our 450 million people?

Several hon. Members: Yes.

Shri Ranga: Agreed, I want to add
my .voice of appreciation to the voice
raiseq by the late Prime Minister in
placing on record the House's ap-
preciation of the valiant struggle of
the Police force as well as of men and
officers of our armed forces while de-
fending our frontiers and which paid
its respectful homage to the martyrs
who have laid down and who are lay-
ing down their lives in defending the
honour and integrity of our mother=-
land. I repeat that homage once
again in all humility. Now is it
enough for our 450 million people
standing alone by themselve; to be
able to stand this aggression that is
coming upon us in a piece-meal
fashion? Wkhen it comes in a whole-
sale fashion, I do not know what will
happen. It is now coming in a piece-
meal fashion. It is a wasting pro-
cess; it is a running sore. Would it
be possible for us to deal with them
without any friends? Would it be
possible for us to deal with this ritua-
tion with the liabilities that wer are
suffering from, political and economic?

Sir, I appeal to the Prime Minister
to do the needful from his side, If
he doeg mot do it, he would be for-
feiting his moral right to ask us to
be on his side and to stand by him.
When there was an attack, on England
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by Hitler, there was a party like this
for them with as much strength.
But it had patriotism enough to drop
one leader and invite another from
among its own leaders to take charge,
to change the whole character of the
Government in order to provide the
necessary leadership for that nation.
I cannot feel confident that this Gov-
ernment has got that moral strength
or this ruling Party would be able to
exercise such g moral gtrength as to
be able to provide that kind of a
broadminded, far-sighted, courageous
leadership that, is necesary today,
tomorrow and day after, as long as
this threat of Chinese aggression and
the present aggression from Pakistan
continues,

He calleq us the other day to take
ug intg confidence—it was already
too late—and he called in the aid of
the Army—it was already too late—-
and afterwards 1 said, “For God's
sake, do call us from time to time and
take us into confidence because
Pakistan is carrying on propaganda.”
I myself and everyone of the Members
is getting their pamphlets everyday
refuting what we say, Ig it not pro-
per that he should have heeded tihe
advice which I conveyed to him in a
letter, that he should be calling the
leaders of the Opposition from time to
time in order to help them to under-
stand the situation properly, fully and
truthfully? He has not done it—I do
not know for what purpose, Now he
comes and asks for our cooperation.
I can only say, his Government must
deserve our cooperation.

Shri H N. Mukerjee (Calcutta
Central): Mr. Speaker, Sir, it goes
without saying that we are confront-
ed with a grave situation. We are
confronteq with the test, not only of
our nerves but of our strength of our
character and our understanding of
forces which are operating to make or

mar the kind of worlg we all wish
for,
Sir, in regard to Pakistan this

country has followed, ever since the
foundation of Pakistan, a policy of
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forbearance. We have sometimeg al-
most turned the other cheek, We
have not been perfect; we have made
mistakes. But from the other side,
from Pakistan, there has come conti-
nuous provocation and unending stream
of refugees have come with their tale
of woe and are coming still. From the
notorious days, when the raid on
Kashmir took place and the illegal
occupation followed of nearly hall of

the area of Jammu and Kashmir
State there has happened a whole
series of ugly incidents. Recently,

in a few hectic weeks, we have had
news of the shelling of Dahagram in
the north-east; 64 violations in one
week along the Jammu and Kashmir
cease-fire line; reports of menacing
troop movements along the border on
the Pakistan side from Tripura,
Kashmir and elsewhere and they
have culminated in the enormity in
Kutch where repeated and continuing
attack with tanks and heavy artillery,
ag the Prime Minister has told us, has
taken place,

Last week, I was in Gujarat for a
couple of days ang I could sense
something of the feelings of our Dec-
ple in regard to the Kutch martyrs, as
they call them, in regard to those who
have laid down their lives fighting in
the cause of the defence of our
country and I noticed also a
good deal of feeling in regard to
the default of the Government both
at the evel of the Gujarat State and
at the level of the Union Government.
But at this present moment perhaps
it is better that we do not go into an
examination of whatever defaults that
might have taken place on our side.
What requires to be said today is
that we are determined unitedly to
defend our country's integrity, that
we will not allow the rulers of Pakis-
tan to secure their unjust claims to
Indian territory by military pressure
and black-mail. If they continue
this miserable game of pushing wus
about in order to humiliate us as her
peculiar eombination of friends, China
eng the United States of America, try
to do, they shall have also to bhe
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taught a lesson. We have never ruled
out, and as the Prime Minister has
said again, we shall never rule out
all respectable and self-respecting
avenues for arriving at a just settle-
ment. But we stand firm with steely
tesolutions on the issue of the sanctity
and the defence of our country.

I do wish Prof, Ranga had woken
to some realisation at least of one sali-
ent fact which ig that Pakistan's at-
tacks have been facilitated by arms
received from the Uniteq States of
America. It is necessary to recall to-
day, with all the earnstnesg at our
command, that the connivance of
Anglo-American imperialists is the
biggest political weapon which Pak-
istan hopes to be able to employ
against us.

I remember what Maulana Abul Ka-
lam Azad had written in his book pub-
lished posthumously India wins Free-
dom where he had said that Pakistan
was put up because it was likely to be
a British base of operations against
India, and I know, and I can shout
from the house-tops, a realisation which
ought to sink in the minds of the Go-
vernment of this country, that the Bri-
tish and the Americans have never yet
forgiven us for being free and for try-
ing to pursue an independent foreign
policy and an independent effort at de-
veloping our own economy, I wish
Professor Ranga and hig friends had
also remembered that only the otner
day, perhaps the day before yesterday,
the Foreign Minister came before us
to tell us about the base which the
British and the Americans were going
to have somewnere near Mauritius be-
cause they wanted to make sure of the
Indian ocean territory; they are not
satisfied with the chain of bases which
they have got from the Mediterranean
to the Pacific and they want now to
consolidate their Indian Ocean control
by having a base which would be pow-
ered with a nuclear arsenal which can
blow up our part of the world in no
time.

It should be remembered that the
United States remains Pakistan’s princi-
pal international patron. Even in
the matter of supplyng India rather
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out-of-date aircraft which Pakistan al-
ready has got in plenty, the United
States is firmly opposed because that
might offend the susceptibilitieg of the
United States’ friend Pakistan. The
United States has consistently armed
Pakistan with modern weapons, while
refusing to supply them to India, and
unmistakable evidence of the employ-
ment of US ai'ms by Pakistan against
India has come into the posse-
ssion of the Government of our coun-
try.

In The Himes of India of today's
date, there is a report that the Govern-
ment of India has material which it
can produce; and that the Government
of India is prepared to produce the
serial numbers and photographic evi-
dence of Aemrican equipment which is
being used by Pakistan against us. The
report adds——I am quoting —.

“At the request of the US Em-
bassy, the Government of India
is holding over tne release to the
world press of the photographs of
M-48 tanks which Pakistan is us-
ing on the Kutch border, These
tanks were supplied by the US
Aid to Pakistan under the military
aid Programme for her defence
agains{ communism.”

This is what the American friends of
Pakistan are doing today, and the
United States forgets its old pledges
to India; pledges given even in the
days of the late unlamented John Fos-
ter Dulles that the arms supplied to
Pakistan would not be used aganist
India. And on their part, the Ame-
rican military personnel come over to
examine the king of thing which they
have supplied to us and to make sure
that we do not employ them against
Pakistan, We have not the slightest
intention of using this kind of weapon
against Pakistan. We do pnot want to
fight Pakistan and we want to avoid
a fight with our sister-country. But
the American authorities are behaving
in this most egregious fashion. The
American military mission comes from
time to time to Delhi and they make
the fullest enquiries on instructions
from Washington, and they know very
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well that India was not using any
American equipment in her clashes
with Pakistan, and yet this kind of
thing goes on and with impunity Pa-
kistan uses American weapons.

American weapons have been found
not only in those areas where Pakistan
is operating against us, butIknow for
a fact, because I had been to Nagaland,
that even in Nagaland, those hostile
Nagas who have been to Pakistan
bring back certain weapons which they
have employed against us and among
those weapons are weapons with US
markings, This is a fact that also
has been vouchsafed for authorita-
tively in Nagaland.

What I mean to say is that just as
in the American cancellation of the in-
vitation to our Prime Minister, our na-
tional honour was involved, in the
American participation in the attack
mounted on our country by Pakistan,
our national security is also involved.
We find that the interests of China and
Pakistan which are both anti-Indian,
which have an obsessive feeling in re-
gard to our country, as the Prime
Minister put it coincide to a danger-
oug degree, But what has happened
ag far as we are concerned? Because
of China, we go nearer to the United
States in the hope that we should be
good boys in the eyes of the American
imperialists; and they would help us
properly; but they do not help us be-
cause that is not the way in which the
world is ordered, If for defence, for
food and for development, we rely on
the Americans and the Anglo-Ameri-
can camp, the Western Camp, as it is
generally . called, in the way that we
do, then we shall be inviting disaster,
Countries like the UAR or like Indo-
nesia have told off the Americans, if
aid cannot come on self-respecting
terms, and they have got away with
it, and they have not suffered, It is
only when we show a stronger attitude
—oparticularly the newly liberated
countries which have thrown off the
colonial yoke have to show a stronger
attitude in regard to countries like
these colonial powers, the Anglo-Ame-
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rican combination——that real divi-
dends would be forthcoming. The
weaker we are, the 'more likely are we
to be bullied, and the world expects us
to assert our honour, and then only
our security will be guaranteed. We
nave found this kind of thing happen-
ing in regard to Phizo, in regard to
Sheikh Abdullah and in regard to the
wider issue of Kashmir. Every-
where, we have been subjected to
blackmail, We have been sought to
be ‘pressured’ into submission to the
actions of certain powers in tne world.
An example of them is now being
egregiously enacted by the activities
of Pakistan. The Pakistani operations
in the swampy and sandy and sup-
posedly oil-rich Rann of Kutch which
from our side ig a very difficult ter-
rain, a great deal more difficult to
deal with than from the side of Pakis-
tan, are therefore, a very illuminating
pointer, When skrimisning has deve-
loped into serious violation of our bor-
der posilions and even of territory
well inside our border, the position
cectainly has got to be rectified.
There must be no truckling down to
the Pakistani threat either in the Rann
of Kutch or elsewhere, which must be
answered, but there must be no refusal
at the same time——and I am glad the
Prime Minister has said it——to have
talks on terms that are acceptable to
India's dignity,

Pakistan’s political and mililary
manoceuvres to put us in the wrong in
the eyes of other countries also have
got to be borne in mind. Let us not
walk into the trap which is being

laid by the Pakistan Government.
Let wus tell the whole story
ment. Let us tell the whole story

to all our friends, Let us prepare for
instance for the Algiers Conference
where the Afro-Asian countries are
goint to meet, and tell them the
whole story, The unvarnished story
that the Prime Minister has given us
'‘might be mrade fun of by those people
who Dbelieve in the order of the
mighty man’s domination, but it is an
unvarrisheq story of how forbearing
India hag tried to be, and yet in spite
of this, this kind of action is coming
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from that side, Therefore, 1 believe
that Government should take a les-
son from what has happened and ex-
plain the whole position not only to us
but to others as well, Sometimes, we
are not taken inio confidence, and my
hon. friend Professor Ranga is correct
in pointing out how Government
seems to ignore so many of us who are
here in this House only because we
happen to be critics of Government;
Government dose not care to take us
into confidence but, of course, when
Government really wants the united
determination of the country to be
finding concrete expression, it will
have to take notice of the rest of us.

Quite apart from that there are our
friends and our potential friends, and
even some countries which are not
particularly friendly to us at the mom-
ent to whom we have to explain the
whole position, to show now forbear-
ing we have been, and how we say
we are for civilised conduct and yet
at the same time there is no response,
tangibly speaking, from the Pakiitan
side, It is only when we do that we
shall be able to pursue a policy which
would be successful,

Some of us might nave suggestions
in regard to how military operations,
if they are necessary, should be
conducted. I feel a great deal of hu-
mility in regard to this matter, 1If I
presume to have some military advice
to give to Government, I would speak
about it to my hon. friend the Defence
Minister and not speak about it in this
House. I think that not too much
barking but concentration on the
power to bite, when biting is needed,
is very much needed. And I would
certainly reprobate certain things
which are sometimes very unfortuna-
tely being said. Nothing is more in-
sensate than to suggest, for example,
that we should take retaliatry action
like—it has been suggested—an at-
tack on East Bengal which 1is sup-
posedly Pakistan's weak pont.

Sir, communal and other incendia-
ries who masquerade as defenders of
the nation have to bhe isolated, or we
are in for disaster, Day before yes-
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terday, when this matter came up, I
had happened to say tnat there should
be no glib talk in regard to war, I
am glad that the Prime Minister sup-
ports basically the point of view which
I had put forward. I shudder to
think of a full-scale Indo-Pakistani
conflict, because it wovld automati-
cally involve communal dangers of a:
sort which I refuse to speak of... ...

Shri Raghunath Singh: If it is for-
ced on us, then?

Shri H. N. Mukerjee: There are
minorities in both countries. Pakistani
rulers do not care about ele-
mentary political and ‘moral decencies
and would think little of staging po-
groms against minorities in East
Bengal. There are about 7 to 8 million
of them still there. But we must see
that nothing of that kind of beastliness.
is permitted to take place either
here or there. This is a secular country.
Our Muslim fellow-citizens have decla-
red, as my hon. friend, the representa-
tive of the Muslim League of Kerala,
Shrj Koya, said the other day, that they
are at one with the rest of us as re-
gards maintaining the integrity of our
country,

We have gone through agony, We
have gone through experiences which
we shall never wish to see repeated,
and we must ensure that no incendi-
ary element, communal or otherwise
is allowed to fan communa] conflic;
ond we must maintain communal har-
mony at all costs.

I was happy to hear Shri Nanda yes-
terday repeating, for example, what he
had said last year in reiard to the ur-
gency, the absolute imperative ur-
gency, of maintaining communal nar--
mony, particularly when the necessity
for a united stand to repel the kind
of attack which Pakistan has made ma-
kes it imperative also for us to con-
centrate on the absolute essentiality
of maintaining communal harmony,

Government must also do something,
to which Shri Nanda made reference:"
yesterday, namely, maintain t{ne price-
line, keep the hoarders and profiteers
in check  Ye:terday, Shri Nanda told
us that because of ths country being
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in something like a danger, there sho-
‘uld be no bandhs, Bharat bandh or any
otner kind of bandh. Nobody takes
recourse to these bandhs, for the plea-
sure of it, But I would tell Govern=
ment: please remember that in No-
vember 1962 also the Home Minister
——I remember it very vividly—
made a very blazing declaration that
he would force and hold the price line.
But the experience of these last 2}
years has shown that far from holding
‘the price line, it has skyrocketted in a
fashion which has really caused great
darmage to the interest of our people.

Therefore, Government cannot eat
the cake and have it too, Govern-
ment cannot just ask the people to
sacrifice everything for the sake of the
country, and at the same time make
conditions almost impossible for the
people, When there is crisis and
danger to tne country, we all stay uni-
‘ted, but it must not be at the cost of
avoidable privation to the working
people who are the overwhelming
‘majority of our people,

As I said before, we are confronting
-a test of our nerves, a test of our stre-
ngth, a test of our understanding. Let
us, therefore, take steps accordinzly.
No more talks which go round and
round the mulberry bush, but talks
with a purpose and alongside of it,
every step, military and peaceful,
needed to maintain the atmosphere
for that kind of talk.

Let us try and concentrate all our
resources to defeat Pakistan’s military-
cum-politica] manouvre, both in the
-camp of the Afro-Asian countnies
and in the camp of the Anglo-Ame-

rican powers. Let wus get clear
of the ugly role, particularly
of such countriecs as the TUnited
states, the UK and its friends. Let

us preserve communal peace as the
very apple of our eve, Let us fash-
ion a long-term policy of indispensable
-economic and political strength which
we can independently muster with
help, whenever possible, from friendly
countries on terms which are accept-
able, because it is only when we
.do that that we shall be able
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to find answers to the kind of provoca-
tive questiong which Pakistan has po-
sed before us.

1 feel, therefore, that this is a mo-
ment, a moment of grave impo:t,
when we should all combine in order
to defeat the dangers with which the
country is confronted. But this is a
time also for thinking, a time for in=
trospection, a time to examine why
and how so many of our policies in
spite of the quality of forbearance,
have failed and then and then alone
shall we be able to forge a real answer
to our present troubles,

Shri Ansay Harvani: Sir, It was Ro-
bert Clive who forced India to come
under British domination at Palassey.
It was Mountbatten who created con-
ditions for foreign intervention in this
country by partition. We accepted
partition with full grace, with full ma-
gnanimity. We accepted the sovere-
ignty an integrity of Pakistan. We
fought for the freedom of the Indo-
Pakistan sub-continent and though we
suffered for the freedom of the Indo-
Pakistan sub-continent, the Pakistani
leaders did notning for the freedom of
this country. The freedom which they
are now enjoying was won as a result
of the sufferings ang sacrifices of Ma~
hatma Gandhi and Jawaharlal Nehru.
In return for these sufferings and sa-
crifices, they put in Jail Khan Abdul
Ghaffar Khan and other fighters of
freedom in Pakistan, At the same
time, we tried our best to have good
relations with Pakistan,

Today Pakistan hag committed

aggression in Kutch, It is mnothing
mew. For the last 17 years,
Puakistan has been indulging 1n
aggression aganinst us, Aggression

first started in Kashmir, and from time
to time thereafter, at various points it
has been committing aggression on our
territory. We thoroughly condemn it.

I represent a constituency which has
a population of only 8 per cent Mus-
lims. That showg the secular cnarac-
ter, the non-communal character of
this country, I was born a Muslim
and I live a Muslim. I declare here
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and now that every Muslim in Indis,
man, woman and child, will lay down
‘nis or her life for the defence of the
-country, It is my country. It is my
country as much ag the country of
‘Shri Lal Bahadur Shastri or Shri Nan-
da, We will be behind them when
‘the time comes to lay down our lives
and sacrifice ourselves for the free-
dom and integrity of this country.

Before 1 proceed further, I want to
point out that in spite of
17 years of {reedom, Pakistan
has mnot attained cohesion. It is
an artificial country; its sovereignty
is artificial. Have you ever heard
anywhere of a country divided into
two by 1300 miles without having any
link between the two parts? What is
common between East Pakistan and
West Pakistan?  History, language,
culture, terrain—nothing except reli-
gion, If religion could be a binding
force, Pakistan would have become
part of Afghanistan and Iran. But to-
day the relations between Pakistan
and Afghanistan are as bad as those
‘between India and Pakistan.

The only binding force between East
‘Pakistan and West Pakistan is hatred
-of India, fear of India. As long as
East Pakistan and West Pakistan con-
tinue with only this in common, the
-govereignty of India is always in dan-
ger and we should take care and stren-
gthen our forces on the borders. 1
have full confidence in the Prime Mi-
nister and the Defence Minister that
they will do tneir best to defend our
borders from the enemy who will
continue an enemy for a long time to
come,

From time to time, I have been ask-
ing on the floor of the House as to
what type of armg are being used by
Pakistanis when they raid our borders.
Unfortunately in the past, the reply
of the Government used to be elusive.
But now Government nave accepted
that American arms have been used
by Pakistanis. I appeal to my Prime
Minister and my Foreign Minister to
inform the friendly countrieg like the
USA that we thoroughly resent that
American arms are being used against
ug on our border and it is an unfriend-
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We snould also take up the matter
with UK, another great country and
leader of the Commonwealth, whose
leaders make pious appeals to us to
settle our disputes. What about their
help to Pakistan? They are ulso
helping Pakistan. Will they take the
initiative to expel from the Common-
wealth a member which has commit-
ted aggression against another brother-
member of the Commonwealth? We
should take the initiative and tell the
Britain to take the initiative to expel
Pakistan from tne Commonwealth for
it has committed aggression on a fel-
low-Commonwealth country,

There are certain well-meaning
people who often talk of Indo-Pakis-
tan amity,

There is a great Socialist leader
who often talks of a confederation
between India and Pakistan, but such
people fail to understand the charac-
ter of ©Pakistan, A confederation
with Pakistan or amity between India
and Pakistan is a mirage and cannot
come about as long as the present
character of Pakistan continues,

‘We should give full support to our
fighters there. I take this opportunily
to salute those people who are stand-
ing on the heights of Himalayas in
Kashmir, in snowbound heights,
defending this country. I salute those
people who are fighting in the marshy
land of Kutch, who are doing their
best, and I assure you and I assure
our Government that every man and
woman of this country is behind the
Government. It is a national issue,
it is not a communal issue, party
igsue, Every one will support them.

With these words, I support the
Government, and I assure you that we
will fight and fight for the freedom
and integrity of this country.

Shri P. R. Chakraverti (Dhanbad):
1, as a student of history, have to
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recount here the incidents that led to
the birth of Pakistan. I had been in
East Bengal 45 years facing the on-
slaughts of the founders of Pakistan,
the fanatically mindeq communalists.
The incident that I am going to relate
will make clear the particular charac-
ter and tenor of their temperament.
In non-partitioned Bengal, there were
five Muslim Ministers from my city,
namely Dacca. Within ten miles of
the city of Dacca, there was a village
of 18,000 Muslims, all weavers, the
best skilled  artisans of India, who
were adept in the art of manufactur-
ing muslin and making Jamdani
sarees. These five Ministers were
present in a meeting and I asked them
only one question. I asked them how
it was that they allowed people of
their own community, their own bre-
thren, these artists and artisans to
die of starvation in 1943 because of
the non-supply of yarn, which was
available only in the black market.

13.32 hrs.

(Mr. DEPUTY-SPEAKER in the Chair]

The question touched their hearts,
but no answer was forthcoming. It
is they who were responsible for the
communal bickerings and for working
against the people who fought for
the liberation of India, especially on
the eastern side of India. I have
spent 45 years of my life there, and
so I know. This is the origin of the
present regime of Pakistan, with
which the people of both East and
West Pakistan have been tied together,
It is dominated by particular persons
who always deviate from the right
type of policy which alone can help
to generate a climate of democracy
and socialism. It is in the wvery
nature of the vicious circumstances
that led to the growth of Pakistan
that prompts it to be inimically oppos-
ed to what India stands for.

If they could not save their own
community people when they were
suffering what accounted for it?
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that they had no love for the people
who had been suffering, that they
were in the hands of feudal lords,
the lackeys of the British Imperialism
and the proteges of their 'masters,
that they only wanted to
prosper at the cost of the millions of
people in the east as well as the west.

So, today when Pakistan turns its
forces against India, it is obvious that
it wants to divert the people’s urges,
their aspirations for growth, to another
channel, thereby making them a prey
to their fascist designs and to their
wanton dictates which always go

against the fundamental tenets of
democracy.
As you know, in East Pakistan,

there has been a systematic and con-
tinuous uprising against the present
system of government which is &
military despotism, and the people
there have all along been fighting and
trying to assert themselves. The
people on the eastern side are far
from the western side of Pakistan.
Indeed, it is true that geographically
and also psychically, the people in
the two parts have nothing in common
specially with those who make them
serve and keep them in perpetual
destitution and poverty. So, we have
to understand that before we take
up our disputes with Pakistan and
their repercussion.

Pakistan has been trying to wage
war against India because of all these
factors. Obviously they want to
divert the attention of the people
there bypassing their demands. As
such, we must be very careful to see
that today if aggression by Pakistan
has to be faced, we do not confound
the is uses, and thereby make the peo-
ple belonging to minority communities
who are still left over there, especially
in East Pakistan, victing of their car-
nage and genocide. Accustomed as
they are to these forms of killings,
ruthless murders, raids and massa-
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cres, they are as yet waiting for
another chance to deal the most terri-
ble, the heaviest blow to the people
who are made to live there, the mino-
rities numbering more than 8 1/2
millions including Hindus, Charis-
tians, Buddhists and tribals.

When these people were coming out
in the year 1964, I cautioned the Gov-
ernment that it was only one phase
of the tactics, of the manoeuvres of
Pakistan to fully squeeze the life-
blood of the minorities there, and that
we had to be careful. The late Prime
Minister wag generous enough tg state
that these people would get chances
of seeking shelter in India, if they
s0 willed. The restrictions were
withdrawn and they felt satisfied with
the professions and unreserved state-
ments of the leaders here.

Today I again draw the attention
of the Prime Minister to this fact that
in the wake of warfare there will be
a terrible form of psychological and
psychic reaction against the peoble
there who are against absolute mili-
tary dictatorship and those who pro-
fess their belief in democracy and
self-determination. Let us be sure
that the people on the other side, the
Minority communily members, are not
again made to suffer because of the
restrictions which have been recently
imposed by India. It is a peculiar
form of our interpretation of histori-
cal development that we always try
to interpret everything in the light of
certain factors which do not come
within the range of historical facts
if scientifically analysed. As such I
may again say that today India must
be vigilant and scrupulously alert on
all the frontiers, because it is an
attack not in one place isolated from
the others, It will be an all-round
attack and against the basic things of
life for which we worked for decades
and ultimately became free. The
people of Pakistan have yet to feel
the glow of freedom, wihch has been
denied to them these 17 years, I want
to reiterate that because the minority
eommunity is still living there, we
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cannot close our borders, seal off our
borders on the technical plea that
they have to get migration certificates
before they are allowed entry into
India.

I would again request the Prime
Minister and the other members of
his Cabinet to understand the impli-
cation that any trouble on any front
West or East means a direct menace
to the people who are still left over
there. This may happen irrespective
of the fact that we in India believe
in, work for and fight for certain
basic principles and give scope for
self expression to all irrespective of
community, religion, faith or any other
distinction. We can’t forget that these
minorities in Pakistan have all along
been made to suffer, they have been
used as the meat in the sandwich for
the repast of the communal-minded
Muslim Leaguers of Pakistan. So,
today we must be very cautious to
see the implications of the recent
restrictions which have been imposed
on the people who have been trying
to seek shelter in India not because
of the lure of money, not because of
the lure of land or any other bene-
fit, but because they have been
squeezed out, because they felt inse-
cure about the honour of their women,
the safety of their lives or anything
else that belonged to them so long
as they stayed there.

So, when they are seeking shelter
here, on the definite assurance of the
authorities here, relying on the state-
ments made by the leaders of India,
let them not be made to wait at the
frontiers of India which are thousands
of miles long and denied entry here.
I would again repeat here today, let
us fulfil the promise to fight the ag-
gressive designs of Pakistan which
is motivated by a sinister feeling of
hatred and spite which has been
persistently followed from the year
1947 against India. In spite of our
offer of friendship and goodwill
towards them, we did not evoke any
response.
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Today, we must bear in mind that
this section of the people who are
living on the other side in East Pakis-
tan, those eight and a half millions
of non-muslims, are still to be taken
into account, and they should be
saved. The question of sealing off
the borders now should be discarded
and they must be allowed to have
free entry into India when they
decide to leave Pakistan whenever
they seek shelter here. There is no
question of having migration certifi-
cate or any other document. That is
my honest appeal. In the name of
humanity, in the name of the people
who have served us, in the name of
the people who have given us all
along their unstinted support in our
freedom struggle, I again appeal to
the people who count here, to the
authorities here, and especially to the
Prime Minister, ‘“please see that the
borders should not be sealed off and
those people should be allowed to
come here whenever they feel unsafe,
to come to the place where they
rightly belong.”
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TUTEAE [ERT, W Y g wAa §
fF o @@awg ¥ 97 fFdw @
T qgq HfeT e §, 98 %A
UF Ageaql e 9T faE FTwr )
AT AT HAT S A W A qq
« Feq ¥ fagr @ o S wdve IR
g FaEgRIfEH ¢ ITFfag
ISR XA ¥ g9AR W)

. WS IFA AT AWw ¥ gy
qurerat & faar € f aafa g fegem-
ardY wrfra & e § /I g9 ¥ I,
EX Mg 9T, miffd &1 FAT @A
sarg frar 8, afss @ +1 g Ad
48 2 wFar 5 g wodr A
IeATT FAT6T FL AT TN TS I I
qfir et ®Y wdw T & ik warfe
FW F7 VT &L | TG Fav A A

APRIL 28, 1965
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gaq ¥ g A qq faar @ W S
WiHe q97 A 9Iq & g W §,
9T I ¥ g A% THT g AT &
fr gardt fora FrRTRY #1 e arfeeTA
afeaor $T @1 &, @A AT g
e g gl €

g §wg qfFea & @ @
weare frar @, ag 1€ 7 arg A8
gW ¥ FUax qrfeeare F1 A JEdt
FT g9 T@raT §, AfFw qifeeam 7
UL IF 19 T F1eT F7 9537 fwan
I AMFTTARF AT T AFENA
UG gL WA #Y, g faug #71, qamg-
qf@? & g @ ¥ 9a fwar &,
T gifeea &1 '@ fREr fF wEIT
FTEG) T @I | W F T2 T 79
&W 7 qifweara & arq gwfa § vy
& 9 gawtan f&ar, g 3 awfa |9
qT W Y, TqA JAT, G JAT AT A
&1 #Y geafa gy ar #1€ o wv7 grafa
B, I F HAA gW 7 qrfgETra w7
39 & Sfaa feedr & ufas fgar

Iq & qg W TT A7 7% faanz-
TET XU AR WA A, H A IT N
3fem ald ¥ o ITagd® g F79
% woeT fear | wer W qrfeeara &
ATH AT FUET & 57 7 g, fog
arffeaT ¥ ow a% 48 faar &1 Ffew
fee ot gw ¥ wiffea & @9 dq9d
T qals @ | qgt I TEh Iy
T 9 &, A 7% A &G fraw
HEATT FTAT T 8, WL AL € g7 WY
OEITT H3Q, a1 gA AU 9T W
TT HT F g0 TifFeTd #1 ArTA
& @Fa ¥ | FfFq fergeama & a2
CICE T AR Al GOl B O
wafeaT g & Azt vy w1 IfaT v A
waam fear
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JqF 919 G919 S Fq WY W KT
el & gravw ¥ AN ¥ W A,
W 7 I B Wi F A gEmem w
wfaw £ "W 1960 F fow whde
w1 garen fem aman @, fow & feQ
FATR A & faam afwa i qfeem &
fadw afas fovr &, 90 & g w0 &
e afm I g dmd §, RIITHE
qTET & geaad gUR AW H 9 AR GH A
I & It & gafaw s fear
1960 ¥ Iq witdz ¥ wyee famn gan
F—gRIATAN EWWY Ay AW
z f7 atew woise g3 f2 dlaw, waly
%oy A fag & @9 91 ag Ay
wra, St fr QAT 2w #Y FAT, FAIEH
W ST FT q0 ®9 F AT | WA
7d, werEdl waTdr ¥-—I9 a9 3,
wa fv 3w F1 FEar @Y g 9, 'R
HETT 1 AL ag AWTATGHE | gHA
farefT WY QY & 1 gTEr ARy R R,
foeft ot Gt wfw &Y =i At #Y @,
N wr o, fat o g ¥, g %W
Hwt & oA o

dfem star f& g ait s @,
aff 1 F9qmT & Taq ' oA
g ) AR AW e ¥ O
TATATE &R & WX 9g" agi
ferdzx &, o ¥ Fo & &9 ¥ T
mﬂ-m?:}: W; i d HAT §+ Y9
T § | gwiag o v @ o
75 &, afew v aY ag & fF s ok
qiffe WX St & ammg, ATe-
T, T1 i F arnag, w9,
¥ WiE § W F 99 § 98 AW qT
TR A Iwfa Wi e @ @ W
e ¥ wga § fF 3 0% qEX & 9w
foret & gaTY awyer, gl e | @,
Tt w1 9T T, 99 9 pEad
@ @, afs g W @t wiew
st SR g A —gAra gl

attack on 11622
Kutch border (M)

TN AR A AT =g qrorr—aert
¥ 9% 918 WX g9 H9A AW & AT ¥
He ®1 A O FT 37 & TA1 A 7
T | Star fF vy Sl ST 7 T @,
B 4g W@y § W gw a7a]
w mia-Afa & duw @ § v @7,
afem s arfaeeaw gardr nfea-firaan
o &t Y Aifa &1 99 gurd FHAD
THRAT §, a1 SuT™H §Ar ST A e
W gq ¥ fad T oA ama o7 Ewm
¥ A Y 7 i F aga €1 e A7
TAqT WAl | §F AT F Arge
¢ f og 2w feelY ot e 0T, |1 oY
AT ¥ FT, HYAT €T W, HOA
graTEl F1 A qUAT grawifEEar o1
FTEA FT AT qg AT q9T IH AW
%1 fife-wife s=ar gw faveq & 398
g |

AT AT A FET A @R ogw A
qiffedts FT WTFEE  wEATRET W
%[ wara m afge, & 99 ¥ qgEa
g | & e g fF ag sm Al ww dw
1 e g ey e o w
O a<g ¥ qEFTawr fear o, e aw
Tg Wt ST § f "o § o o o,
Fg! W, feft g A oF e 9)
wrRvr fa 8, 99 & e #Y qF
¥ T AT 9 } 1 g W w A
¥ I R A § | A O
feedt WY e 7, foet WY OX AW A
T WAt ¥, 9 F agi ¥ aaa &
WATHRE ¢, TOGA F HTETC 9 & gk
felT WY a7 ST o qud 2w A
T F @ ¥ U e v agE
T 4 8, afeF 99 TR W A
®t sifaw wfa €% § 1 9wt av ¥
fefa ag@e ¥ @7 § @I U,
fazw, & T WA, wfew, # W
AW N 9 aF qg awwrn 937 6
g I g7 @ E--wafay fr fada &
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[ wrrad w7 AT
fgza #Y a<g WA AW A 97aT ¥ gW-
Fradl 1 qT FT TgF A T
Fr of

I gFT fgrgeara & qaw qw™
wedY, 4feq wagTe AgE, A g AW
F1 7 arag &, faTd a7 a, g @
ok 77 fggam &t faEq oy &<

T a1, 3§ F wifgw gfez ¥ wwEa .

T[T AGT | T OFIO S A A
IR 3WM 9T ArFAw fwar, 3§ oww
arqur ez X, faa #1 ofas g aga
AgAT W T 41, 0F §1 K7 Iq H
gFraat fear | zarr @ Af &
afvor g & fF o 61 gq drEe
7@l & M7 zn fafesg &v & ofsm™
F qiFwF AfT 1 FRI JFEAT
FG | gW Tifeena #Y g9 aETarq
w1 Qe Afq qar 38 A fFRgwar
# fw & & sfew @ & 9,
I fE A AN N A FE ], T
T & awd = § fx gw wifeq 7 3amn,
FIaETd FT ILQTAT TG AT 7 |

WEAE WEIZA F FA Y A & A
% F9 a3 & gy F71 waw< fraw
# g mar A1 qEt qAT F W F
qaresTiaaT, W q9T g qR AET
mr | g AW 2w ¥ moAm W
frrayas FagaT & A @ fF ga &
wraspz % = T g ad arqer gweT
foqr A @ & araqz 5 orfesam
T T AT 9 STRET FIAT
2, AT AT IUTATAT FIAT &, AFHI
T &, 439 fafaga Ay & g9 q&F
¥, TEFY FIEI A AT G F 977 Heft
AT F Y A aaia frar @, A3 O
or i A T & 7Y, dlew ™=
wg W F AT

APRIL 28, 1965
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AT wqrw g fF sarA W St ®
o F IFqeq ¥ AFW G9IS H O
T[T FY T&C TfaeST ENNY, ¥ AT AN
T&T qwrar grir e wgi fergeam ot
wifraqer Afq 71 drew & agr aq &
qTq 9 39 a1 H1 FET A T AN
T gFar g & 9 A8 qur wW A
fafraa &, o drmd oror G Y 18t
waredt ¥ faw R A F98 T ®
dr= aqu g% «f, 37 dmmal &1 wfrwwo
faret ¥ grove ¥ agive =Y fawa st o
1960 FT AT QAHZ 47 I F WY qiF &
9eAY %7 garen faar qargr) I A Y
AT 9T qT FAZ & 7§ A ¢F 3T 9%
qg | 3§ uMAT A O@ FTeT ®T
fomr zam 8

“the two countries will collect
further material on this issue”.

ZaTa tavarw @ fF 3ad ane fergeama
FT FEI 7 qifeeara & arg Gdfas
IHT FTH, WISl F T F@ 909
® &t wfow 7 ¢ Afwa arfecars
T FW I HqIATRT A § 1 aifEeara
quwar ¢ & Iusr guder wif 3w &
gfaar< faer 7 € 1T ag waqq feafa
¥ T & "I A Iad faw 2w
qHOFT ®1 WY AT Anfgy, Iad gal
faal #Y Wt T afgy, fada #r
AT aifgy forgia I wrer gfaarc
far & o fa gfaard & sraew
qaOST F U 7 #7191 5 390
vaw fggeam & faams 7@ @,
"I Iawr wgwr fegena F faqars
WA A w1 39 a7
IR 7g aTE Y ofY, AT A A gw A7
fF o o= gw oifeea & 3 13§



11625 Pakistani Forces VAISAKHA 8, 1887 (SAKA)

37wl &1 waw fgrgama & faars
#ZY far s g vy sgr AT ar e
o/ v fegam #Y far @ § s
g qifeeara & fasme =€t g
39 HIYATHAT & FTAAE @Y ;AT HA
I wEEt FT 94w gAaT dmmt w51
wiawaw F74 & foo favgr ST &, 99
gy & g wrewwr fwar smar
At favea & g Aot a7 AIF™
F31, 7oAl @ ¥ fraga w8 F
ag WY IT ATHFANT FT AT AFTAAT
FT, §H W HIAY AYATHT AT TEAT FA
e 7T

o § € E F gE ST &
€ § | T HEEdr ¥ gH e A
o1 wigs faeqa aam 24 &1 sifow
@ s ofgd, sgm 3| A A
HTIEHAT G T AMEd | A FEI
73 ¥ feafq gt @ @ 7 7€) Faw o
2 fe o9 o9 AT 99 ger 7R W
aq He 9 g2 |

ot aq faqa : =g a1 w9 fedt
ead & o a3 § 7

St WrEA WY W 99 g3
=t feafa gt }, s dwe Fror # feafar
Zrfr § o < A Y Bl F qwd
2 & T 2w B woet ghor & we
A A B WY gy, WO &2
fors v & wER ST AT ..
Greq W fore wod am @ fag
E I A A FT g § AT g 7
W & am o o a1 ay fowd
A F q97 I8 qIiGq ® IW &
FATHT FTHE ST G, I FY o
w1 P ST i 8, & o ady g & F
wiiw made # fow fed axg & W
L @ f@ | Afwq & T T -

attack on
Kutch border (M)

AT wTgar g fF SR are 3w Y R
S faeemy ATy qg G &, 16
Fw %1 wfafafue WY v@ & wwaw W
sfafefua e Fgg awr s &)
AT FY BT FT IA& A9 H1E TEY § |
# I #weey fav 9, gEg ww Iy
ag #wgx § fo 5@ @R ¥ ST |
favam & faar & 1| R favaw &
fear & @ & g qgT wRAT § v 2
i 7 7 g, Wy g e @
T AG T & 7 THET FIC0U T
g as g agfg dad
I+ g1 IR § 1 F Tma 39
T &, fav faeomr o= & (322
o)

11626

s & o faeema arer et ) &
Fgar 1T g fF wod fasema & 2w
%! feafr woga A& &1 @%@
TEE AAI AT A ST a7 fagr @ ay
aga woagar & fzar § o v wgw
IqHT GEEA B BHAW FI 1 IJAW
HAST a7 wrdr § sfew guwr gew
fg=r & g et e wnfgg =X =3
fasr WY T g | Az AWE fF fggem
F A AA ¥ 9g Fgr & 5 7T wIA
I AYY, T I AT | gH
mfa F s g TRy & 2w @
Tqr g4 ¥ wifw smaw ) Jfe
T ZATR AW &Y AQULAT, T W H
aravifadar WX @ W\ N WA
9 ST AT § A e v qar o
3 Fg7 8 19 AW T X @leq A gT 2W
T A AT AW AT T FA F 9
¥ o1 & amoeft Wk arfeear & -
Fraen fear s 1 otfeee zE|
FUT FT T §, TEH 66 § I9-
qut T4 F @ qSF &, Aew A
ITACHEF §, W IY AR AL A
ZHq g1 wife fgrgeam #1 Arfa 2w
F) AT G A FY AT §
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sit tqra fag (o) o Sw-
S WEREY, A= W A A T g
WINT ¥ gHIR gTAT Well ¥ aFasq &
qrara ¥ g 1 Al IAEY AT
g aifed fv gk grem W W
AT g7 7T qrfeeard ®1 wrEr #
qaEA an ¢ § | Aga fai § ag ag
quq AT § 94 {6 I ardr w1 e wrer
¥ AT A FIGT R, 9 AT A
fog a@ #1 o wgar 8, 9
=t #1 o &1 warr aifsem s
8, %[ gHA gEAAT AT fwar §
qrag Tw W Sreee fga qast @
& g Ade 9 i Swddr arae gore
¥, JAFT YA FT AT FIQ §Q A9
T IACF FT AT ATHAT FAT GIHIT
fafeest q@df & dami ¥ Eg@
RAIET wFAeE F1I0y fFar ar /9 &
qgd AHT FgT 97 fF IAFr ardf =R
oY WY T @, JfE wr T & I
EHAT §AT &, §9 AIH HTA @A, Al
@ ¥ g W faedy aw & a@r =
W 73w @y 4 v & it I wa-
AT Y WY w3fog Fow AfFT 7T 9
WA FT AW @, QAT qR  fww
ATL ...

st SwTIE et g |

st g fqg : § @ vaw fag
wIEE |

RO W W TAW AT A
Q% eizde faaqn qr w4 fgegeam % aww
¥ siy2ee farar war 91 fF g & sy
qrd fed o @ § ST HEnT W &
frsg & war §, forr & SR g @y
f§ gwr 9 ¥ wfaeaTa o1 T § IE
o e &  fawg 7@ g
g1 € a9 gt F qfaE A A
Wit 2oie i@ 4 fF s arfee™ @
&1 s fggem & feams w@n g

APRIL 28, 1965

attack on
Kutch border (M)

Magfemadaa g | g &
TR A g4 FEEAAL, IT AAA-
fastt g 4 1 Tl F1 arg fearan
qEaT ZH A geAr wmar g fF
oA ST AN FEE g, IR W
sfqar £ 4t ot faearer feemar a1, 9a
F1 Fa7 gwr ! & arq gafaw faam
g fF wremad St Fgan ar 98 3% Fgar
97 M qifweaT At Fgan a7 a7 faeg
farqar ar, frege = ar |

11628

I8 F 91 & g uF A AAAT
<9 axa jfaar & ww @ & | wwdE
Mg F oAy § 5 oA s @
T | WTEE FAT AV NN WL
FER F 9 AW A § | FfE
AW g g F IAT T Fr g | AT
wET gl g | ¥ Fre faemAr wgar g
fF frram & 9t 9 e 9 O
qfeeaTd & a9 | gHE! I /A 6T
WA T HINT | I/ AT WA I
draR @rg waT F fag dae adt &

I HHOH W o Fo FE TaT
Mo & d yu wdr S ¥ S agt
‘iz fear qr 39 f1 & Qgemr @A
g fF 9 % qrfsear a9rwie w1 greft
T T R, 9a q® Eea-H qHAqA
T AT § a9 aF @9 wET F fE
% TG IoAT & |

W g qrg 7o Fo FI W AT
feamar =gaT g 190 Fo ¥ CF FE-ATA
qiffeaT w1 2N & avey wgr g o K
Fo Fo W WY AaATEA AT g g R
S T & wr fge e & faems
mm"‘mﬁ?ﬁma’{o%oﬂ
a4 0 frgmm ®t fat & faems
ST fofay o et @ WK QaT T8 ey
ST, TEEr | omeE § 1 mfag
& wodaT WX go Fo { AT AGAT
g f5 o 3o WY &frw agraar oifesrr
AN v T agmar W
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AT WR wfaere a7 3 faar s
ST G Y e & at fergeT
A7 98T fF Frdey &1 ®1owAd
WX g ¥ gWE @A g av
A WATE | TH FHAACT & | A
TYTG o0 Fo & WY IE ATATHA & 6 qTiH—
W & G419 F1E QAT AR A& A0
Fifgg ot f oF wrg & ara i swAge
w7 fanedY 7 &Y /% |

ferqmma & g ¥ &9 wT @ |
ofeew # €19 SR | g ¥ €9
wrae ¥ | W aferor # o a2 & fred
¥ @19 ) ¢ ¢ § gg wgAm Avgar g
fFrafa e sraaTdgd L@
Ffed | Star g A A w0
HF A T F ¥ A T R fF 45
AT @ri Y fggeaw A A &Y
foredardy gy @ 1 7w 9w faded
w1 g & fog dae & | afFw &=
T FET ¥ AT A FH OF T
qg AT el |

14 hrs.

Tlo TW wAPT Afgar  (wET-
AX) : WE 48 FOFT F qH |

ot v fag @ T Sifgar s
A8/ gaEd # Hfaw w1 9§ Ay
A A ¥ aw fggeam & WY R <
AT AT & | A gl o & q=v
AR I AR e sk o
T e T B eV areEd
q¥, YT TqTH TS, qi9GT T HAH,
@81 T fag=T, $iX wvaat qur weat
\wer # IEET fR s, WK
AV EUAN | I WY
T fr A el g v aifesT @
F i gE ¥\ fegem ¥ oww -
AT AT wger 8 1 fogen & waw
wIgAT g, &N e & s Wik 3

attack on
Kutch border (M)

%7 FEY ISAT WA | FIAT wY
Wt arEa & @ T3a7 wifEn o9 e gw
G & €19 ga1 a&r JSET § )
T @gr 3w fgmpem @ 1 WX 45
FQT wrefaal & ow safq &

qiffears &1 AT T g 0 S
Y R T ¥ Fg71 Iq F F 0F vy
W T STEAT WTRET g | SR wRT
fe affam am-dgac =z § 1
51X g7 AT S | gaTdr wefea-
e AR oiffena & safedisish
g9 g1 qifew wgaT @

“ga ¥ faur oifeam, s & &7
fergeam”

qifew & §WT 4g ATq 9T qT | W
fox oifeew & seard & @@ Ama
IEAT 0 R | & wg e g e
gu ar aifeeara & i § gl FmAT
wTeY € | wifEeare &t a==i #) wifa-
WO OEEY | 97 ¥ W@ 9T gW e
LR CURCEU G SR L
& Fuar Wy & f o fiw gai Y ganr
o g, Sfem ar g v 0 Hawi
et Y gt dw wmgar g 1 wwfad
w7 § i arfeeam aww od fe g
T e ot w2 ¥ zwar A R o
fegeam wew & fog A § 1 feg-
T 918 T @, fergeam &7 a=ur s~
@ & fad g &g @m0

sar Y gmT grawr A waEr @
qffenT 4 fem#FN 4 & 1 swi
fenradt adf gHr agt aFMEr g
&, ST JIAMF T ZAWT §F AT w77
| F@ & & smar Wy gEr &,
AT # |1g a94r g1, a3 guwr 39
FT WIEAT FT O A E[REE FE
& foq #1% Svw gy @ | vfaaE
& g oF orer ar gfame ¢ fege
¥ faers wm@m gor, fegwma &

11630«
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[#fr Tgare fag]

faars s goTar, fage & a
AT IS, FAHA A OATH F
A WA ISMT | AT qifeear &
arR wgarT fagre & AR ¥ 9T §
afed fagre fra & faars | fegal
F faams o fegeamw & faams
wifat fagz fem & fears & 1 &w
= fog 1 g9 & 1 g AW OSH
FY g9 § AfE a9 9 99 % q8d
w, faa *1 fexgr aat 1t &, faa
F AT AIX FIY A7 77 AfHET T
I gfagare 98 =@ | g wrEay &
Fg g § | g9 S § f& guma
qawT™ F1 gfagre F4r 9r ) g IW
g ¥ foar 93 & f& 9 ¥ qaw
# gor, wlasy § g FFAH F9 A
39 #1 gavafa 7 g1 1 59 fggmmw
amm omr g ww fegEAT AT
21

# ®gT TgAT g 98 amTengE!
W gIfeed= &1 I TR 9T A
a1 @ 2 frg e o fgeaw gl
F1 & a1 faq oF 9T g F
AAlfadr w7 wifare aEf & € 45
I T 9v wo qifwear o1 @0
21 & frz g & S & o o
WA F W FTAT ¥ FFAT A0EAT §
T& fegmm &1 a@i #1 9q@T ¥ @9
F1§ A9 7 ¢, T ¥ g gAY
wig & agt 1 foargi gardr @wA &
T I AT G 0F @ AR W I
F e A Wy T afeee
N 7g wafw faw § fagm A
et w8 B, fow ¥ oo wmT & fr
WqE & A1 fggram g8 ¥ fagamw
e & far gw daw ¥

g1 wmar g fF
T IAF e
T ¥ A A 6 F

APRIL 28, 1965

attack on
Kutch border (M)
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I, IAF 9 1w ag IS awa &
®d § B ¥ @A & oW W A
qHd AL & aY ag FEA w7 & qwAr
2 | safr & sz e £ fF R
W Eq aTq F qwHar & 1 fggwae
o §477 §, A7 & arg Fav ¢, wfew
F @y da7 & 1 gw fegem @
F41 | fegeam Y @ 9§ W
98 adt @7 1 wgw fafree 7w
Sl grex fagra sAar & gma 85
FW ¥ qTHY THE0 § 99 & 6 g9 A
uF 3z A A ave ¥ @g ¥ oA
[T W oWEr

it Fo go fradt : JunAE WEIET,
s 3% fawg o S F fAr @
g1 9341 & a1 g9 @RI FI 49T 9.
T@H TG | W gATe giew fafrey
¥ A go w@ f g e W
ATRA gAT § d AkT GE 1w
IF AF G & | TF wE FT o9qm
g fwar 1 & wgar g f owa
HIF=T 29 7O« 97 §o fa=wr fean
IR AT T ARG ® JOAL AR OTFET
AG | TP FI EHT 9T FHIR FIT
S STHAY ZAT } q® FIE qIET A
7ErE T 8, A FE dhw Fr a9
& ] 1 g A g fw AR 75
F A ¥ 9t drar fifa At @ 9%
odt § f& #58 ¥ F9v faw & qfw
WTET 9 O§Y ¥ I® gAY e
F4Y 9l 7 ¢ | Fg A% W F1 @y

W F fam oA w1 oqw W @

”EW" ) an_n 1 BT a [
at qfw, Iy wfw, o @ w7
vafad waFr Yare JY =2 F g

2\ fag sdfT qr oy gAwm @er

AT R I T AR E | W A A
F9¢ ¥ 77 &9 1T | qEfan it w35
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1 @ § ag fedt ot gwe & faw &
T G AT THAT |

gq vfq & fag aa<g @@ & 9=
aF F4 A qferaa 7 owEw J@
IEE | W WAF FAAT HA
ae gfsam &1 qur & w3 §9
@ qgET Faa@T grm | s 2fad
f& oo & @zadq ¥ & a6, @
& g 9%, oF g q%I 97 I gA
Bt g€ & | oF AR QY wgT @i Jar
T3t TPl 98T FEar & & ‘g wmee
g1 ®%8 AU ATEH IE AT FLAT
gfear %1, fora #7 gaTe 787 & 0% 0%
sfgama a1 wyfgam swmarm afw
A gewrT fwar @ 1 97 F1 AT ifgy
OIT I¥ ITAT 9EY & TH AT 97
FaFAT A& arfgd 1 I @ F I
Mg 93 BT gam & fF Corw v fae
w2 %7 F55 | g T gfF 2T & I
Fza1 & fF 3400 @t @7 wfw gwr?
M ¥ IR, FEER GERAM |
F98 ¥ FH g g4 W 5§ et
T W AT AT R | TF A 0
TFAT WITHT UF 919 Fgal g HI
O qTh OF Far g/ a9 Fgar
T | 37 warfeat #1 g fAwrerar g,
TN @RI F AT o gwre
| gt arer gEr wifgr fE oew
T TA1eAl F1 ux waw fa@r @@ |
o wrgR fafrer 3§ @1 amw w®
F1 X wagar g 5 ag =Y ol @
® R

aro S gy fag q @ s
@ ®g & | AT fag o o Ay
g @ wrgw gar R oo o aw
F < § 1 few s & s wmgar
g™ ww & qig g s oAw @
JRT AW 1 45 FAT g9 W9 F
LRI A O

attack on

Kutch border (M)
9r "q afed, g9 wT @ed & fag
darT € | W gA 9IRS, qW a@gH
& for dq< & dfeq & w19 & sgar
g fF ag aq grm 9@ v £@ a@
@ & od fs g T owefl &
g &, g7 qeaal &) faerear @
foia #am @ @ gwre wmw gewdr
FY | IT gEARI 1 WAL g7 AR AT
Al guR §19 gET gvEA A R,
WdaY F §SAd AE 8, WRdgar
FI TTAT AN & | O WIQH! ¥ qTA
97 gY gQ & A wiEmar §t T
FA F fag ow & wW oS A
#OETGT g 9= W a9 famarsn
RN | 919 % g I F q4F TG
foga@@ a8 a% gAIL WA &1 wifq
FEY & gwdr & 1 gH @rwr Tfgn
fr g & famr gw ag'as Fga™ T@F
& | Y TgAe fag 7 Fa B U9
A A® T F A g AT o
7g A farge wE R 0 W gww
M AR A & at gardt 9Hie w17
I &1 QAT 1 FHR 9 § FAHIE
FET § | FA@IE F T AW A
wd wEo Yo fro H ATAT | HTE™H
¥ v s ofswrta &1 qa@
A wrfo Sfte dYe W A AT
#F A9 F7 faur 2 I I et
fearz 2ard F1 a8 T f5 ofe-
wfaal X gAY 13,400 THE IHH
T« AT § 1 O Wl Ao { e
YT | WY F oW g wrgd fE
3 wefaat &1 @ wrfge @ gwrd
@z f@d gfae & amw fofee
9T HIYLET I &1 @A AT § W}
H9 99 9T TqAT KW@ & | T AW
# foqg wd &Y a@ & 1 WY A A@AT
gvn & g @ @ oA @ § e
T @ E fw d o
T @ & | g B WA wiE QA
FAT | T 1€ T aTH "9 FT g™y
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feomar & &t S® Ft 51w wREE w7
W EY | WIT gHIL FAT q1 HEET ¥
T §M X g, Afew AR aw A
A § IEA AT Wfa wsw &
o ¥ 5 g i & dan fawr e
aifex @iwdA AewTSt FT WY A
QST SN &7 TaT9a & & | 38
qeoT ot gk AW FT dar e
¥ FAT FT qQT 11 FefAT q90 @
g1 & T FY ITF A7 AT JAT FFaT
£ | 9 e {4 gwra &8 3T
qfeem ¥ faar g, A3 sqEm
WA CFAT FT g0 q 92 & ¥
F qifem AT § AR W 399X
GFaTE FIF &1 | g FAAT F At

TH OUFIC 2 1

1- TEH TIATULT FTIWA, 2—
aréfafesr S donfaafor a= fafs-
Ze, 3- gifsy w1 Fwr fofies,
4— Wrrsew gEET fafwds, s— ga-
am & fafeds, ¢ wafm Afer
frew fafrds, 7—avgmarer s1@ifas
cfas #q fafiee mfzx

fom <ot 1 gardt fafeed &
TETT BT & IA B AATE FA T
IO AT RN I @R | AR
¥ AR F AR IR HAAH §
W qoolt St & wrelt § 1 W F 227
ATt §1 A § AR ag & e
ame z7 ¥ ) Afew g omor wid
AT F AT AN E | T FF qF
qOAT W@ a7 @

qrate wat (st w@wit) ;oW
AT FAET |

st Jo Ho riiii'ﬂ'lﬁ'(ﬂf‘ﬁﬂ?
gern, feor geE | 9T ¥ W
s wefFar wgeR W1 wrganfaat
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Fgead § WY I #) gEAr 227 @
wifs qear it agg @ ARI @A
# | oHY @ o gWIT O HET § S
N dCF gH WY &1 qavog faemy §
ol T S qEEw 43 g €

Shri Tyagi: How is the Government
responsible for this?

Shri U. M. Trivedi: It is the Gov-
ernment which is responsible for these
men. These are the words of Shri
B. G. Kher.

¥ ora ®Y T FATH, WY F gEE F
WY AT | WY g9 weHT 9% dF
@ @ g, g% W WEEE 9X
dqq ST § 1 W A A o
FT9d S 39 a<@ @ fowar g f& &=
gt #1 fegem # gor wfow
g 5 st ag #E 9% IRar @ 1 99
% fou 37 &% oY }, 9= I =EAT
g A Sl & ) g8 THIG 9% 3 ;
IA@T ¢ A FwaeL 39 & fay dA
AT § | 99 q% qZ THIS Agl 9T AqT
m& mit FE g7 FHAT |

st g fox : ag oW @ WF
L

U% HIAAIT q€q . Ig T WY
Lo
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aY X 2@ f5 & 1956 ¥ 0
=y fyz &< gar a1 sRvifow O%-
foer am #7 | Rfeendt ¥ 59
o fafaeet qem 5r 07 0 oY A
s frsmaAia@wd I agsT A
qe T WX @ ¥ 6 aver & fay
1 1960 ¥ Tdt ag® ¥t 91 «@
& aFdT dY | R 3T Y I Javag
& T WX G 1964 ¥ IO TRfHew

feegw &< fear | &1 g W
e g o9t 5 ogmd wmwogew
R ? mrowTe A owid a4 ? s
oq ¥ weET ST a7 @ g fE o
A X g g "RfEE &)
femfaamgw &< faar | oo gt €3
T T ) AT R/ TALT I
9T #YE QAT HIEH! ANC AT Wi
foa 1 W It I FH Fg a%
fF 7g AR M T IgT =T AGT A
wwar & )

wif Ml ;. gg ®W ¥ wafEl
% s gara ¢ faaw f& fenfe-
Fga < fegr mar g 7

i Jo Jo f1agi : ¥ i0afaw
At F et § 0 & Ay wgw Ay
WTgaT 9T, W9 A Aq@EdT FgAav
fear

§ fafoswr &Y aww F@ar § @
L 111

I femar & 1 2 g T
wer f& g@ sOfow awr T q¢

attack on
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A5 arqd, gw T 5 ey ) g
at sy 9% favama w3, AfeT gw I
§ 5w Sw favaw & wac ggan
feam 1

T R qUferdy geanforer Sy
WEEIgagEddanr ¥ gqaq
T A E oy g R gal A
g ST g fF g aga afear s
& 1| e gax ofemmm @ W@ ¥
AT T 9T FoAT F QT & AR
g W 43 § | few & @y
T g 99 @ g AR gw @
a8 #Y faw 9x 95 F & FoW IR
¢ ag wer oFw fr 3faw & A @
g el wrl F @ d s}
ag & g e 1w A ¥ guErd
T 9% Foor wX four &, T W
AT et &1 A gaan & 7€ afew
S A WA ¥ @ W WRI @
I WX fR 7Y fF v Ja1 ww
TN X T FS |
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grg wT AT g fF g S ) a9w

fearmr =fgw |

way wfa wrzay safa—gwe
FET W0\ A AT §F Ia 9q

Zar & swEAgc &N AMGY 1 §W -
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Qe 9gaT g, waw ¥ fapw Q@
T T @ A F4T O, TR A
ACH @A gy | AR A fagaams
¥ & 7 F"Wr vEaEr g a1 S§
IAHI g %0 | BE 19 gW uTiweam
®IZEXT &7 | W7 AWM F Ak war
f gW QAT aTd Fai Fgd B ford & gara
THAIT ¢ |FAT § | FW U W @A
& AT a7 o @y §  wed aTw
T WY WIT W gWT e @Al
TEgar & TH & wfq gury wewfaww
frasa S 13 w7 aw g ?

&4 fag 1t %1 5 @1 @ & 2asifaar
 J6F  arehar § w3 f§ oww
o forzr 77 2 & % 9w * A
ag 9T a9 § | gF § AT W ferma
A FTF T F 1w AN B WL
frg w@wT €T F THAET AR WA
|
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799 W ¥ gA gfaame amA A
far 7Y § #R FEg # g5 IR
w7y  fow ¥pTv @y T AT T
¥ sgar § {5 andz ¥y § o7 o
& S oY T q2T HOH! AFEH AT A
2 gva & AT w7 99 A T A
AT 74 ¥ FAqeAT AwAr g 5
THFI FAT FIT §

# g Agai § & ma7 qJwoa
gvam & & faq g & oifwan
¥ 5EdT § a9 T OGET ) <@ AR
Fapqgar arq g Fg ava1 g | &
g3 F1gAT 97 "I AT /A FT TE T¥0
9t f& orq oF s d3 wT gw oaan
 walg ANATq e w1 o§g A
I FT AT FL AT gH R I ATF
FAATT |

o & &% OFt A #g T g
famsr f& geaavr & @war & AR
T a%g ¥ WY W F% oEY a9 gel
@ #g §%a ¥ fe & f5 groga
& aFar g | A qET qI F qTHA
@@l AT § I€a 59 o A g fw
¥ 9 AT & A wwe fwar o
M 1 A9 T Y A geAT d
qg g qifsendt TRt @
qTHT AT F 98 aR g e
AT HIHTT TOIEA SEATE FY 56 @
R[Ar ¥ Fnifas F@ § @ ww
favare arffa ara 3w o & 8 &,
T 2W FT IS AT TH KW AH G
NG WPIT 1| WX W A ¥ AW
WOAT TATHI ST FT TE 9T 439
g ar 3w ¥ fet # a1 qoow TE
2 ) W gaT AT FET T AN @A
% ®rf QaUT 7Y N WAL W9 WIS
&0 wrdY, Tva ¥ A1 wfasst v
Ty TEy § 1 Nfew Jarfe owr
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% g9 3@ WY g WAL 1T A ;RN
Al Af &df #@) w1 @@ 9w
T #HIX AT WIE@AY F1 ATF wed.
W@ @t fafesq =9 § W9 =9 @ 9@
3T F E AEY & )

st o At FAIR (fHUAER)
o9 WA A9 AA & ATYOT #
St 3gar &7 &< (AT & 99 & { gua
3 % gwt 3w & wwE 9T qgT W=
HET T84T |

g & guwow faar faw
U ¥ g A g, A 99 wr g |
M A AT I¥ & H[aAl SgA F
Js=1 %1 & Afew gars @w vaw fawe
3T AR Wi A I F AwA A
#¢ 44T geamEAr A8 & aaifs mfE-
WA F T G g W AT F g
a1 | 9T AR §9 g & g wfea
R Qg & 1| g9ar w38 F g1
@@t & S qqr § ag woAr &«
@ X FEH @I AL 2, gufeg
ZH ® A0 GAH g FT HOAT Afq
fratfg #@ & w1k =sd gemw
® gEEen & 2 | foew sfoww
¥ vl g¥ muasw a1 sfgw | fagiw
Ay ¥ @gd ge gar g sfe
w7 gara fage gg At aqemar
f&@ g 9@ F.3GT W A w
¥ A ORE ogq ol T W W
T T F qEn gy fax weA

N @daar w1 g T@
e faifeat o ag qw qam s
o

Pakistani Forces VAISAKHA 8, 1887 (SAKA)

attack on 11642
Kutch border (M)

Y adE ¥ 91 ofest &w
BRI 3W A AT a1 g9 A 99 &
goar @rE 7 faraw fear & @
ft gmy F9T g gu W SR
1 w@ F 200 a§ JE WAV
Fr afegi & s%% w@r | 99 @
g ‘TAw 3T € BN A U AN
oaizae o Afg fagifa @ &
g A vdgAde Fr oAfa @gq
gea @ wfew oF i@ g @A Wifge
fF T ear am fe agi & maved
noAr W & fou o fE gEl &
HE &A1 9TqT @ a7 ag 9 9 uAEae
Ay "ed amr A g oA gwmd
Tiaq |@ad ¥ 98 @A 1 9EE.
gh T@ @t Y ¢ f& gw wiA fam
T | M LRT K OGRT G
g g uvdifa & wmwiaw: mw f=a
7 SIAT § | S &I W AT
agr afgw | @gd, & «agi v
W ®®IW Er TEr @i Fg ad.
g fad gwnrr #rF dur waw F
BT go W gw oX faal @1 Fe T
g fom¥ f& gu=r Iuav qgiaar fasdy.
e

FUIT & wRAr ¥ foy w@ie
ZAT qifEarT & fATaT 99 99 @
21 fFad acamashia g av ag ndr
a% AT w97 q@I AT FAAT Feor
AT 5T AT & 1 gufag s W e
T F AEAT WAT § Y AL WA A
TF WHT IOW glal & fF T 9 gw oAk
T qifeeaiA 1 w7 XS | (R Y
HTHA ¥ ST GIALTNF T g
AT & | FIHIT g e Fy
TFRE FEA (@ HI WA Wiy agw o
Y a7 7, X T TN AZ T
T AT aE ¥ qg AT WA
fir e gz 7 37 | 3aF a2 ot e
FET ATEA § IA® qzmeHT aF ®
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(= wo aTo TTARN)

faq «1 ga dax g T 7T 9T 79
¥ Arfsqma & @ w@ S9N AW
g agi % 937 71  FF a7 wegear
&% fezzfadma Y ara @ 3w agi
& 9 77 AT 7T Az Fa2an F wraw
fFaM g AT TR 1 whrema
& Ffy A A AN FIATAT QY
AT I ¥ gaakar Q@ ¥ gard g=ar
G IAFT AaAT IAA @3 «mar O
g9 " saard g gafad  afeerm
F7 AR & IFHr wi FgH AT I0A
21 & F941C & 9aT w7 F997 743
T3l FT I, I F FR F T Y
¥T HIIA WA A & WR WY
QAT U § % 937 9T 3HF HAEwy
grxafas It ferm g srdd @ ;g
U Y & 0T Fi7 Difwg ) aTd
WA & qW 7 g AT w1 Hfa7
W Fq g AT W 9T FIEEd
AT wAN Far 5y g & A4 ErAw
F gATY aTH ¥ IAF A9 FERATT A
wifa F1AT FIA FT IJ FEAT TF qAG
Y 1T AN AT 1 waawn fog A
A ITH1 9IX g ¥ fAwrd FT Ay
%7 2 39 AT A7 g7 wifw 7 a
%3 a1 gfaar WY 37 F) 57 FGI |

# w & 7g fadzq s g fFogw
wq fawra &1 F1F FC @ § FfwT
afs g w97 FIX 1A AT gHET #T
q2dtE IO ALY ¥ O A1 IgHT AR
W F AT 9T I 7a< ggar & frady
gAR fasra wiat &1 97 a7 wafa 18
g et faaar fe gt srfgg o s
A ag 2@ s q& g g v gardy
M7 F {FaT & ang fEa W gre
FT AFEAT FA FI AT TG § WX
& faer Q¥ it wrf arasnT ar fan
Sfazaw 78 537 w7 % 5 Rzg W
O wyifym 7 g1 S Wi gHTT e
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FT GO TATH FEAAT 7 @AY T 2
17 |

dtar {5 oAy 9F FFIAT T FG 6
§9 §IF WX AIZA FT gH AT FE
HANT § | TR gHAT AT AT AT
ns 2 fF 78 92 FIHT AT FAT T
FIT AIIFR FTHY § AR wlawr <
¥ F arz foe 9g w27 & F AT 29
T W17 TArg A 2T I3 FT BGAT T
& | aiffEmE wror ag afadr w3
@R A S qifEeET g @R
ag 3% AT FeAl FY G AT ) 3F
T Y TE@ ¥ 73T AT IJqF FAR FATH
93 et FT faqr /1T ®I 3500 F9-
drer x%e M e a1 g & g
qg AT AW P QT X T@F AR A
qga WY #¢ 3% fafrer wiw dweeT=
TRTd ¥ IS F AR E 5 ag M
s feegiz Sed N @ I
F3q © 94 ¥ gATL 97 § @7 FAAIQ
oy & 1 S AHT FATYA AIAT § ITH
gH 1% a1 & qa s =g
ag xarwr fafega ¥ gara & A wgw
$fn wifrears wgar & i 9@ o I
7 31 5q T9g ¥ 77 femge EQ3Q
qr faar Jrg ag 7 3F T T
gawT afco gwid 3w F faq fgawt
73 gt 21wy w3 afErIE gaR
3500 AT Wi & (Y AT IEAT
qwr #< @7 & zafaq afz gw 37 foer-
2z AQEQ wg A T HT ¥ LT
qTeIT & WX 39 a6 § a1 oF fa4 ;i
wregad & fewqis EQEH FuT R
fear q@aT 1 A AT FATA HIAT @
JOFT gH qTH T qIAT FgAT 067 |
WAL AgT I IHAT F1 G A 99 97 §
&Y EHH! TEH IH! agT ¥ fAwrerar fgq
B fFT 377 #1 Frada T g )
¥A Wgw Tiferam F wga ¥ fedy o
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w9y A% 1 fewgle QI8 7§
TR g9 & §F A0 FT 7997 AT
T ¥ gagar § f& ol oifzat
T A 7H G ¥ aF 79 & fF owwr
AR FIT 1 77 TIATT AT
gar & 3% gw a7 waaqr fag w1
fasa #7 & 71T AFTUHZAT T qI7Y
Hrarat F qzT FIT T | oWMF AW
=91 7597 Ta% fag darv § 7T B
F AT F0 AT WIAT FIA eqnw
w77 M7 afqgm F0@ w1 FaT
@qr wEar g ¥ fafsmg =1 & 0w 7y
ufd 9171 81 T & I FUAR 3
Frar A8 &0 TfEATT AT AR
9 & @ § AT g9 IAFT WIW-
qIF TFAT F€ g & AT wwre A9
A W 9T gAeT 1 faar Y 2 3ey
T AT FIAT AR FFT FT G 3 77
w56 JAT F AFEST FITT N
B YR UM T=BT A I a0y F 5 wa
AT FUF T qHG AG @I, B
A ® GHY § AN W K CHAT &
gd ¥ T F7 I7AT § WG FT qFEA
F B T8 & | gure fand afe
A R A AT AR E 7 77 g
gt gt afe 3 sfew ol dw &
B HiZ q1% § 37 ¥ TP N F
g gq a ¥ 331 FT 7@ AT e
+0ifs 399 FWTT WY F QAW qH
qOET ¥ gear € WY S AN 9T A%
@ & 57 T OF TET I HEI AT |
wARE & & ST & | qgh o
o wiE guT ¢ g feaar seemeEw
2

TR A € B F) W AT F qR
# a8 v ¥ famg @ wfgw
R d gwa §, W S
N AH ¥ IGAC A WG| gATQ
ITr@Er odr A A wnfgg fm A
N femgfct W gear & fag
471 (Ai) LSD—8.
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JOW f I | ITT@AT IF g, WS
g1 g7 ¥ o A A oF AR we
waw # § W agi ox fedy & g
Y YE-wra 7Y &) fFT T oA W
SqT @7 AT 9fEe fF o S @
FIT §2F &, ST AT FY TH RN W
T TaAr =rfgg, Y fis 2w A g
& faq ageaqul § WX 39 A6 & are
¥ gm % faiy sow @ +ifeq)
N o WY qrfeeaE ¥ §TERw §9Tg

gT &1

g & & ag faaqw Fm amgar
g fegma o gy favag frar @, g oW
I HEH T@ W1 30 F1 JTAT AT S@qaan
T FTAW W |

Shri Oza (Surendranagar): Mr.
Deputy-Speaker, aftey about a week's
stay in my home State of Gujarat I
returned last{ night {o the capital.
During my stay I toured several parts
of my State, and as 1o what I saw I
think I should take the House into con-
fidence. I saw a deep sensg of cun-
cern and anxiety at the recent deve-
lopments of our borders. Everywhere,
in spite of the grave problems that
our State jg facing today, probiems
such as prices of food going up, prices
of other consumer commodities going
up, ang other acute problems which
require the immediate attention of both
the Government and the people, the
people’s minds were pre-occupied with
this great sense of anxiety about the
borders.

Shri J. B. Kripalani: Talk of India
not of your State.

Shri Oza: I am not talking of my
State,

Shri J. B, Kripalan: Even today
they talk of their States.

Shri Oza:............ I am talking
about the people who are on our bor-
ders. In spite of that ] found people’s
readiness for any sacrifice to defend
our borders.
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{Shri Oza)

Gujarat is known for its peace-lov-
ing temperament. Still, everywhere.
all around, I came across a very high
sense of fortitude and bravery. Every-
body was willing not only to suffer, as
our Prime Minister said, in privation
on the border, but also to do every-
thing that the nation calls upon him
to do.

But gt the game time I saw a sense
of frustration, a sense of despair at
the way in which the Government is
trying to handle the situation. When
I entered this chamber this morning 1
must confesg that 1 was not free from
that feeling of frustration. But when
I heard the hon. the Prime Minister,
taking ug into confidence, all my feel-
ing of despair was gone, and today I
am as confident as any other Members
of this House that we are going to face
this situation squarely and boldly.

I thought that the hon. friends from
the opposition benches would also be
affected by the spirit in which the
Prime Minister today declared the na-
t'on’s policy towards the recent deve-
lopments on our borders. And I
thought that they woulq alse rise to
the occasion when the Prime Minister
said that between poverty and protec-
tion of our frontiers we will certainly
select the latter. We are of course
steeped in poverty; we have under-
taken various Plans to remove it. But
between defence ang development, if
anything is to be given priority, we
will give priority to defence, and deve-
lopment will wait for some time if it
is absolutely necessary. But uynfor-
tunately they could not resist the temp-
tation of letting this Government be
blameq for some faults, imaginary or
otherwise, of the past or of the present.
But I am sure the rest of the House
shares the feelings of the hon. the
Prime Minister and will not grudge
anything that s necessary for the pro-
tection of our frontiers.

We know, Sir, that before the Army
took over, say, on the 19th April or
80, the brave S.R.Ps of Gujarat were
holding the whole line, equipped as
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they were with whatever weapons
were available to them, and trained as.
they were for the limited purpose of
patrolling that line.  These S.R.P.
jawans and the D.I.G. have suffered
the onslaught of the artillery of the
army of Pakistan. My tributes go to
those who have laid down their lives.
In Kuitch and other places also people
have spontaneously paid their tributes.
to the jawans who have held the fort
till the Army took over. They have
done a very marvellous job, and I
think the House will join me in pay-
ing our tribute to the D.I.G. of Rajkot,
Mr. Sen, and his colleagues who have
faced the storm very bravely,

This raises a question ag to whose
is the responsibility of holding this
line when there is trouble, I think the
S.R.P. can be expected to patrol it on-
1y for the limited purpose of prevent-
ing smuggling and other border skir-
mishes, as they are not initiated for the
purpose of defending the boundaries
but for the limited purpose of seeing
that jaw and order is preserved. But
whenever the slightest doubt urises
ihat on the other side pecople are acti-
vated not for such minor purpose but
for extending the frontiers, I think the
Army should immediately take over,
they should not wait for a moment.
They should not throw away the res-
ponsibility of protecting the bounda-
ries of the nation to the S.R.P. who
are there for the limited purpose, as
I said, of preventing smuggling and
other things.

In this case also I think some delay
Iras occurred before the Army took
over. Now that it has taken over, I
will not go into the details of how
things have been done and what has
happened.

We also find from what the Prime
M'nister has said that because of the
peculiay difficulties of the topography
and terrain, Pakistan has chosen this
particular time. 71t has founq that our
difficulties are going to be their temp-
tations and also their opportunity. It
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is true that the season will be against
us and that we will be facing some
difficulty. But as, I think, so many
Members have pointed out, the ‘ime
has come when we should also start
difficulty. But as, I think so many
Pakistan js talking to us. There might
be some places where they will also
be in such a delicate position. Maybe,
in the border of Kutch we are in a
more delicate position. But on the
whole frontier between India and
Pakistan there must be some points
where we can also teach them the
language that their gifficulties will be
our opportunity and temptationg also,
and we wil] occupy the places in lieu
of what places they have occupied on
this side. 1 think the time has come
when we should start talking that
language. By temperament we are
all peace-loving, we do not like war.
But, by and large, what is the feeling
of the people of India? The pcople
of India feel that Pakistan is taking
too much liberty with our attitude.
Because we are temperamentally do-
cile or something like that they think
that any liberty can be taken.

Now the time has come, if we want
to keep up the morale of the Army
angd the people, when Government
should be more firm and take decisive
action in the border., We come across
so many jawans who say, “we are
wel] equipped ang can give a good
fight to Pakistan”. We do not want
to project our frontiers any further
but we do want to protect whatever
we have got and nobody can place any
foot into it illegally. The time has
come when we should make this very
clear to all our neighbours. Other-
wise, from November 1962 people are
always talking, and thig is the talk of
the town, that anybody, any of our
neighbours, can take any liberty with
us. But, as I said, if we want to keep
up the morale of the people, of the
Army and of our countrymen, we
should talk in a very decisive and
firm tone. And it was very heartening
to hear the speech of the hon. the
Prime Minister. I thought this is a
similar occasion ag November, 1962
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when, under the leadership of our late
Prime Minister, we all stood up and
took a vow that at all costs we are
going to protect our frontiers. In the
same way this is an occasion on which
we should all stand like one man and
say, “nothing doing, we are not going
to allow any of our neighbours to take
any liberty with us.” If we keep the
spirit in which the Prime Minister has.
made the statement, 1 think it will ge
a long way in creating a good morale
in thig country. Sir, that is all that I
wanted to say.

Shri Surendranath Dwivedy: Mr.
Deputy-Speaker, Sir, in this hour of
great peril, the whole nation should
act as one map to face our enemy at
the border. We are in the midst of
an undeclared war and I think the
situation today is more serious than
what it wag in 1962,

Now, Sir, although I agree with the
sentiments expressed by the Prime
Minister for unity at thig hour, I do
not think there was any need for re-
newing the appea] to the people of
this country. The people of this coun-
try in these matters have never failed.
The people have given abundant evi-
dence of their patriotism when the call
came after the Chinese invasion. In
this Parliament, all Members, including
the Members of the Opposition, have
vesteq powers with the Government,
which are unheard of even in diclato-
rial countries. In our democracy we
have thus unanimously entrusted Gov-
ernment with this responsibility of
driving out the aggressors from our
land. The powers given by Parlia-
ment are there. But, what has Gov-
ernment done so far? God alone
knows when it will be able to free
our soil from the aggressors.

Sir, I was expecting that the Prime
Minister, when he makes this appeal,
will make a political assessment of tie
whole situation and also indicate—it is
not only a military affair—the future
line of oction that he proposes to take.
I want to know from the Prime
Minister whether what has happened
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in Kutch is an isolated incident or an
unexpected attack. Even after the re-
verses which we had in 1962, if it is
said that we are unprepared or that
we are unaware, then Sir, I would
humbly say, this Government is in-
capable of defending our country; it
is incapable of giving any resistance;
it can not save the country and it can
not mobil'se the people for this pur-
pose.

We, in this Parliament both in re-
gard to China and Pakistan, “thave
several times raised this question, but
we had been accuseg as war-mongerts;
and the peace-mongers have brought
war on our doorg and have surrender-
ed parts of our territory to the enemy.
(An hon. Member: Shame, shame).l
say this because I feel that there is
something lacking very seriously in
the minds of this Government and,
excuse me, Members even from the
rul'ng party which supportg this Gov-
ernment, have not realised this. t is
a good indication today. I find from
the speeches of the hon. Members of
the Congress party that they have been
advocating stiff and rough line which
they want the Government to take on
this occasion. What step has the Prime
Minister chosen to adopt at Kutch? 1
am glad the Prime Minister has made
it clear. It was made clear several
times before. Even Pr'me Minister
Nehru said in August, 1960, in this
House that so far as Kutch area is con-
cerned, there is no border dispute.
The demarcation is to be done by sur-
veyors. There ig no question of cease-
fire, this or that, on this question. But
Pakistan Irag a design, gs the Foreign
Minister Bhutto has said categorically.
They want half of Kutch. They want
3500 sq. miles of the 9,000 sq. miles
area of the Rann of Kutch.

~

Now, the present strategy seems to
be that we are logistically in a disad-
vantageousg position. The entire area
would be submerged by water; no
military operations would be possible
by our Government. Pakistan has
deliberately planned to capture those
areas of 3,500 sq. miles. They want
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to keep the areas in their possess.on
so that when actual operations start
later, they wil] be in possession of
those areas which they wanted. That
seems to be their strategy. And, when
we see that the entire frontier of our
country is alive, and we are also alert,
how did we not visualise this, let alone
whether our army is there, whether
our defence force js there, whether
they will be able to guard the entire
frontier, I am noq going to debate on
that point.

Now, Sir, it has been seen both in
the case of Pakistan ang in the case
of Ching, that they have selected the
weakest zone in our borders. When
there was this question of building
road in Ladakh, in the Aksai Chin
area, we raised this matter and we
were told: Not a blade of grass grows
there and so nothing doing, it is of
no consequence, Here also it may be
arguced that it is uninhabited, it is a
marshy area. (Interruption).

Shri P. R, Patel (Patna): Who says
that? The Prime Minister says that
he wiil fight.

Shri Surendranath Dwivedy: Let
him fight and drive away the enemy.
That is not the question. The ques-
tion is this. If we are really serious
about the territorial integrity of our
country, of our borders, whether it
is marshy, whether it is in an uninha-
bited place, whether a blade of grass
grows there or not, it is as important
for us as any other region, and we
should have taken care to see that
these areas remain inviolable. Now,
Sir, what have the other countries
done? Even in Israel, Nagev, one of
their border areas, which was a
desert, now they have new settle-
ments there. They have armed those
citizens to fight the enemy. Why, Sir,
we do not find so many invasions,
intrusions and attacks in the Punjab?

Shri P. R. Patel: It seems the hon.
Member has not seen a desert. He is
comparing with other countries.
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Shri ' Surendranath Dwivedy:
Please do not interrupt. Why, Sir,
we do not find so many invasions,
intrusions and attacks in the Punjab
frontier? That is because we have
our villagers there, sturdy farmers,
punjabis who can be equal match to
any Pakistani invader. If they cannot
fight at least we will be in a position
to know what the enemies are doing
in that region. If militarily it was
not possible to take action, at least
we should have done this. We should
have taken steps to populate these
areas, build roads and communica-
tions etc. so that this area is connect-
ed with the other regions of our land.
The Government totally neglected
this aspect, although we had been
told several times, that we consider
Pakistan as Enemy No. 1 for a number
of years.

Shri Kapur Singh (Ludhiana): We
fight not the people, we fight the
rulers.

Shri Surendranath Dwivedy: Yes
certainly. It is Pakistan military dic-
tatorship that is attacking our coun-
try.

Sir, our Government realises the
mistake only after the mischief is
done. What has happened during the
course of the past few months which
he himself was narrating here?

They started with Tripura. They
had cease-fire, at Cooch Behar, After
three months they came to Karim-
ganj on the Assam frontier. Then
they came here to Kanjarkot and in
Kanjarkot, the Prime Minister was
trying to impress upon us by giving
the sequence of evenis as ifo how
this Government, as soon as they got
the news whether at the State level
or other levels, have done whatever
was possible for them to do.

I have got a copy of the sequence
of events which the Government cir-
culated last night., It will be seen
from this statement, on their own
admission, that they actually found
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released near Kanjarkot in May 1864.
From that time ‘the trouble started at
this place. Then what happens? On
January 25, 1965, on their own admis-
gion, Pakistani intrusions noticed
including the 18-mile track 1} miles
inside Indian border. All these facts
were before them; but, probably, our
present Prime Minister, Shri Shastri,
is very much touchy if anybody says,
“You are deviating from Nehru's
policy”. So, he is strictly adhering to
that policy.

What is that poli?y? If the country
is attacked, send a protest note—that
is the poliey.

Shri Alvares (Panjim): Shame,

Shri Surendranath Dwivedy: So,
Ire has taken no time to send a pro-
test note. What happens? In these
matters we have been completely
outmanoeuvred by Pakistan. The
Pakistan Rangers occupied Kanjarkot
on February 10, but on February 17
Indian patrols found Kanjarkot Fort
deserted. From February 17 to March,
1, there were no Pakistan Rangers
in Kanjarkot area. Why did we not
then go there and establish ourselves
there which was our own area? There
was no water coming then. There
was no other difficulty. But till the
9th April we had not given this
matter over to our military. It was
left at the state level. The police was

trying to talk to the police of
Pakistan,

And what about the Central Gov-
ernment? This is another fallacy with
this Government. It was claimed
that the responsibility was of the
Gujarat Government. In the Gujar:l
Assembly when this matter was rois-
ed, they said, “No; there is nothi:. ::
we are prepared to face any emer-
gency”, as is said here. The Central
Government was either completely
ignorant or there was no co-ordina-
tion or ecommunication between the
two governments, or there was no
communication between the Home
Ministry and the Defence Ministry.
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Shri Narendra Singh Mahida
(Anand): I may correct the state-
ment of the hon. Member.

Shri Surendranath Dwivedy: What-
ever it is, the fact remains that the
Central Government did not take
proper action even after these areas
were occupied.

Shri J. B. Kripalani: Government
denied that there was any attack.

Shri Surendranath Dwivedy:
Gujarat Government denied that there
was any attack. But the whole ques-
tion is that the area was occupied by
Pakistanis. .

Dr. M. 5. Aney: Not by attack.

Shri Surendranath Dwivedy:.......
and vacated, still, we did not take
possession of those places.

To my mind, there is a deep game
in all that is happening. It is not
that Pakistan is prepared to face
India militarily. I do not think any
power in the world would advise
Pakistan that way or Pakistan would
ever be able to conqguer this country.

Shri J. B,
except China,

Kripalani: You must

Shri Surendranath Dwivedy: But
behing all this, the real game is being
played by China. This is a pre-plan-
ned and calculated attack. China has
just cleverly sent Pakistan to the
forefront. If you see, all these things
have happened after Chou En-lai's
visit to Pakistan. It has been reported
in the press that some top-ranking
Chinese military officers have gone to
FEast Pakistan. When such is the
situation, Pakistan today is, not only
politically, diplomatically but, I would
say, militarily also, an ally of our
enemy, when we are meeting this
contingency, aggression, we must not
jsolate Pakistan from China and if we
do that our whole thinking will be
wrong, our action will be wrong.
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Sir, I accuse this Government and
the Prime Minister that they probab-
ly helping in this attack on India.
this aspect of the question. I could
never think that a Prime Minister,
when he goes out of our country to
Nepal when the Pakistanis have come
and occupied our own areas, has not
a word to say about the Pakistani
danger. He was throwing out advice
to other countries: Do not bomb
North Viet Nam; do not do this. They
were throwing advice to others; they
had no time to look to their own
interest and what is happening to
our own country.

Shri Nath Pal (Rajapur): This was
truly following Nehru.

Shri Sham Lal Saraf (Jammu and

Kashmir): Some Members, particu-
larly Communists, also prompted
that.

Shri Surendranath Dwivedy: Let
us be realists; let us face the situa-
tion as it is. If you want to mobilise
the people, you must indicate the line,
the determination, the firmness that
is needed to-day. Now we must also
realise that it is not only China but,
I accuse, the Americans are negative-
ly helping in this attack on India,
There are so many explanations given
by the Americans, but I do not see
why it is, when there has been proof
of American ammunition being used
by Pakistan against India that not
a word has come from the State
Department or any spokesman of the
American Government condemning
this.

We are also getting military aid
both from America and Britain. Se
many conditions are imposed upon us.
Even there is an inspecting gang here
to see whether we were using it
against Pakistan or not. But so far
as this matter is concerned, whereas
America is presented in this country
as the greatest saviour of democracy
and there is a military dictatorship
functioning in Pakistan which is com-
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‘pletely a military ally of China, there
s not a word of condemnation.

Therefore the situation is very seri-
-ous. We should not expect that like
1962 some outside help would come
in abundance. We must also take
note of the change of administration
in America. Mr. Johnson is not
‘Kennedy. When Mr, Johnson was
‘vigiting Pakistan as Vice-President in
1960, was it not Mr. Ayub Khan who
‘told him in plain words that the
.ammunition that they were receiving
from America were not receiving just
‘to keep it in cottonwool and that they
‘wanted to use it against Afghanistan
and India? He used it against Afgha-
nistan and they have used it against
India now.

Therefore if the USA is really keen
for Indian friendship as India is, its
connivance at Pak use of American
‘hardware against us must be stopped.

Mr. Deputy-Speaker: The hon.

‘Member's time is up.

Shri Surendranath Dwivedy: How

‘many minutes have I taken?

Mr. Deputy-Speaker: 20 minutes.

Shri Surendranath Dwivedy: Give
me 10 minutes more. I will finish in
10 minutes.

Mr. Deputy-Speaker: Five minutes
‘more he can take. There are other
parties also waiting.

Shri Surendranath Dwivedy:
try to finish.

I will

It is clear that if there is any con-
froniation—and I have a doubt that
probably China is waiting for the occa-
‘sion—between Russia and America in
Viet Nam, it will be no wonder if,
after we deploy our entire defence
forces to meet the Pakistanj danger
on the entire border, China may not
come in its true colours at the appro-
priate time. That danger is there and
in such a situation we have to depend
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more on our own strength, on our vwn
people, and we should not look to
Western countries for support but to
our neighbours. In recent times, there
has been a change in some of the
neighbouring countries. Our relation-
ship with Nepal is better today and
1 hope with the change of administra~
tion in Ceylon, the situation would
also improve there.

15 hrs,

Sir, the Prime Minister, while speak-
ing, irdicated that there are proposals
from other countries for cease-fire. I
say, there is no occasion for that. He
should not agree tp any such talk or
to any mediation by anybody on this
matter. We should not commit the
blunder of taking this matter to the
U.N.O. or to any other international
body. Let me warn him, if any other
country, comes with any proposal, like
Colombo proposals, not to fall into
that trap. We must mobilise our own
people for facing this danger.

11658

The Prime Minister—today, of
course, he reiterated—on other occa-
sions said that we must give a free

hand to the Army, let the Army
deal with this  problem. I
am in complete agreement

that in matters of defence let the
Army be the deciding authority. Bul
the Army must act in the manner fn
which a politician decision is taken.
Now, here as Mr. Ranga poiuted out,
when they knew this happening, they
called the Army at a time when the
enemy had occupied our territory and
made our position very difficult. That
is not the way to hand over the ques-
tion to the Army. The Army must
choose its own defence. If at a parti-
cular point it is not possible to hit
back on account of logistic reasons,
then the Army must be given free-
dom to take retaliatory action to put
the enemy on the defensive. We are
always on the defensive. At least once
let us take the initiative to put our
army on the offensive. It is not that
our Armyi has had a set-back in NEFA
or Ladakh, but it is the politician who
did not permit the Army % do as it
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thought proper. So, when you talk of
Army, the Army which has a glorious
record as that, if they are given this
opportunity—I hink, they are in a
much better position than Pakistan in
spite of a military dictator there—they
will bea: back the enemy and teach
them a lesson. They must do it in
such a manner that not only our coun-
try would be mobilised but the cnemy
will understang that it is not so casy,
however mighty a force like China
may be at its back, to nibble at our
frontier and to offend us like this.

Shri Tyagi: Shall we count on your
cooperation?

Shri Surendranath Dwivedy: 1 can
only say the enemy understands the
language of strength. I can give you
one instance. When TU-2 flights
were captured in Russia and the base
was Peshawar, what did Mr, Khrush-
chev do? He caught hold of the Pak-
istan diplomat and told him that if
Peshawar was going to be the base,
then Peshawar would ccase to find a
place in the map of the world. And
that flight stopped from that day. The
enemy understands only this language
of strength.

Mr, Dcputy-Speaker:
conclude now.

He should

Shri Surendranath Dwivedy: Sir, I
have certain constructive suggestions
to make. Whatever may be the de-
fence preparations to build up the
morale of the people, what do we find?
We find that Pakistani and Chinecse
Embassies in this country are nothing
but centres of espionage. Thai iact
has been proved. We recevive cvery-
day from the Pakistan High Conunis-
sloner’s offlce—you must have also
received it—these pamphiess. What
do they send to you They send you
thesa things saying as monitored from
Radio Pakistan. They dole out these
things in this country when the enemy
is fighting us. Do these countries,
China ang Pakistan, allow our diplo-
mats jn their countries to do this? Can
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you not stop these things? Can you
not close down these Consulaies in
Calcutty and Shillong? Can you not
restrict their activities here in Dehi?

1 also want that we should tighten
our security not only in the country
but also in the Army establishments,
Then, I was told—we do not get any
news as to what is happening—tihat
when there was Coronation in Sikkim,
a direct invitation was sent by the
Sikkim Durbar to the Pakistanj Mili-
taryi Atlache to be present there. We
did not know anything about this. We
only knew about it when that particu-
lar Military Attache wanted an  in-
nerline permit to 2o there. I was also
told that just a few days back, a Pak-
istanj military official went to our
Naval Headquarters. He visited our
Naval Headquarters. There are res-
trictions and even our civilians are not
permitted to go there. But this Pak-
istani official with a military uniform
went inside our Naval Headgquarters.
I do do not know with whom he talk-
ed and what he did. At lzost when
we are in such a situation, there should
be strict watch on the people going
to our Army establishments. Even jf
the Chief of the Army is entering
the Army establishments, he should
show his identity card and then enter
into it.

Lastly, since this is a very delicate
matter, I must say there are jn our
country crores of minorities and in
such n situation—there may be some
communal frenzy in this country—
some elements would like to take ad-
vaniage of the situation and create
bitterness amongst the communities.
I think, if that is done, that would be
doing the greatest disservice to the
countiry and we would be playing into
the hands of China and Pakistan. So,
our Government, our countrymen as
a whole, shou'd see to it that aclivi-
ties of such elements are curbed and
we have amity ang cooperation.

In conclusion, T would only say this
much. What is necessary today? As
I said, there is no question of making
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an appeal to anybody. The entire
Indian population is patriotic enough
to come forward to face this danger.

What is needed today is a dynamic
political leadership, the determination
which will enthuse the people, arouse
the people, to meet this danger. But
1 tind that that is completely absent.
Whatever be your policies, whatever
be your defects, however much we
may have quarreled with you—you
may score a point here and there in
this Parliament—but when this dan-
ger has to be faced by the whole
nation, you have to rethink, you have
to reorientate, you have to provide
dynamic leadership which can mobilise
the whole country., Then only we can
face this danger.

Shri Bakar Ali Mirza (Warrangal):
Mr. Deputy-Speaker, Sir, I share the
concern expressed from both sides of
the House about the actions and the
motivations of Pakisian. We  have
come to a stage when we have to take
a grave decision. In doing that, we
must know and study the entire pic-
ture of Indo-Pakistan relalions.

I submit that during the last seven.
teen years Pakistan has been an irri-
tation, and in fact, a nuisance to India.
We rlarted with the refugee problem.
Refugees started pouring in not  in
thousands but in millions, and after
seventeen years they are still pour-
ing in, First, there was the guestion
of Hindus being thrown out of Pakis-
tan. Then came the turn of Chris-
tians, and the latest news is that the
Ansars from West Punjab and the
North-West Frontier Province are
throwing out the Bengali Mu:lims
from their homes in East Pakistan.

There is a feeling of ferment a
feeling  of  ditsatisfaction and  a
feeling of revolt in East Ben-

gal. But, unfortunately they have no
leadership and they do not know what
to do. I admit that there had been a
movement of people from India to
Pakistan as well, but that was at the
time when there was communal frenzy
and partilion madness, but once the
things were scttled in this country
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there are about 50 million Mus'ims,
which number is more than the cn.ire
population of West Pakistan. Even the
Pakistani Muslims who have iniiltrated.
into Assam are refusing to go from
here. In this country we have the
inheritance of the risnis of the Upa-
nishads, and the freedum and securily
of the minorities had been rebaptised
with the blood of the Mahatma, and
I say that it is immorial. That is the
position today. That being so, we
have to sce why Pakistan is taking
up this posture which she has been
continuing during the last seventeen
years.

I submit that Pakista.a has been
created not by Mr. Jinnah but by the
British Government. Pakistan and Is-
rael are the two theocratic States in
the whole world, and one has been
planted in India and the other in
Arabia as a cancer to eat into the
vitals of the two nations. That being
so, Pakistan naturally follows the
policy of the British Government.

I remember that nearly thirty-five
or for.y years ago, Mr. Liaquat Ali
Khan was a student at the same {ime
and at the same place along with me,
and he tried very hard at that time
to rope me in also into the Muslim
League. I had told him thepn that he
was functioning as a pawn in the
hands of the British and he was play-
ing the British game and thinking that
he was doing a great contribution and
service to the country. I agree with
one hon. Member who has spoken
earlier, that Britain has never forgot-
ten this injury which India did to the
entire British Empire by liquidating
it, and, therefore, she had created
Pakistan for the purpose of dividing
this country, and has been using that
country against our motherland.

If you analyse the broadeasts of the
the BBC for the last seventeen years,
you will find right through a bias in
favour of Pakistan. Even yesterday,
they had broadcast that the Army was
flghting and was rounq about Delhi,
and gt the same time they gave the
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news that the Pakistan President was
appealing for peace. The BBC never
seems to remember that we had a no-
war-declaralion offer still standing,
and we had been making that offer
for the last seventeen years. The
BBC never seems to realise that the
hon. Prime Minister Shri Lal Bahadur
‘Shastri, in spite of so many provoca-
tions, in cpite of the feeling in the
country, asis evident from the
speeches from all sections of the
House, for action, for revenge and for
the establishment of our integrity and
regaining our soil, is offering a friend-
ly hang as a gesture of peace, but all
‘these are unknown to the broadcasts
of the BBC. How is that so? I think
that it is very cleverly done., The
BBC has got the reputation of being
fair, that is why it is very effective,
and the BBC is being used as an ins.
trument for Pakistan’'s propaganda.

15.16 hrs,
[SHRI THIRUMALA Ra0 in the Chair]

"When my hon. friend opposite criticise
the Government for their weakness 10
-combat the propaganda abroad, they
fail to realise the great ally in the
‘BBC, that Pakistan has got,

As regards the collusion between
Pakistan and China, I would like to
remind this House of the work done
during the time of Israel’s attack on
Egypt. There was a secret agrcement
between Israel and England, between
Mr. Ben Gurion and Mr. Anthony
Eden, which even some of the Mem-
bers of the British Cabinet were not
-aware of. They had timed it in such
a way that England was to intervene
a5 a country which was interested in
peace and which wanted to keep the
two fighting peoples apart, and that
was the scheme then. Today, I ask
you: Do you think that anybody in
his senses can conceive of that diplo-
matic skill and that Machiavellian
mind which is necessary to makc an
arrangement with China and to defy
and displease the greatest, friend and
the biggest power in the word, name-
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ly the USA? How is it that in Ame-
rica there was so little reaction in re-
gard to this collusion between China
and Pakistan? Any little communist
activity and cnspiracy anywhere in
the world put America into panic but
here an ally-member of the SEATO
to whom they: are supplying arms
goes and makes an alliance with China,
and comes back and gives advice to
President Johnson, yet it seems to
have had no effect. Is it not possible
that there is some other hand behind
this, and USA is advised that this is
all a show-piece only and it should
not be taken seriously, and that it is
only to bring pressure on India to
settle the question of Kashmir, and
at the same time American can use
Pakistan as a spy in China? Other-
wise, there is no way of explaining
the situation. Therefore, we must
guard ourselves against our so-called
Iriends. I charge the British Govern-
ment to have been continuously try-
ing to sabotage and wreck the pros-
perity and future of this country. I
can say this definitzly aboutl thc T'ories
in England. I do not know about the
work of Mr. Harold Wilson's Govern-
ment, but only a future demonstration
of their work will show whether we
can change our stand.

Now, the time has come when we
should entirely rely on our strength.
And what is our strength? Apart
from guns and rifles and all that our
real strength is the 450 million people
of this country. If we have this large
mass of peop'e united and determined.
I maintain, arms or no arms, no coun-
try in the world can penetrate into
and occupy any part of our country.

Therefore, I would like to humbly
appeal to the Opposition to  forget
their political role. This is not the {ime
to pinpoint thig defect or that defect;
this is the time to forget these things
and go forward, not to say that what
is done is wrong, something was done
wrong last year, it should have been
done in some other way and so on.
Let them give some positive sugges-
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tions as to what we should do. I
agree with Shri Dwivedy that Shri
Shastri should call Members of the
Opposition more frequently for con-
sultations and ask them what they can
contribute for the safety and svcurity
of the country.

I also say this to them. This is a
fight between India and Pakistan.
Please, for heaven’s gake do not trun
it into a Hindu-Muslim question and
therefore loyalty ard disloyalty you
«cannot characterise it in communal
terms. There have Leen so many peo-
ple who have been loyai {0 China;
they are behind bars now. They arz
not members of the Muslim commu-
nity. So the division must not be
communa] but between loyalty and
disloyalty, between India and Pak-
istan. T am a member of the Mus-
lim community. This country is
mine. I am a citizen of this coun-
try. I have the same rights as
those of Shastriji, Jawaharlalji and
Mahatma Gandhi. Therefore, please
do not treat this matter in that
manner. You must create trust, and
give people the freedom to express
themselves freely and willingly, and
freely and willingly offer themselves
for the service of the country.

At the same time, 1 would ask my
Muslim brethren to come forward
and do their bit also. They must re-
member that one community has been
perturbed and has suffered because of
the atrocities in Pakistan. There is
a natural reaction which falls on you
too. Therefore, it is your duty to
come forward and create confidence
in the community that you are pre-
pared to do your utmost and you are
prepared to give your life for the
country which is yours.

That being the case, I maintain that
this is a time of reckoning. We all
have to think now, not that a wrong
has been done by this man or that
man, but how all of us, individually
and collectively can coniribute for
the security and welfare of this na-
tion. It everyone of us asks that
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question and replies in his own hume
ble way, it will be the greatest c¢un-
tribution he can make for his coun-
try's well-being and the biggest slap
on the face of Pakistan.

I have said before that war in Asia
or Africa is utter madness. If pur-
suit of peace is really weakness, I
accept that that weakness. We have
always been pursuing the path of
peace. We never seek any land from
any part of the world. We are not
crusaders in search of men'’s souls.
We want to carry the message of
peace to the world. Whenever and
wherever we have raized our voice,
it was for the freedom of other lands
and for peace everywhere.

It was charged by the Opposition
that we were not militarily preparcd.
We are not militarily prepared just
because of our attitude, our approach
which is peaceful. That does not
mean that we will have peace at any
price. When the honour of the coun-
try or the integrity of the country is
at stake, whether we have arms or
no arms, as Panditji said, we must
be prepared to fight even with our
bare arms, to defy and repeal the in-
vader.

I welcome the speech of Shastriji
because it is a firm and clear state-
ment of our stand. I also welcome the
fact that he has not closed the door
of peace, because peace is part of our
being. Peace is the message not only
of Shastriji or Kripalaniji; it is the
message of India to the world. There-
fore, when he has kept the door open,
that is the greatest contribution he
has made.

I make a last appeal to my friends
in the Opposition. Even today, there
was some objection when there was
clapping. If Shastriji praises the work
of our jawans in Ladakh or Kutch
should we not feel glad and clap?
What is there to be ashamed of? What
is the criterion? Is this a sort of a
jungle where a man who has got a
bigeer arm and has forcibly oceupied
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a piece of land is the bravest man?
No, pursuit of peace requires a greater
measure of courage than war, I
therefore submit that the House will
pursue the path of peace ultimately,

and at the same time, be prepared for

the worst.

T T ®AE @ifgrr: awmafa
wERY, T 429 ¥ wwni, fajm w7
qefY, T AT Y @ aifed ar #Hi
(WIIT A N OF W AT &, @&
faw oo #1 wwew ¢, afew ¥ gfaar
%! wF gr fF ag wmer @ AF-
wF FT a Ag 2

ot v fag: @niy S €

o TW FNET A\Feav : o< e
I guT Her q7 AT o, R wA &
w71 97|

ot @ w AR °qv) fggE™
FT RIS fawars F fog o s qwr 4f
q9 4T AAT I FAT F AL IEA
W I F1 Fg7 fF qrfeea T o7 ooy
AT w1 oo #3 faar @ W) ag
EWAT ®IA AT 1 a9 WHIA HaAv
T AT T & AT ARG B AR
e A wgy f orfewam &
FT IHE B OTFT B | YW@ A FT,
“qi'—ge wix adl, fas S
foT wam wat  #gr fF arfeam £
e it et o feewm ®
g A &1 R @R od A amr
‘@’ wq At € fE g oA ¥ e
aaid g% " f TAwm aw &
AT |

o1 7 4 A8} ®gAT gt fF srare
9z ¥ IE@ &) T faegw fooaqm
atg g wfew & ag s®w Fgar
wigdl § fF =@ g1 41 I8 g, ;N
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foefY o SOS F1 FTHA F 1T I@ 97
FEAN @A ¢ WX I & A W
fFar AT 2

# ¥H 3aq @ &7 @ AG FEA
AT T &0 ¥ ot |E I
£ qry ag F7 € | TW IFW H AT Y
T 1T, A ag a1 ha gy ar
WA AFT-AFHEATTG & | AT O
g @ faegw @iw A& R, faegw
TF AT WA § | g A adr
fren o1 a%ar & fF AmwiE g oar
7@ ¥

ZaaT F1 9 § qrq wwan g, A1
JARTH ATHEHFL § | W TH qg THL
T IO &N [ AT, AR,
YT, HFATE AA—FTORE TS &1
gre §f T—uR 5@ =9 | fegmm
& @it # wR afewm F @9 A
gar wegE g9 o § fF fegwam
far foreit ot aviter &1 feelt oY 3@ AT
ST |&FaT § | gWiE mioEr gar &
arq T 1 &1 gEar aifgd F gw ax
St Torehie 9T T g 3aE aifaw
fod o fepaa s & S7 @ 42 wR
T Ag g fager ol & aw
Aagi s g1 F1E T 7 qAUA 43 |
ST WA 197 § 97 @t & fau Fg
AT fF gT @ Fw gEaATdr 43 gu #
# gfgr guvz AEY AT g, a8 & A%
Fg QAT WTgal § | afew at amww w1
@ war g ad war g fawew
Fr wiferwr O & F @ ) farg W
% ag U5y fggw™ &1 & g daer
FT ¢ o o Fowte Y o A 2
T arfaw |7 & W A0 W 5 T@ Y
et & =g 7 @ a1 orfa=am @ =ik
¢ WR F1E W B w9 oA g, g
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oy 7Y FAY o A g, ey o W
9T gRaT fwar ar gi wifed dax a%
AT | AT FY ST GH GV AT AT
T staY FHIA ®Y F9T HT @AT R
¥9 o F FW@ I famwr w1 g
farge wiw AT =fgy fs g fow
=T 77 |

W sT9% Aqawr § fer arF w1 9w
9T FE Ao TE STAT TE &, ST FTFIE
o & gor &) ferg o1F & frear
qar & fF gw v arareer ey S
g § g TET @ & | a1 at fggeam
WX qrfesarT & gERAET g A ar
fergeam Wik arfFer @1 oF R
i | &1 % A1 feafa aor 78 awdt
2 ag 919 frgo a9 Il F afaq
e &Y g1 & gad fag 1 qarda
AT AT FET FIOT AG ATAAT ATgAT
Figfrgrasam g e &
g & fag, oF &t IR Ot FIaaaT®
fau ag avva § fF Qe Y afwT sz
o1 A1 IFAY TH FT A A7 6T IR
1AT AR (et | o &) oft F% Ao
D1 31 wgraw g &, fee oFT 2
&1 ar fe ag vear faredT s+ stroEy
e ZeRdY g srgen ) & mogy A
faarar wgan § f agd amwtan o
AT a1 a1 FRN J w7 41 F ww ay |
HqAAT &A § A4T, 7 QA faegw
et ¥ W1 g wgi gk ? oF Q@
AT JE& qLEaq W TEHANT FIlT
g foe amaer fare war (| ag Qar
 m av Ay ¥ QAT 2w O KT
g ar fo gewelt § sd9 )| @ A
w1 gH RawT FT AT Tfgy | @ Ny
Y & qrfsarT ®Y srar By ot sEETT
argat g, 7 faw fggeam & war By
& o5 & ot o fawramT STgar
g S FAWRR B Frfeg A7 A0
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g Y arft T A a7 fear w9,
TTET ¢, T T §Y @R, T AQ
Y I 7 AT F0 | AT g, ag gy
g M IRy R @maw
® I A fear & Q0 Y @ A
frer & | oF daem F1, fee sE%
arzag oY @t fF qff S @ g 7
H AT F DA THS A AG FE I
s a1 fear ar 4% &) S swmfaw
qAFAT TFST TN AT FCH AORFEA
a1 81 & wgar wmgar g fo wmwern
mfa? % WL ST g ar Q@ aae
fas =TT 9w a7 & g & 9 o
e NY av giwd fow fggeaw &
¥ ¥ HT orar g1 Frat &1 gg 7@
gagr Tifgd f5 ag Araen gaar araw
2 fir arfireaTa 29T AR I T3 ST
sTEg &1 W wew & fau ger &
fammar ar afsa w17 § agi feam
AT WG AR HT 7

@mm:wg|

Mo T AAYET «fgar : & g?
afea o foa ovr § wmor & gy o
¥ AR ¥ 39 w0 A W g
AR ¥ W ) ¥ R d )
AT FEAT AR HTH WTCAT | 4T HFA -
Teg a1 AV FIF WO FOCAT | G/ FqvRT
FIT WX A TRATA AN FAT ATZAT
g fom aeg & sroy A AT av
I @ ¥ QAT ST AT A g
ag w1q & oY oA anfgdr Wi arfs-
| oAty & s @ § 1 wifeg
] AT W § | gefife 3 g Wy
¥ ot FY grevw F @Ay

B grA v A wT @Y | o
qre ¥ q@ W T I fwadr fafezat
o< e oY @ €1 K Qe Y v
¢ wdife ¥ fearr & @@ 3o ¥ g WY
oy WY Agraw &7 faxr g @O @
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%o %g I & a2 WY gET A wife Tl % q% woRTE ¥ TT9 AN @wT W

ey ¥ oft §, SUF A< WOwT ST i

. AT § WK Ag & Wl weamaw

FEAT AR GAITIRGIN o qax ot 757 §© 5§ @ TogT

iR T T EI N AAETR g yy A o MR A Y | IHEW

w1 s o OF gad ¥ g faar Wik
Iu% w1 a1q ag o N faar o aw
gt g g &1 WET AW { W
mfwat €, Tga ¥ T s A #
e ‘oW aF Tgh W T T
I g WY Fgar aifgy ar fF o
o agi 48 goAG & | 9§ W W%
faar w31 fow fam fergeam ®Y g
AT FY HI AT g AT I
famr wfer & f arfeeam & sga-w@
¥ faers W oifecam B SteaT TmEd
F3 5 fg A1 Fm Y s fee @
WAMKRICHF FLI | I T q@ gL
Ffe vt & ey & @ F QT
g....

s{Y WY : g JUL AT FIAT |

;o 7T WAl WA A A
FgT VAT ATEY g1 7 T AR WO
wTed 21 & @ 3 & grerdy @ A
W g1 ATAT FL | A8 FAAT HEH
T R

gawT arfesam & gvery § /99
3T qIfeEaE F1 GLET WX aifERsm
Y JET § AYF FH HAT AMGH |
St OT g * 7vE € A qE @
¥ owg T QAT =gy | arfeearT
F oaT A fergrad v awar wiE
q, oy o WTE & TR UE GEFTAATHIL |
¥ ghw ATE A | T W AT T
rfey gwg 2@ #1 q@1 #9 fergam
s g o gy =1 e g
g ¥ IHATr 9% |

¥ & fiF o 7 a7 TogE ¥ Aw S
fegear Y axw< w1 7 foar ar fis
Tz Tt gk S A F I g
T A FT | I w1 41 e 7 SR
g 47 fi, ifaa & e gart gaer
7T U | 99 ¥ 9B & OF F1H FET
rgan g | dfew Agw @ v qg @
g1 4y, # A dvw ®Y oAmer A
g ...

% WA §EFQ ;T A a6

®RE

Mo TW WA Afgan : ;9 A
&1 AT T ZW A T4 g T Y
Fw a1 71 74% | 9feq Jgw F wfa &
TF AT FA ATZATE | AT AW WA
IAF! fA7=T T F9 F FUT ZATE gHATH
FTH & HTCOT HTS § IqH1 qg1 aifqa aar
g #T & ag Fg § e fg v
STHAT F1 47T TAGT 437 F<H AaAlH
AT 19 AT AHA FHA A4 G
IFT 41, A HIAT TAEF AT T 47,
FT 981 47 Tg &4 &1 fa qu gars gaen
qa & 7 AT qAAET FI SH AT AT
Hrer FHT ST A1 q1 BE HEAHT 78
Fe0T f& moAr AT A W A7 FQ,
gars guenm wg ¥4 ¢ g ¥ faege
% 1 Fg GHIL ATHA OF A o
qrEaT 1 S@t g% A AT FAAIT
R & I T A9 g IR qE
JE T A1 =218 T A7 T WiFA-
WISAT 9T KT IAFT FE TAT ALY GAT
FAT & qE AT F qgd ARAE F
g FATAEATE | K ag Wl mgan
g & wre fif wadmr sl @
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@ vy fa2wr Aifs & amoet & s
a1 faarT F3ar § A IJHE! wWe FIC
¥o T A} g |

& 3= &t & & qw @ g e foedy
wE feaf ¥ zfpor ofmar & Iy @
& fr e & S fggema it g
3 7 A1 Wit afeor gfmar & & g
qur g wm g ey v oA
a1 I g # wfed a3 | afew
g wHOwT NHET OHY I wEX &
Y TEH 9T TORA W [ §, (@R 9w
|

THS 919 @9 OF "y § sy
qMEAT § T ARE w@rfaq & are H
g ¥wfam s Al g SR A&
AT FT WHKT §, T8 ¥ a6 FT 3T
SEdT § | AfFT A aga 1 fegea
¥ ORI A AW F IR w@faw ¥
g A qIAET gE IR UF gAren
gzt forar &1 Sfew wmga 7 9w
¥ F31, A9 FAA @A F AG, gER
A9 AT §, ¥Fo Tro UHo AW HATEw,
fe ¥ A7 agt 9z Fifrar T A @
I |wT FY, ara FU 77 fggeam
F QT qifFea@ 11 g W A
gfaq &7 & qre T T @ ¢, I
feT & o& @ 1 a9 @ & *]1, AT
HETEHT F ;T F@Y | @Y, ag 2Bfew
FX AT 47 | qT AN W INT [T T O
oY, 91 qE% 94T a7 FifafaT 1 7@
T @, AfET & 57 w1 AT TEar §
fo gieta wmaat & o &1 ot
ft ggfee w@ar ¢ 2R = & I
qrear & ML wifs § 187 F@T Tgar
g 9% feer 7 foa) w9 # I3 fage
&1 HOATAT &1 93777 f6 ot 1 2oy A
&7 ¥ 3 faewi # A1 77 & 99 F1 5T
& e & fo wgET O% FT EA
) ®F FT AGAET ERI, TET AHIST
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W WEAET 937 | ey w69
wifeeam AT A afeer o fes-
¥ qraEr qTRSY F A WY JeT w1«
@ g 3§ ) PPt R ¥ 3
wivat WX fa=rer qE s gem

a9z a8 & f& 3gi o e foam
fear 9T & 5 ww0wT & gfqae
qfeefaal & 9@ @ @ ar |\
qg FAT AE QBT 1 Fwar fF Hfay
& qre fea =@ gfgqie 41 4T Y
BT aBET & AT F AW Hw g
ST AT | M Ffrar @A IHRTEY
HEfFeramdA R TaH s s
M AR W W ERLIM G Edfea o
T Tga & fF 91T ST a1 AT &
T A & amQFT aTe A ¥ g
A BIC QAT ¥ 7 FF FL I3 1T FI
g giAr Ifen & #ar audsr w9
& qIF §8.7 ¥ wifa 1 F@9 W@
¥ faa ferz oi% wgmEw AT owaT &
frar &1 geAw & far dare &
¥ wg 9971 g % ag fagim qdf =AY
o1z afesdr SHAT 97 o) Fwar 2, faza-
A 9T AT &aar 8, Fifar 7 gad
SATET 9X W1 ATMAT & | Vel WAl Y TH
gRY TG0, YA FEAT 9TAT B, . ..

UF RIAT §IET  THE G

o TR FANET AFAT : 77 a1 A7
& s, dfew wawe wfagi T ag
wgaT ¢ 5 o ag 7 W@y a7 § S
T A& § |

aumfy agRw: oo 1 qEy e
AR

Iro T AAIET Sifgar: W &
w19 & wran § | 99 w9 ArfEd €Er
gonaT ag & &3 SIFAT | WA A TOTER,
TR Fg 7 diferd |
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Mr. Chairman: 1 have given him
a warning. I would request the hon.
Member not to reserve important
points to the last; they may pe lost
for want of time.

o T AAZL NZAT : WY T
A& afrdzsmarg | Sfew et R
T W AAT A1 G IAAT I W
T F TG | AT grfgdr €I v
Hfae e & dzqEm) AW
A IgAT 8 )

15.43 hrs.

[Mgr. DEPUTY-SPEAXER in the Chair]

IqTER WErET, Ar TIrTTsY
Z9 gz (g4 ¥ weET oAy A1 aea
@ 8 fa wer 3w & dweft 2% ) e Ao
gear ¢t uF sl fag & wafaar
faege @ewr &1 IFT §, 3T F1 AIFTQAT
2, T Sy f TgeranT gawar F9 § |
9q Q1 q9 g TEAAT § "afqar q9-
Fn w7 & fF A § @z &0, aifeena
AT AT 1 qg JTUAT a<IHT &1 741 § |
¥9 a5 fgrgeaml £ TefITar ¥ qiar
wifzd | 3F &, gw FAR &, AfFa AT
g R daen fear @ fF st sk feet
s #1 9 74 &7 1 gw 3w 9
foaet aeraa g1, =g foadr a=a
o qafEa § f5 gwwr wE & g
92, AfeT g wifex aF w37 | a7 TF
S qF AT JTATA ST &H  FY A4
a7 6T g9 At T a7
A9 aE § FAT AEA AT HAY FY
7 f5 ag 73, 43 g #v ot fammy
AT AT FG 6 LA FT GTEAT HT A,
TG T AT §T T |

Tq G¥Ae ] WIqi qyeT a1 9 freary
Y ATH AT 54TT § | g8 W17 gAmT
FIXT FARAT qrf eI & faar w3
graare 77 ¢ fFgw & amar
Z AT g |
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& o wg w0, sy fae @
BAT G ag FEdl § | Afww a8
FUO, ¥ 1959 ¥ My 919, 3F a1
WA aTe 7Y, W @i ¥ o frgrara wy
TF FAFT FEI I AT fzar qr )
I AT EH GOHZ A 41 &Y 3% fear ar |
ag AT & ATHIX TF FA Fr AT AT §
Y HIT AL qAg wAT § oA 91y
faadt @z %3, =g e award) +3,
afea oF T qwaly 1A T AR
qg § WIET &1 qAFEr | 99 & Ay
o1q fwer FY T T T v I F Ay
17 73 1 1 Awa & fr Tezafa wifearA
FE da g waY fg 3eme v g
W qlF & q9rgl s e S
gfd & | masy & famr g @ fR
F¥nifrw qlr frsran &Y s AR &
W2t TC NI Wt AT2E F THAT TG
Y ANA FT W AW A, IT FT FE
awT  Taf, w=ifEy, & gzt war
T2l agriar afws fyar am § 0F
#E W AEET TH AT A GTAT F
fad segs 8, ®9 @ w7 I@AT @
FAWIE | 9 AW ETA I MOF Y
saraT &Y, wfed gaw avE €y ag wder
®A 7q fFar #31 FA1F g a9t ¥
£F 3T FY TEE FW & I §F a7 AT
TrEA ST g wz @E I LA
T FAT FE, WA g oSUTA HAT J{
T B Ay & &Y § qEraar
frar 8 | %41 wawa § 39 qFET w7
7 QT g FL AMKE g TR |
warg q1F ¢ | gafad wAT T97 Y
Fifore F0 | 9 & wAC A AT FWTE
A AT Ay AGY, WX 48 FAT MY
& AT T HT FAT IBTH AT Kifow w37,
qg qFEAAT FT T qfREITT FT
91 T #7 )

WTAHS W GITT AT 74 AT 9
R TN AT Y FFIT A



11677 Pakistani Forces VAISAKHA 8, 1887 (SAKA)

frar o1 fr 7z ¥ 9w @ wfed
Ta g wgfed fr s gac a8 o
®3q1 | W 9 @) ¥ ¥ wgw HqaT
#1781 fam ar, ag @a ¥ 7 oy Av
“fag o AT w0 AET w1 ow@E
9g TW AR 8T & Aav & | gafed A
Fgr I ez aw | @ X ¥ “fra ot Aar”
#1 forwr ar 5 o F gww fres
watg wgg @t ¥ ‘frawaa’
weR FT TWWIA  FT & MBI F@T
R | T Wew T TEHE qW T
FOq |

IJUTAE AEAY | TTT FT THT THTA
2 3

To TW wANET |fgar : o=ar |
st AT . SqTeAW WEIed, WeH

a1 & I Af97 | 97 faae § @en F1
I | 77 woAT e o U A F A

£ 1A A gEL grEI &1 35, 40
foe 7= fam &
Shrimati Vijya Lakshmi Pandit:

(Phulpur): Mr. Deputy-Speaker, Sir,
the debate in the House today stems
{from the drama that is being enacted
in the Kanjarkot area. It is a strange
irony history that is being enacted
there, where Pakistan is using Ame-
rican arms and weaponary to further
Chinese aims in South-East Asia. We
had always been somcewhat surprised
at the selection of the particular area
which Pakistan chose to create this
fresh disturbance, but with each me-
thod that she has employed, a pattern
has emerged which clearly reveals the
Chinese mastermind behind the plan-
ning.

It was in 1954 that the Government
of India as well as many responsible
representatives of the Government
abroad tried to impress upon the Uni-
ted States Government that the arms
they were supplying to Pakistan alle-
gedly for the suppression of commun-
fem might be used ufu:inst India. To-
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day this has been revealed most clear.
ly and emphatically. [t was in 1946
that 1 happened to be in the USA.
That was the time when the Indian
National Armies in Malaya and Sin-
gapore were fighting and a letter was
smuggled to me in America, pointing
out that many of these soldiers, much
that they were trying to do, meaning
the INA, were being destroyed by the
British at that time with arms aid
which they had received under the
lend-lease agreement from A'merica, I
was permitted to make a broadcast:
I called it *“The Challenge of Asia”
and I tried to point out that while
Europe was fighting for freedom, Asian
aims were being suppressed by the
aid given oy the very supporters of
freedom. This broadcast some-
how came to the &itention of
President  Truman, who  invited
to come and meet him. ] spoke
to him about this paradox and I re-
member vividly how he looked at me
and said, “How is one to prevent the
use of arms that have already been
given?” Of course, he was right.
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When this massive «rms aid started
going to Pakistan, President Eisen-
hower and Secrelary of State Dulles;
assured us repeatedly tnut the arms
aid given to Pakistun ¢:ould be used
for defending themseives against com-
munism and aggressicn from without
and no part of it will be used against
India. Many were the occasions on
which ambassadors of this country as
well as the Government tried to ex-
plain how such a thing might be
possible in the state of affairs that was
going on bétween the two countries
and by virtue of the fact that we at
that time were not receivirig  solid
arms aid which came to us subsequent-
ly and which still remains far lese
than what has been given to Pakis-
tan. : .

Pakistan’s aclion has created tension
throughout Indiag and has driven an
inevitable wedge between us and Ame-
rica as well as causing very deep con-
cern throughout the Afro-Asian world
to whom we look for support and as-
sistance in the implementalion - of
many of our objectivcs,
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[Shrimati Vijay Uakshmi Pandit]
15.53 hrs,

[MR. SPEAKER in the Chair]

This, of course, is again according
to the classic Chinese pattern. I need
not remind the House how during the
last decade, China has kept wvarious
areas in South-east Asia in turmoil
for her own purposes. In Vietnam,
she has encouraged the Vietcong to
fight South Vietnam. In Laos, she
has given full support to Pathet T.mo
to fight against the neutralist regime.
Indonesia is encouraged to attack
Malaysia. On the Indian sub-conti-
nent, Pakistan has embarked on an
altogether massive and dangerous form
of irritation of India, which very
clearly shows the hallmark of Chinese
planning.

In the news of the last few months,
we have seen repeated references to
the exchange of visits between top-
ranking political ang 1wintary leaders
Pakistan and China for the purpose of
high-level consultations, China has
chosen this particular time to invite
Pakistan aggression as a way, in my
humble opinion, of aiverting the
attention from her own impotence in
Vietnam. We do not wish to help in
esclating the war. I am sure vast
numbers of people in thiz country are
behind the Prime WMinister when he
appeals again and again for quite
thought and civilised action for people
coming round conference tables and
trying to find out ways and means
out of a situation, which is already
very ugly and which threatens to
become much worse. But whilst not
desiring escalation either of our own
problem or elsewhere. we want to
help toward: a peaceful solution and
towards this end the Prime Minister
has already joined the meaningful
appeal of the 17 non-aligned nations.
The same type of appeal has been
made to our Pakistani neighbours.
But this appeal made to Vietnam has
been brusquely and rudely rejected
by China showing clearly that China
intends to fight to the last Vietna-
mese goldier.
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There has been a good deal of talk
in the House today about action. When
we are involved in a situation of this
kind, action presumably means war.

Shri Surendranath Dwivedy: Not
necessarily.

Shrimati Vijaylakshmi Pandit: I
know the word itself dot not mean it,
but the impression given is some step
shoulg be taken, Coustant references
to every inch of our territory being
taken back and things of that sort
have only one connotation. How does
one get them back? They have been
seized by force. They are not going
to be given back on a golden salver.
They have to be taken back by force.
Therefore, with deep respect, I would
suggest that we all support the Prime
Minister in exploring every honorable
method of settlement in arder to show
to Pakistan that we wish to have
peace in a civilised way. But if this
is not possible, even though we may
be pledged to policies other than vio-
lence, there comes a iime in the his-
tory of every nation when policies
have to be reversed.

There has been constant reference
today to policies of the present gov-
ernment as well as the policies of
the late Prime Minister. The charge
which is becoming all too common
inside and outside this House is that
these policies are out-moded and they
have led the country into great many
difficulties. Human memories are
terribly short. There is nothing so
easy as making one’s ming forget what
one does not wish {o remember. But
I would remind some of those people
who are shouting for a change of po-
licy that had it not been for the
particular policy that we adopted in
the early days of our independence—I
refer to the policy of non-alignment—
today, 1 do not mean 2dth April, we
should not have been able to reach
the place we took in the world. It is
because we enunciated a policy which
was sound for newly developing coun-
tries that the ancient countries ot
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Asia and the young countries of
Africa, all took up the same policy.
It is today these countries which are
sitting in judgment, not the hon. mem-
bers of the opposition who are only
speaking from the point of expedi-
ency.

16 hrs,
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Shrimati Vijay Lakshmi Pandit: So
to day, Sir, I am entiiely in favour
of assessment and reassessment
of policies whenever and
wherever necessary because no
policy is sacrosanct, il is not the
Bhagwat Gita or the Bible or the
Koran—and if necessary it musi be
changed, but T do beg to submit that
it is not proper lo talk losely about
policies which are peying us divi-
dends today, and if and when ......

An hon. Member: What are the divi-
dends?
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Shri Brij Raj Singh (T ---illy): Is
this the dividend from Pakistan (In-
terruption).

WEUW WERW : TW % ¥ 49
T 7

Shrimati Vijay Lakshmi Pandit:
And, if and when the time comes for
any reappraisal of these policies, I am
confident—and I am sure a great part
of the country will stand by what I
say—that our Government will fully
consider all aspects beforc they make
a change, and if any change is ever
made it will be not because we have
been high-pressured into it but be-
cause we consider it to be, first of ali,
in the interest of India, and, second-
ly, contributing fo the welfare of
humanity. That has beer alway. our
way (Interruptions).

Shri Ranga: What are the divi-

dends?
it Tg1w fag ; gAEA Y Ao
#fa

Shrimati Vijaya Lakshmi Pandit:
Now, Sir, often the question is being
raised about reason why Pakistan
has friends and India is losing her
friends. It is true that we do not seem
to be in quite the favourable position
we were a little while ago, but I would
like to repeat wiat Professor Muker-
jee said a little while ago about the
question of our not being forgiven for
being independent. This, Sir, is true.
1 have, as you know, had the privilege
of being abroad for many years and
having to deal with those who dre
erstwhile masters of our country, and
—I do not refer only to tne British,
but to all colonial rulers—there is this
little lingering hurt in their minds
that India should stand up and dare to
voice opiniong which were unpopular
in the world but keeping to her own
independent line, what she thougnt
was best for herself which Pakistan
did not. Pakistan became a pale re-
flection of the countries from which
she sought aid. God forbid that any
time, in any circumstance India



11683 Pakistani Forces

[Shrimati Vijay Lakshmi Pandit]

should follow suit. We wish to be
nobody’s satellitee We are a proud
country with a big inheritance, and if
we make mistakes, if we fall from
lime to time, we have the strength to
stand up (Interruption) Sir, I have
the strength to talk louder than the
Opposition, so I shall go on so long
as you permit me.

Then, tne other thing is tha. Yecause
these things are known to ws—I am
not saying anything new and I have
no new information with me—we have
to remind ourselves that we must con-
tinue to watch the next moves of
China very carefully and assess them
with accuracy. I am sure everybody
in tnis House ig acquainted with Mao
Tse-tung's famous dictum on military
strategy. “Where there is strong
opposition” he says, *‘do not atiack, but
divert attention by attacking a weak
position”. It might be suggested that
China is even now planning another
front for, undoubtedly, the Kanjarkot
front is a sign of Sino-Pakistan collu-
sion for something else. Because, if
this is true, it still does not mean that
we spend our energy and our !ime in
mutual accusations and criticism. 1
would have thougnt that this is a
moment of such great threat, not only
to ourselves but to much else in the
world, that we would all forget any
shortcomings which either side may
have, So, I am surprised when peo-
ple of the eminence of the hon, jead-
er of the Swatantra Party talk about
the contribution o¢ various members
of the Opposition to the national strug-
gle.

Shri Ranga: Yes, bul 1 did not accuse
you.

Shrimati Vijay Lakshmi Pandit: 1
do not know. My own f{feeling is
that if anybody had the honour of
contributing, then there is no neced to
reiterate that and plead for oneself,
because nundred years ago one has
sown a grain of mustard seed towards
she freedom of a great couniry like
Indix. The point is, what is the hon.
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Member of the Opposition doing today?
(Interruptions).

Shri Ranga: My hon. friend has
made herself responsible for saying,
for hinting, that we have askei for
some compensation. We did not get
any compensation. Sne knows who
has got the maximum possible com-
pensation. I know it..... (Interrup-
tions)

Shrimati Tarkeshwari Sinha (Barh):
It does not become a member of the
stature of Shri Ranga to make such
serious reflections,

Mr. Speaker: Order, order. Let us
sit and hear calmly.

Shrimati Vijay Lakshmi Pandit: I
would like to apologize to Shri Ranga.
I did not mean nim personally, I vsas
making a general reference to his
Party.

I would like to say one thing before
I end. We today really stand at the
cross-roads of history—it is a phrase
which is often used, sometimes loosely;
sometimes it becomes stale by repeti-
tion—and it happens that today if we
take a wrong turning, we are irretri-
evably lost, and for years to come this
great country will not be able to
achieve itg destiny. Therefore, while
on tne one hand I hold no briet for the
Prime Minister—he ig fully able to
defend the charges that have been
made against him—I would like to say
that at this moment decency demands,
patriotism demands, love of humanity
and civiliced behaviour demand that
we join with him, sink our differences
and give a reply to Pakistan in no
unmistakable manner, It ig only in
this fashion that we could hope to
impress the world; not by a divided
House and a divided country,

it vy forerg © w7 3 v daqr G
qafE K7 TRV A AR FH AET 9%
faar g &7
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Bhrimati Vijay Lakshmi Pandit:
Just one more thing I would like to
say. There has been talk of peaceful
meang not being the way in which one
can get back territory. Well, as I have
said before, living in the kind of world
in which we do, in which the nuclear
weapon hag a higher position in man’s
mind than the eternal spiritual iruths
which have helped wus to survive
through the ages, living in this world,
it may be that because of following a
wrong action we may be plunged into
taking action forced into certain ac-
tion which is against our best inte-
rests. All I ask 13 that whatever ac-
tion our Governmeni take, and our
peoples sponsor, should not be against
our interests and the interests of those
humane causes for which many great
men in India have workeq and died
through the ages.

o T wAET wfgw ;@@
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Mr, Speaker: Order, order. The
proceedings cannot be conducted in
this manner. The debates have to
be carried on in an orderly manner.
Others shoulg listen. Shri Frank
Anthony.

Shri Frank Anthony: Mr. Speaker,
Sir my motion is:

“This House, having considered
the situation arising out of the
repeated and continuing attacks
by the armed forces of Pakistan
on the Kutch border, is of the
opinion that Government must
formulate a firm policy to meet
the obvious Sino-Pakistan stra-
tegy of keeping India pre-occupi-
ed with border invasions.”

Sir, T feel that my motion is a
minimum motion. I feel that this
debate and events that have led up to
it mark a watershed in our military
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feel that correspondingly these events
should mark for the Government a
watershed in respect of our policies,
military, and in foreign affairs.
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Sir, I was one of those who had
hoped and almost prayed for a de-
tente with Pakistan. More than once
I had pleaded with the late Prime
Minister emphasizing the need for
such a detente because I was one of
those who believed that the security
of this sub-continent could only be
achieved by India and Pakistan fac-
ing outwards towards the common
enemy of Asia and, indeed, of the
civilized world, Chinese Communism,

The Prime Minister was quite frank.
He was of the view that it was not
only a question of Kashmir gr merely
a question of Kashmir. His view
was that even if we handed Kashmir
to Pakistan on a platter, because
Pakistan had been born in hatred,
bred in hatred and continued to live
in hate, it will always find or create
causes for tension and strife betwecn
India and Pakistan, I did not agree
with the Prime Minister in this. I
continued to hope for this detente.

I was a member of the Indo-Pakis-
tan Conciliation Committee hoping,
praying that somewhere gomehow,
we will be able to break through
this wall of hatred. Today, I confess,
with a sense of sorrow, my completc
disillusionment. 1 believe today thal
the whole philosophy of Pakistan is
a philosophy of hate; it is a philozo-
phy that has not only affecteq its
foreign policy, it is a philosophy
which has affected the average
Pakistani official and, indeed, the
non-official. I am sorry to say that.

Recently, I was a delegate to the
Commonwealth Relationg Conference.
I have this advantage over Congress-
men that T am able to meet pegple
over a glass of whssky, which Is a
wonderfu) communicator, and I met
delegates from other countries, Augtra_
lians and Canadianz and they asked
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me this over g glass of whisky...... there is this concerted strategy, a
(Interruption), Sino-Pakistan strategy, of probing
our borders, of attacking us, of keep-
Mr. Speaker: It is a wonderful ing the whole border alive in order
communicator, but the question is that we might string out (;ur armed

whether the communication conveyed
at that time is the correct one,

Shri Frank Anthony: It is a friend-
ly communicator,

They asked me why Indians do not
seem to bother generally about Pakis-
tan, not only was there no hate to-
wards Pakistan, not even illwill; on
the other hand, they told me with re-
gret that Pakistani delegates had an
obsessive hate for India they spent
all their walking hours doing noth-
ing but preaching hate and venom
against India. 1 am not suggesting
for one moment that we should emu-
late it because I believe that a nation,
like an individual, which lives in
hate is corroded and ultimately is
destroyed by hate. But I sce today
this hate motivation in everything
that Pakistan hag done and continu-
e: to do. Pakistan, as we know, is
a member of SEATO. Presumably,
the paramount objective of SEATO is
to contain Chinese communism. But
what was Pakistan’s objective? Ob-
viously, Pakistan’s objective was 10
delude the British and, even more so,
the Americans into giving them arms
to be used ostensibly against China.
But Pakistan’s sole objective has been
to use that arms aid against India
which she is doing in the Kutch area
today. I see this hate motivation,
and Pakistan is so blinded by it that
it is prepared to play the Chinese
game so long as and only if it in-
jures India. It is indeed surprising
that the Pakistan leaders seem to be
so blinded by this philosophy of hate
that they are unaware of the elemen-
tary fact that if at any time India is
subverted or assimilated to commu-
nism, then the position of Pakistan,
as an independent country, will not be
worth a week's purchase. Even that
elementary fact Pakistan seem to
have lost sight of today. I feel that

forces, disperse our armed strength.
and distract us from our urgent
nation building activities,

I agree with Mrs. Pandit that the
challenge today is not only to the
Government, The challenge, in the
first place, is to the Indian people.
The challenge, in fact, is to the charac-
ter and the fibre of every individual
Indian. As to how we answer that
challenge, and particularly the Mem-
bers of this House who have not only
the privilege but the trust of speak-
ing for the people of India, that will
determine the democratic future of
this country. 1f we answer it in a
hysterical way, if we answer it in an
undisciplined way by squabbling
among ourselves, by screaming at one
another, by having petty political
fratricidal strife, then what will be
the condition of India? We wil! only
weaken and destroy our peopl: be-
cause we will weaken and destroy
their morale. I feel this, that if we
continue to shout at one another, and
have this petty political strife at this
time of crisis, we would only fulfil
the hope of China and Pakistan.

Some hon, Members: Yes,

Shri Frank Anthony: We will only
fulfil their hope that we are a coun-
try that is divided, that we are so
petty, we so lack a sense of vision
and we so lack a sense of discipline
that when it comes to the crunch, we
are not able to endure the test. Even
China and Pakistan do not escalate
this into a hol war, we are going to
be faced with a long period of a cold
war. It js going to be a long period
of psychological attrition, and in one
way that test is going to be more
criticial and it is going f{o bhe more
difficult than cven a hot war. This
ig going to be the test of the rharac-
fer of the Indian people, of our fibre,
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of our capacity for stability, our
capacity for endurance, our capacity
te hold together as long as this crisis
continues,

I am not suggesting for one moment
that we should not criticise the Gov-
ernment, condemn it, when it deserv-
es to be condemned—God knows the
Government has committed enough
mistakes—and 1 know what I am go-
ing to say will not commend itself
particularly to Mrs. Pandit. But not
only the country but the Shastri Gov-
ernment today is reaping the whirl-
wind of the almost incredible cata-
logue of mistakes of the past 17 years.
The country is reaping that whirl-
wind—Hindi-Chini Bhai Bhai and
keeping our Armed forces weak and
ill-equipped, and my friend Acharya
Kripalani cannot escape his share. He
was one of the persons who used to
insist on our armed forces being kept
weak and ill-equipped.. ..

Shri J. B. Kripalani: No, no,

Shri Frank Anthony: The people in
the Opposition used to indulge in
that. (Interruptions). Internally,
there was this tragic blunder of the
linguistic reorganisation of States.

Shri J. B. Kripalani: Did my hon.
friend oppose it?

Shri Frank Anthony: I alone had
opposed it.
Shri J. B. Kripalani: He had op-

vosed it alone? ('nterruptions)

Shri Frank Anthony: I say that I
alone had opposed it in this House.
1 had opposed this tragic blunder, this
hostage to disintegration. But let
Llhat go. Then, there was thiz failure
on the food front. Why? It was
because essentially of our feet-drag-
ging State Governments, broken up
with sordid petty politica] quarrels
and political throat-cutting. These
have been the failures and the mis-
takes of the past. But I am not un-
duly concerned with these defects,
because they are also the defects
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common to democracy. I think they
seem to pe an institution endemic in
democracy,. for people criticise one
another and "they mistake freedom
for licence. 1 do not think that we
go in for political throat-cutting more
than the Americans do; sometimes,
they do it almost literally, and we
know that. I do not think that by
and large, we are more corrupt than
even the British. I could give many
examples of how corrupt the British
are and to what extent their com-
panies evade tax. I had listened to
a remark of Mr. Morrisson that half
the companies in Britain or more
than half declared their total income
at £250 a year and the managing
directors commute betweem the
National Assistance Board and the
Savoy Grille in their Bentley cars.
He was only talking about the mea-
sures of corruption. I only wanted
to point that out.

What 1 was going to say was this.
It is in the final analysis the index
«f the character and worth of a demo-
¢ ratic nation that in a crisis it closes
its ranks, and that is the crisis that
we are faced with today, and that is.
the test of our character.

st Anig faT fazraY @ 33
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Shri Frank Anthony: I am coming
to that.

Today, the challenge is to the Gov-
ernment also, because I believe that
the country has reached the cross-
roads of its democratic destiny. With
all due respect to Mrs. Pandit, I
would say that we no longer can
afford not only the indecisions but
the paralysis of the past seventeen
years, being non-aligned to our own
interests. Mrs. Pandit had said
‘Look at the dividends that we have
received from all over the world as
a result of our non-alignment.’. What
are the dividends? They are only
humiliation, shame and friendless-
ness.
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Shri Bhagwat Jha Aszad: We can
only give him facts and figures but
not the brain. (Interruptions).

Mr. Speiker_: Order, order. Is this
the manner in which we should con-
duct the“debate?

Shri Frank Anthony: And I say
this that Government cannot afford
to be, not a prisoner of indecision,
but a prisoner—and now the cap
may fit—of the communists, the
crypto-communists and the fellow-
travellers in the ranks of the ruling
party; no longer can it afford to be
the prisoner of communists......

Shri Bhagwat Jha Azad: He is an
agent of British imperialism. (Inter-
ruptions).

Shri Kapur Singh: I would request
that this remark should be with-
drawn.

Mr. Speaker: Hon. Members should
take care and they, should exercise
some restraint over themselves.
Otherwise democracy cannot pros-

Shri Bhagwat Jha Azad: He started
it and not % He should not have
spoken like that.

ot gFW T WA ¢ T HT Y
7 faam

Shri Kapur Singh: His remarks
about the hon. Member being an
agent of British imperialism should
be expunged. I move that those
remarks should be expunged.

Mr. Speaker: There is no question
of any expunction....

Shri Bhagwat Jha Azad: My hon.
friend is only a nominated Member
of the House, He should remember
that. e

Mr. Speaker: Order, order. Such
motives are not fo be attributed.
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Shri Frank Anthony: I do not want
to demean myself by bandying
personalities in this kind of unbecom-
ing language. I could do it if I want-
ed.

Shri Ranga: We do take objection
to this remark. My hon. friend Shri
Frank Anthony did not mention the
name of Shri Bhagwat Jha  Azad.
Is it proper for Shri Azad to make
such a remark?

Shri Bhagwat Jha Azad: Can he
call a Congress Member like that? I
am a Congressman, and 1 cannot

tolerate it. He cannot call us like
that.
Shri Koya (Kozhikode): He must

tolerate it. (Interruptions).

Mr, Speaker: I am really surprised
at this, Is this the manner 1n which
we should conduct our affairs?
Everyone tries to excel the other.

Shri Lahri Singh (Rohtak): It is
not everyone, but only Shri Bhagwat
Jha Azad is excelling.

Mr. Speaker: What is the hon.
Member himself doing now? There
ought to be some limit. I was pulling
up Shri Azad also. I was addressing
him and pointing out that he ought
not to have made those remarks.

ot gTW W wEEATW . AR AT
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Shri Frank Anthony: Let me come
to the immediate problem....

Mr. Speaker: I am rather bewilder-
ed that Members take pleasure in

creating this disorder on all sides.
That is not a proper method. We
have got to be rather ashamed of

this behaviour.

Shri Surendranath Dwivedy: Who
starts it? Everytime it is started by
the Congress Party. The proveca-
tion comes from them every time ana
ONn every Iawer.
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Mr. Speaker: It comes from all

sides, not from one side only.

Shri Ranga: We would be satisfled
if you look at them sometimes,

Mr. Speaker: When he is speaking,
I have to look at the Opposition side.

Shri Warlor (Trichur): When we
say something, they shout. When we
behave in an orderly way, this is
their reaction.

Mr. Speaker: Is this the manner
he calls himself orderly?
Shri Frank Anthony: I was com-

ing to the immediate problem.

what about this
position in Kutch? I believe that the
immediate imperative problem is a
clear, irm border policy. That is the
gravamen of my motion. Obviously,
as I have said, Pakistan is going to
try and distract us or stampede us
into stringing out and dispersing our
armed forces instead of keeping
them as we should—the Defence
Minister will know more about that
than I do—as a compact, mobile
striking force, necessary for defence
and indeed if necessary for attack
where called upon to do so, in order
to repel or drive out an invader.

I was asked:

Here 1 would ask Government to
consider one thing. I do not think
that our border can now be left to
the wvagaries of State Governments,
to the State police forces. I do not
want to point a finger at them, but
by and large, they are ill-equipped,
ill-trained and often ill-led. I think
that the border policing will have
to be done—we cannot string out
our armed forces for the purpose—
by a quasi-military organisation. 1
would ask Government to consider
whether it would not be advisable to
form such a para-military organisa-
tion, largely officered by members
of the armed forces, ex-army officers,
present army officers, under military
discipline and military training. They
would do this. They would form an
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extremely valuable second line of
defence which we have not got in:
this country,
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I am not for a moment suggesting
that we emulate the Chinese who
have two or three million as the first
line of defence, and a highly-trained
militia of between 10 and 15 mil-
lion; but we do need a very good
second line of defence.

Pcople have talked about Pakis--
tan having an advantage and some
have criticised Government on that
score, But let us realise this that
an aggressor always has an advant-
age, because he chooses the time nd
he chooses the place which is  most
advantageous to him. We know that
they have chosen Kutch because
they have a considerable logistical
advantage, as the Prime Minister
pointed out. Kanjarkot and the area
now invaded by Pakistan never form-
ed part of the Province of Sind, As
far as 1 remember, it was the Inde-
pendence Act of 1847 which
Pakistan accepted, which accepi-
ed that the boundaries of Pakistan in
this area would be co-terminous with
the boundaries of the former Pro-
vince of Sind. The boundaries of the
former Province of Sind never in-
culded Kanjarkot; they never inculded
the present areas invaded by Pakistan.
All the British mapg of that period, all
the maps, show clearly that this area
was never g part of Sind, that Pakis-
tan has not the semblance of a claim
over it.

I feel that today we have many rea-
sons for gratification. I say this, in
spite of what some Members of the
Opposition may say, that the ravages
to our military machine have been
repaired. And I say this with some
knowledge that the army today is in
fine shape, that its morale is high, that
its training is very tough indeed, and
that the arms and equipment that we
are manufacturing in India are of the
very finest quality, many of them much
better than anything that either Bri-

tain or America could ever give us.
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I say that, and I say this also that the
period of the betrayal of NEFA, thank
God, is behind us, the period when
Generals were selected not because of
their fighting qualities or their experi-
ence, but because of their being cour-
tiers or politicians. Today, thank God
the position has changed. T do not want
to mention people by name, but it is a
matter for assurance to the country
that we have got a Chief of Army
Staff who is a first-class soldier. I
happen to know the General who is in
operational command in Kutch, He is
not only one of our best, finest fighting
Generals, he is one of our most brilliant
Generals. And I say this, that what-
cver temporary setbackg there may
be, for God's sake, though some poli-
ticiang howl ignorantly, if the opera-
tional commander considers that a
withdrawal here is necessary, let them
withdraw, because they will know
where and when to attack,

And I say this: today we may be in
a position of logistical disadvantage,
but sooner or later, and I believe
sooner, you will find that with these
really good Generals we have got, and
an army whose morale is sky  high,
and with our incompurable fighting
jawans, as I told somebody the other
day, we will be able, if Pakistan persi-
sts in aggression, to hit them not only
for a six, but we will be able to hit
them for sixtysix.

1 want to say this also that internal-
Jy we will have to pursue a certain
policy. I am glad the hon. Home
Minister is here. We will have 10
ensure thai neither the Communist
fifth column, nor the communal mis-
chief-makers, weaken us$ internally.
The Home Minister will have to en=
cure that. He wil] have to see not only
that the Communist fifth column and
the communal mischief-makers do not
weaken us, but he will have to see
that he does not leave it to the feet-
dragging State police. He may have
te glve orders from now, that at the
first signs of mischief by communal
elementg and their allies, the goondas,
whatever security force there is must
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shoot and shoot to kill, and you will
never have any communa] trouble in
this country. The Home Minister
knows that as soon as he gave the
order to shoot to kill in West Bengal,
goondag and communalists disappear-
ed. He must give that order,

1 say this that I only pray that Paki-
stan will not escalate this into a war.
Surely the leaders of Pakistan are not
completely blinded.. We do not wan!
to indulge in ranling braggodocio here,
but anybody who knows anything
about military matters will say this
that Pakistan militarily ig a monstro-
sity, it is utterly untenable. Tomorrow
if Pakistan seeks resort to war, I have
no doubt that East Pakistan would be
a sitting duck militarily and that we
can cut West Pakistan intp little hits.
But who wants to do it? That is what 1
am praying, that Pakistan even today
will see sense, because I believe that
our principal preoccupation is with
China, and our principal pre-occupa-
tion must continue to be with the
Chinese. Ang because of that I feel,
with all due respect to Mrs. Pandit,
that we must—I do not know what you
are going to do with them—give a
decent burial, more properly a decent
cremation, to all the unreal and disas-
trous slogang and mantras of the past;
let them be given 3 decent cremation.

I say that for Chinese confronta-
tion, and that is our principal pre-
occupation, we must have friends; let
us not have allies, In the past, because
of pressure from the Communists and
crypto-Communists in the Congress
ranks, the Government has gratuitous-
ly antagonised those who could, who
are the only people who could, help
us. All right, let us criticise our
friends, but for God's sake, why do we
not criticise our enemies, why do we
not criticise our potential enemies and
the satellites of our enemies, why do
we not criticise North Vietnam, why
do we not criticise Indonesia? Do not
let Communist clamour ' from the
Congress ranks make us worry unduly
about what our frinedg may be doing
in the Indian Ocean. In spite of its
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name, the Indian Ocean does not
belong to us, If there is a confron-
tation with China, we will need
friends there and we may need those
friends not only in the Indian Occan,
but we may need them in the Bay of
Bengal. Do not, under Communist
pressure, antagonise them.

I endorse entirely Mrs. Pandit's plea
that we must continue to behave in a
civilised and statesmanlike manner.
Let ug talk. Let us negotiate on rea-
sonable terms. We have today a not
negligible military capacity. Let us
remember that. We have a not negli-
gible military capacity. It is growing.
We have a tremendous military poten-
tial. And let us speak with that know
ledge; let us speak from that know-
ledge, quitely but firmly, as a country
today that has to be reckoned with; as
a country, as I said, which has a
growing military capacity and tremcn-
dous military potential.

Shri Krishna Menon (Bombay City
North): Mr. Speaker, Sir, the hon
Prime Minister, in submitting the
motion that the House is now consi-
dering, set the tone of this debate.
He also enunciated without any rovom
for misunderstanding, the policy of
our Government, that is to say, that
the Government is determined upon a
militant defensive position as well as
a considered diplomatic offensive. This
is the only way we can secure the
integrily of this country with th: re-
sources which any country of cur age
and size can have.

Having said that, I wan{ to re-
mind this House that on this day,
16 years ang six months ago, almost
to a day i.e. on the 28th October, 1947
—when what has today culminated in
Kanjarkot began very nearly a quarter
of a million Pakistani personnel were
assembled in the territory of the
Union of Indla in that State of Jammu
and Kashmir, and the aggression
against India began. From that period
till now, we have the position of what
one may call the probing of the fron-
tiers or of firing across the frontiers,
whatever it may be. It has escalated
not only in quantity but in the varety
of action and subversion, such as the
aggression by their armed units inside
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our country in various ways, and
therefore, we have this permanent
hostility from Pakistan.

Now, we find one country, Pakistan,
which came into being less than a
generation ago. Therefore, whatever
may be the political incidents, it is
very difficult for us to think of
Pakistan entirely in terms of a foreign
country. But I beg to submit that it is
time we considered her as a separate
sovereign, if somewhat unfriendly
nation, She is a sovereign nation
which exists, and which did not want
to be with us. Mr. Jinnah  said, “I
woulg rather like to sit alone in a
desolate islang than to be part of
India.””

Pakistan hag its own problems. I
beg to submit that even ag an acade-
mic proposition for us to suggest that
we should confederate with them
would certainly create difficulties for
us and also create doubts in Pakis-
tan, as “confederation” is only an-
other word for trying to unite by
conquest, Therefore, we must accept
this partition ang recognise that we
are two separate countries. Pakistan
was born, as Shri  Frank Anthony
said, in circumstances which are not
very creditable to us or to her; it is
probably a country without much
pride of ancestry so far as the poli-
tical history is concerned, and perhaps
without hope of the progeny of peace-
ful development and progress. Bul
there it is.

Having said that, I may point out
that perhaps it would again be a mis-
take for us to regard the Prime Mi-
nister’s motion—and I speak for my-
self—as merely concerned with what
Mrs. Pandit calleq a drama, that is,
the incidents on the Kutch-Sind bor-
der. 'This is not due to the prowess
on our side or Pakistan’s side or the
lack of it on either side; it is mere
1y due to the conditions which Nature
decides. Probably it will take a dif-
ferent turn in a few days. When the
monsoon setg in. But that doeg not
mean that the war that began 17 and
a half years ago would stop in that
way.

Now, we are in this position It has
repeatedly stated that we have now
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a much larger army considerably
more arms, ang therefore we are able
to meet this difficulty in a way which
could not be done before, Mr, Speaker,
Sir, you are well aware of the fact
that it is customary in this House
lo debale Pakistun under Homoe Af-
fairg and Kashmir under KForeign Af-
fairs. This is not somebody’s mistake,
but it expresses a political outlook.

We have therefore to consider what
Pakistan really means. In the last 10
to 15 years, she has recelved a billion
dollars worth of military equipment; 1
do not know about the last two years,
but till then more than half her
military budget has been provided
from outside. She had her due
share—~two-fifths or whatever it is
—of the military equipment at
the time of partition. If she had
augmented it by her own resources, as
a military opponent she would not
have been so prominent. In fact, be-
fore 1955, Pakistan at no time threat-
ened us op the Kashmir front as she
did afterwards. There is a consider-
able amount of equipment that has
come in and also lraining and moderni-
sation of her armed forces. Latterly
she also entered into, we may not per-
haps say, an alliance, but a companio-
nate relationship with China. As the
late Prime Minister used to say, the
only common factor as between Pakis-
tan and China is their common hos-
tility to and nothing else. so, we
have to consider what we can do to
lower the striking power of the
other side. Ome thing, of course,
1s 1o add to our own, which is
belng gone. It should not be regard-
as opposition to a friendly country or
enunciation of her foreign policy to
suggest that the United States assured
us time after time—Mr, Dulles, told
me so many times himself that “these
arms are not intended to be used
agansit you"” I askeq jocularly, “Have
guns that fire only in one direction
been made?” He said, “No; if they
are used against you, we will step in
and stop them”. The same thing has
been repeatedly said to our late Prime
Minister privately snd publicly.
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These arms, we were assured, were
intened to stop communism. Even
then, we could not understand how
tanks of the second world war could
be used against the Soviet Union from
Rawalpindi. It must be g military
feat of some kind. So, obviously this
equipment was intended by Pakistan
to be used against is. It must be said
to the credit of Pakistani leaders that
during the debates on ashmir and as
other times, they made no secret of
that fact. They said, we are not bound
by this; we will use everything we
have. Those who have read the
SEATO agreement will discover there
is nothing provided in that that
this equipment should not be
used for any other purpose, It can be
used at the discretion of the people to
whom it is given. On the 2nd May,
the Foreign Minister of Pakistan,
accompanied by his Chief of Air Steff
and the Director General of the
Foreign Office will be attending
SEATOQ’s annual conference. Although
France is staying out of this confer-
ence, Pakistan is still a part of this
conference, even though she has, as I
said, a companionate arrangement
with China, If the purpose of this
alliance is to stop communism, and
since we have no information that
China is going to abandon commuism
—she may have a different brand of
communism, but she is still regarded
as a communist country—therefore,
this strange combination i{g to our
great disadvantage.

So far as our own position is con-
cerned, we have to strengthen both
these aspects to which the Prime
Minister referred. In this chaml?er
public speaking is neither the occasion
nor the place for us to think aloud, to
throw out suggestions or to appear
more informed than those who are
dealing daily with these matters as to
how an offensive shon'd be fourht,
who should be withdrawn and who
should be posted, this, that or the
other. But one would say that so far
as the diplomatic side of it is concern-
ed we are largely responsible for
go'ing‘ round the world saying that
Pakistan and China have an edge over
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us in the Middle-east countries and
Africa, [ say, this is not true. It is
an adverse reflection on the political
maturity and intelligence of the
Middle-East countries. It is quite {rue
they are not going to carry our bur-
dens and adopt our quarrels, they
are not going to say the same thing as
we say. But the propaganda by Pak-
istan, largely based upon theocracy,
based upon hatred cf India, for malig-
ning our leaders like Nehru, has cut
no ice among any thinking people in
the Middle East for the vast masses of
their population. They have not for-
gotten, not only not forgotten, they
will remember, our common ties, They
are always conscious of the common
tics of anti-imperialism, of past his-
tory and also the fact that without any
instruction, without any guidance,
without any request from us, each of
these countries has greatly or very
quickly adopted the same way of
looking at things,

Therefore, we, on the one hand,
have to follow the nolicy of not yield-
ing any more territory. We have in
fact not yieldeq any territory. lllegal

'occupation which will be ended
is not yielding. It is impossible
for any country to post troops on

cvery square inch of its frontier. I
rathcr agree with Shri Anthony, but
not in the same way, that the time has
come for us to abandon this myth that
the provincial police, the C.R.P. can
man our frontiers, whereas on the
other side there is an army of nearly
2:5 1o 3:00 million regular services
and 2 million reserves and also the
Pakistani army which has the regular
Pakistan forces and various so-called
para-military forces which are part
of the regular army.

Since the attack on Kanjarkot
there has been very considerable in-
trusions across the cease-fire line in
Jammy and Kashmir. The use of
weapons in that area is totally against
all agreements that she has entcred
into. In the 500 yard belt on the
cease-fire line no soldiers are supposed
to go and no arms are supposed {o be
carried even by clvilians. But
the Observer corps, which un-
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fortunately until recently had not
been able to find fault with Pak-
istan with their own eyes—they have
also condemned us—-have said that
the armeq intruders are either
Pakistani civilians or policemen
coming with fire-arms or it is
discontented Kashmiris from Indian-
administered Kashmir who are re-
belling against their own Govern-
ment. That has beea the position in
the past. But now, as the Defence
Minister stated in the House the other
day, the number of these raids have
increased. They have broken al]l past
records. It used to be traditionally
about 90 to 100 a year. But, I believe,
that now they do as much in two or
three months. Now that it kas escal-
ated to that extent, I think it is time
for us to consider whether the guard-
ing operations on the cease-fire line
which are now undertaken by the
corps of Observers are adequately
done and done in our tavour.

We also have to take into account
the fact that while ten years ago at
the time of Bandung there wag a great
deal of Asian solidarity—today slso
there is a great deal of Asian colida-
rity, and Asian anq African solidarity.
The essence of this kind of move-
ment is that as they grow, some of the
deficiencies will appear. Therefore,
there are quarrels belween Asian
countries, and the docirine that Mr.
Dulles put forward, of Asians fighting
against Asians, scems to appear every-
where,
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Therefore, while the Pakistan attack
upon us would have to be met by
force, I hope the Prime Minister, the
Government and the country will
support very warmly and kpep on
repeating the idea that in no circums-
tances could this country say that we
will not negotiate. We will negotiate
with the devil himself. but e will
not negotiate on the hasis of surrender-
ing our sovereignty. That is our posi-
tion. That has been our position all
these years. Whatever anvbodv may
say against the basis of ocur policy, we
will negotiate. T{ mav be that chysi-
cally we may be pushed back, and
very often these things; happen even
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with powerful countries. Therefore,
at no time would we abandon this idea
of negotiation.

But President Ayub also says the
same thing. Two days ago in Dacca
he said: *‘Why should there be war
between India and Pakistan? We
have settled so many problems with-
out war and without going to the
United Nations. So why do we not
settle it in this way? What is Kan-
jarkot and Rann of Kutch? It is a
piece of saline desolate territory.” If
it is a piece of saline and desolate
territory why does he wage war
about it unless he likes salt rather
than anything else.

Then, there is the question of
propaganda in regard to this. I
am not one of those who think
that any government sending
out the largest quantity ‘of lite-
rature is doing more propaganda
than anybody else, because other peo-
ple do not read your vropaganda lite-
rature. But it was interesting to see
Pakistan Foreign Office mentioning in
a press release yesterday. while not
mentioning the Prime Minister in
terms, that the Government of India
has been telling a white lie in saying
that Pakistan tanks were deployed in

the Rann of Kutch area. It said the
terrain of saline land of Kutch is
not negotiable by tanks. But, in the

following line, the Release says that
Indian tanks were there!

Now I come fo the political aspect of
this thing. I have referred to the 28th
of October, 1947. From that time on-
wards, since the Pakistani Chinese
alliance came into being the strategy
of Pakistan has ant changed: that is
to say, they come into our territory
like the policemen, beat the people
first and then ask questions; they be-
lieve in beating first and then asking
questions afterwards. They come into
our territory and say that now this
is a disputed territory. Dispute al-
ways arises as a result! of ageression,
and that is why this fine distinetion
between dispute and  situation,
Pakistan has always tried to concert
everything into a dispute and then
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proclaim to the world that they are
not there. For example, when Kashmir
wag invaded, we appealed to the Secu-
rity Council. But the defence of Pak-
istan for four or five months was that
this is mischievous propaganda by
India and that they are nct just there.
When the United Nations
Commission for India and Pakistan
came to Karachi, ang during an
on-the-spot inspection they found
Pakistan troops in Poonch, When Sir
Zafrula Khan was faced with this
question in the Security Council on
earlier occasions, he had said “we
have not got a single soldier
in XKashmir and we are not in-
vading India”. When he was
confronted with this evidence of
this Commission, he said: Yes, we
have got three brigades of troops in
Poonch, because if we did not invade
India, India would have invaded us.
(Laughter). Now, this is not a laugh-
ing matter, This p-t 0l
philosophy. the idea th:t " vou o
not invade others, they will invade
you is the law of the serpent; not of
the human being; and it is that kind
of preventive war a la Hitler which
Pakistan has always been following.

tho

1 want to submit that if as a result
of the conditions which are not under
the conirol of India 'or Pakistan, if
there should be a slowing down of the
present difficult position, this country
has naturally tg be careful about the
rest of the borders. It is for us,
Members of Parliament and other
people, to face up to the situation be-
fore it actually arises. Here again, there
is no question of another aggression.
It is one regular aggression. Today
Pakistan and China have become one
enemy. Only a few days ago the
Chinese have again advanced into our
territory, in Ladakh according to
newspaper reports. Whether they
will launch another attack or not,
one cannot say. But the fact is Lhat

we are tied down by one or
the other; it is one holding
the ring for the other. A part of

their strategy has always been to hit
and run. I think the time has come
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when we leave this hit-and-run race,
and take the initiative, instead
of allowing others to set the field.
We would have to settle down with
Pakistan only on the basis that we
are two separate countries and that
this animal, when hurt, will bite back.
Then, well it is not necessary for us
o say that we will Trecover every
inch of our territory; it goes without
saying that the frontiers of this
country are inviolate and so they will
remain.

Witn regard to the Kutch frontier,
no question of dispute can arise,
because Kutch came into the Union,
not as part of the Act of British Par-
liament of the 3rd June 1947, which
applied only to British India, bccause
Kutch was not part of British India.
Kutch acceded to India and, therefore,
became part of the Indian Union.
Therefore, the whole of tnat territory
which was under the suzerainty of
the Maharao of Kutch became part of
the Indian Union, So, there can be
no guestion of a few feet being on
this side or that side, because there
was no question of plebiscite, there
was no argument and, what is more,
Pakistan all these 17 years had laid
no claim to it.

Then, this area is not just a piece
of saline land or something. The
Pakistan claim now is for 3,500
sq. miles of territory. 3,500 sq.
miles is half the Rann of Kutch and
one-sixth of the whole area of that
former State. So, it is a very big part
of the present State of Gujarat. There-
fore, when in a few weeks time per-
haps the water will be too deep for an
infantry soldier and too shallow for

a ship, then there will be some
change. Perhaps then, there will be
probings somewhere else and the

Government naturally would have to
meet the situation. Parliament and
people, have also to be prepared. Tt is
not enough for us to say that having
gone away from Kutch they will come
somewhere else and therefore it
is. Tt is not somewhere else in a
different way; it is part of one being
invasion.

On the diplomatic side, it would
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be idle to think that without world
public opinion, however powerful
armies may be and however wealthy
countries may be, one would be able
to asssert one’s own position. Consider
the position of Britain when she
invaded Egypt; or even today when a
very powerful country like the United
States is bombing in Viet Nam, hner
own people and other countries in
the world are protesting against it
and, naturally, it shakes them up.
Therefore, on the diplomatic front, it
is more essential now than ever that
we make our position better under-
stood to Afro-Asian people. I want to
say that it is a great mistake for us
to try and sell other people's propa-
ganda and say that our stock is down
with these peoples. It is not
true. They have regard for India,
because of the fact that we
were the earliest liberated countries
and have assisted in the promotion
of thig ideal of independence as such.
But it is not sufficient for us to pro-
pagate; we have to show it by
example, It is not the criticism of Gov-
ernment or anybody to say that we
give somehow the impression to the
world that we are down and out and
we are begging from everybody, that
our economy is likely to be controlled
by others.
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I think, it is also necessary that
we should remind both Britain and
the United States who have repeatedly
said that their arms would not be used
against us that in allowing the usc
of such arms against us, they are
putting into practice the Dulles
doctrine of Asians fighting against
Asians.

I want to express my sincere
appreciation of the composite and
concrete policy put forward by the
Prime Minister and I hope that this
motion will be passed without any
dissenting voice.

Shri Tridib XKumar Chaudhuri
(Bernampur): Mr, Speaker, Sir, as
the debate has proceeded, I frankly
confess, T felt a little dismayed at
some of the speeches that were made
from both sides of the House. But as
the debate proceeded further and
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eminent speakers from the Goverh-
.ment side rose to defend Govern-
ment's position, I started feeling a
little bit intrigued also, particularly
by the speech of the eminent Member,
Shrimati Vijay Lakshmi Pandit, She
spoke of the drama that is being
enacted in Kanjarkot where American
arms, which were intended for
fighting Communism, were being used
against India despite definite assur-
ances held out by American leaders
that these arms would not be allowed
to be used against India.

16.59 hrs.
[Mg. DeEpUTY-SPEAKER in the Chair]

But in that very context she went
on and diluted on the policy of non-
alignment. I do not know what is the
relievance of non-alignment.
in  the context  of a fight
between India and Pakistan, We find
ourselves in an unenviable position
when we find that Pakistan, which
has taken an aggressive position
against us in a new area, in the Rann
of Kutch, is also a military ally of
the United States, I would ask, in all
humility and with due respect Mrs.
Pandit: What is the point of non-
alignment in the present context?
Non-alignment is all right when it
is a question of our taking sides
between warring power blocs.  But
wnen our own territorial integrity
and our owp national security is in
danger—even the late Prime Minister
said jt—in decfending our own
frontiers, there can be no question of
any non-alignment, I feel that the
whole question of non-alignment in
the present context, in the present
«~onflict between India and Pakistan,
is absolutely irrelevant and meaning-
less.

17 hrs.

Now, the question is: What are we
going to do? Tne Prime Minister was
absolutely correct when he reminded
the House that we are standing at a
cross--road and the cross-road is the
roaq where war and peace separate,
either we take the road to war or
armed conflict, or the road to negotia-
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tions, So far as negotiations are
concerned, it is quite all right tnat
our Government had expressed readi-
ness to negotiate on terms which
Pakistan Government declared but
on which the Government has gone
back. But the present position is
that tne Pakistan Government has
gone back on those terms and is not
willing to negotiate or is not showing
any signs that they are willing to
negotiate at all. Therefore, let us take
a solemn decision as to what
we have to do in order to
rescue ourselves from the danger
that has arisen to our national
security. It is quite clear that logisti-
cally and militarily, we are in a
disadvantageous position in the Rann
of Kutch area and we must leave it
to the armed leaders tp decide what
should be the strategic move, But may
I ask the Government: Has the
clearance been given to the militarly
leaders to take such steps as they
think are adequate to meet the threat
to our national security that has
arisen? As far as I have understood
Government’s decision, they have
handed over the question of border
security in that particular sector and
the operational control of manning
that border, to the Army. But sup-
posing Pakistan dos not want to
come to terms and goes on continuing
in itg aggressive activities, then is
the Army free to make such military
moves as it thinks fit? If that decision
is not taken,—that is one of the most
serious decisions that tnis country can
take—if that clearance is not given to
the Army, then there is no meaning
in coming to the House and telling
the country that the strategic moves
would be decided by the Army.
Strategic moves for what?

So far as this Government is con-
cerned, even our recent experience
with regard to the border question
not only in Kutch but in other areas
also hardly evoked any confidence
that that clearance would be given to
the Army to take such moves as it



11709 Pakistani Forces VAISAKHA 8, 1887 (SAKA)

thninks best
security all over, in
Indo-Pakistan frontier.

A little time ago or a short while
8ago, there was another trouble that
was there in West Bengal in Cooch-
Behar. There, I can say with
authority tnat the West Bengal Gov-
ernment which was charged with the
defence of that border and the guard-
ing of that border did really take
very strong and firm measures, and
indicated to the Pakistan Govern-
ment that they were not prepared to
put up witn any nonsense from the
other side, and very strong measures
were taken by the West Bengal Gov-
ernment and the West Bengal Border
Police. But the entire State Govern=-
ment and the people of West Bengal
felt humiliated at the way in which
over the head of the West Bengal
Government a cease-fire was arranged,
and tne High Commissioner of India
in Pakistan who flew from Karachi
to Dacca did not have the courtesy
even to consult the Chief Minister
under whose orders those strong
measures had been taken, I can say
with some knowledge that the entire
‘West Bengal, all parties in tne State
legislature, and the people of West
Bengal felt humiliated at the way
they were treated.

for guarding national
regard to the

It is not only a question of Kanjar-
kot and Kutch but it is the whole
question of Indo-Pakistan relations
and the security of the Indo-Pakistan
frontiers. I want to ask a straight
question of Government have they
really made up tneir mind and are
prepared to tell the country and
declare to the whole world that ‘come
what may, we are ready to see this
thing through'? If they do not make
that categorical declaration, whatever
appeals for unity the Prime Minister
may have made, they were welcome
declarations, welcome appeals, wel-
tome expressions of a firm resolve,
but this House has seen many
such declarations of resolve, and
nothing has happened so far. So
I ask Government to make a very
categorical statement whether that
kind of decision has been taken or
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not. If the Prime Minister can make
that statement, the whole country
will be electrified.

Shri Sezhiyan (Perambalur): In
the long history of Pakistan’s provo-
cative activities on different segments
of their sprawling border with India,
the recent attacks on the Kutch-Sind
border were unparalleled in design
and magnitude, They were not mere
encroacnmentg made by local forces;
they were military operations on a
planned scale constituting an une-
provoked violation of our frontier,
namely, the Kutch-Sind border. This
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border follows a well-established
border. The border and ground
rules Jlaid down were accepied

by Ayub Khan himself in 19€0.
According to these rules, any
dispute about the undemarcated
border areas should at once be taken
up by official teams from both sidesa
But the Sind-Kutch border has
already been demarcated; even if
there had been any doubts in the mind
of Pakistan, they should have came
to negotiating Table. But Pakistan
does not probably believe in peaceful
negotiation and has resorted to this
dangerous experiment of nibbling at
our borders.

We should impress on the Pakis-
tan Government and the whole world
that our conciliatory attitude should
not be mistaken for weakness If the
only answer to aggression is to vacate
it, we should be prepared for taking
that action, b

Here 1 may say that we, the mem-
bers of the DMK, are one with the
Prime Minister and other Members
of the House, and with the whole
country, in repelling aggression, in
vacating aggression wherever it has
happened. Now that it has happened
in the Kutch-Sind border, we are one.
We want to defend not only the
Kutch-Sind border, but we want to

defend India, We want to def-
end democracy. We want to defend
freedom and democracy can

we settle our differences. 1 do not
want to hide the fact that there are
serious differences between us. We
have got bitter disappointments. We
want many solutions to come in a de-
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mocratic way. But once the base of
democracy is demolished, nothing will
will be left either for you or for us.
Therefore, in 'maintaining the integrity
of India, freedom of India and demo-
cracy in India, we are one. In fact,
we are more anxious than you, because
if China comes or Pakistan enters, we
may not have even the little freedom
-we have now, and even the little de-
‘mocratic semblance now available in
the country to ask questions, to ven-
tilate our differences and disappoint-
ments, even that freedom may be lost.

That is why though we form a
small minority here, though we do
not form a very big party, still we
believe in democracy. That is why we
want to keep up democracy, save it
from aggression from an alien coun-
try; in that we are one with the
Prime Minister anq others in their
genuine efforts to repel aggression.

Here I want to invite the atteniion
of thre Speaker and the House to the
solemn pledge we took on November

14, 1962. Then we took a solemn
pledge to expel and drive out the
aggressor from the sacred soil of

India. We also noted the vast amount
of surcharged feeling and enthusiasm
available in the country. I want to
know what happened to that enthu-
siasm ang the confidence placed in
you. All the Members of the House,
irrespective of political leanings, ir-
respective of party affiliations, irres-
pective of community, all the people
in the country were one, united, and
they placed all the available resour-
ceg at your disposal. I have to point
out very sorrowfully that the confi-
dence placeq in the Government, that
the opportunities given to them were
Irittered away for party interests.
They did not canalise all the confi-
dence reposed in the Government and
the enthusiasm of the people.

I do not want thre same thing to be
repeated again, because history geems
to have a peculiar way of repeating
itself. If we go through the present
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border disputes, we see that here is a
close resemblance, with Pakistan emu-
lating the example of her favourite
ally China. Just as China did in
Aksaichin, Pakistan has embarked on
infiltration and aggression on the same
pattern, Their strategy is to grab some
areas, to demand something more, and
at the end show willingness to
come to negotiation. The same kind of
strategy has been  employed by
Pakistan in the Kutch-Sing border. In
Aksaichin we were tolg that China
entered our territory and built a road.
The same thing has happened here,
About 20 square miles strip of land has
been occupied by Pakistanj armies,
and they have constructed a road bet-
ween New Ding in our own area and
Surai in Pakistan. I do not know how
this was allowed to happen. The
same pattern is followeq by them,
and the same mistakes are committed
by us.

Therefore, when we want to repel
this aggression, we should be very
clear in our minds. While we do not
want a hot war to take place between
India and Pakistan, we should im-
press on Pakistan that if nothing
happens to our protest notes, if noth-
ing comes out 'Yf negotiations, we
should be preparedq to take a hot war
on our hands and drive the Pakistanis
out ang vacate the aggression that
theyy have committed. We should im-
press on our enemies, whether it is
China or Pakistan, that aggression
does not pay.

It is regrettable that the Govern-
ment have been complacent in that

area all these years. While the
Chinese aggression came al] of &
sudden and took us by surprise,

Pakistan had made no pretence all
these years that they were friendly
with us. But all these years we have
allowed them to build roads, to get
all the logistical advantage and we
have not been able to meet any exci-
gencies there.

Here, I want to make one or two
constructive suggestions. The first
and foremost task is to improve our
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transport and communications facili-
ties. We should be able to rush our
troops to any trouble spot quickly and
without loss of time. At the time of
the Chinese aggression, we were lold
that the terrain was mountainous,
that we had legistical troubles. Now
we are told that the area in Kutch is
sandy and marshy. I do not know
what we expect from our aggressors.
Do we expect that they should move
their troops in a place where we can
move without much difficulty? We
have got a long sprawling border, and
all along the border we should be
able to concentrate our defence in a
better way.

As I said earlier, we are out to de-
fend our democracy, to defend our
freedom. In this question no com-
munal feeling should be brought in.
We are not fighting against Muslim
Pakistan, but against Pakistan that
has committed aggression on India.
We are not fighting for a Hindu India,
but for India as a whole. There-

fore, in this question, without any
communal feeling or any  political
motive, whether we belong to this

party or that, the ruling party or the
Opposition, we should all unite toge-
ther in expelling the aggression that
has been perpetrateq on our borders,
not only the Kutch-Sind border, but
NEFA and other borders wherever
aggression hag taken place. We
should unite ang tell the aggressor to
get out of India. Whatever diffe-
rences we have among ourselves we
will settle them democratically. We
do not want anybody to nibble at our
borders at our expense.

Shri Joachim Alva (Kanara): Mr
Deputy-Speaker, Sir, the House will
forgive me for narrating a personal

- episode. It was in 1950, when the
Congress party held one of its most
historic and momentous meetings.
The memory of that meeting is still
very much in my mind and is ingrain-
ed in my mind. When 1 attended
that meeting, there were some great
giants in that meeting. There wv/as
Rafi Alrmed Kidwai, a noble and in-
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veterate foe of the Muslim League;
there was Shyama Prasad Mooker-
jee, the greatest orator of the
Indian Parliament. The discussion
was about the Pakistan-India trouble,
and at that time, the trouble was
looming so very large in the horison
2f the day that it compelled Liaquat
Ali Khan to come down to Delhi on
Easter day.

At that meeting, the talk was on
war even & much more and
bigger scale than here. Excite-
ment was running high. My distin-
guished friend Acharya Kripalani was
there with his very distinguished
iady. 1 was then a new Member of
Parliament, and 1 did not understand
much of what was said. I also spoke
on that occasion, and I will repeat
what 1 said on that day. I hope you
will bear with me for saying it. 1
said that it is not easy to talk about
war; it is not a question of youngmen
courting imprisonment but thousands
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will be dead in Bombay and
Delhi ang this very Parlia-
ment will be brought down to

ruin. And many speakers that day
yelled me down., Some said, “shut
up and sit down”. But I said ‘“You
cannot cow me down, and I am going
to express my opinion.” I said
Mahatma Gandhi should have been
here. He opposed partition in every
shape and form and manner. When
more and more people were asking
‘me to shut up and sit down, there
was some gentleman who, 1 heard,
was asking the others to shut up and
sit down. He was asking the others
to sit down, and I heard that vuice
from behind. I was frightened;
because 1 found it was the great
Jawaharlal Nehru asking the others
to sit down. He said, “Let Alva
speak. I share Alva's views.” These
words got ingrained in my mind frf)m
then on. I was very grateful to him.
But those days are over. This
is a day when I could say, let a
hundred Parliaments be burnt down
into ashes and let all our
buildings go down into ruins but
we cannot permit one single
inch of our territory to go in-
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to the hands of Pakistan, Pakistan
has stabbed us in the back. Pakistan
has opened the gate for China which
has now entered this great sub-conti-
nent of India so that it may sit on our
heads. The British were the foster-
fathers of partition of the land. But
for the British, there would have been
no partition of this country.

Look at the standing army of Pakis-
tan, and the army that then existed
in undivided India. There was a
great book entitled Communal Triangle
written by Ashoka Mehta and Achyut
Patwardhan; they wrote that book in
the Nasik jail. They were distingui-
shed patriots. I was their companion
in jail in 1930—32. They said in that
book that in 1914 the percentage of
Sikhs in the army was 19'2, but in
1930, it came down to 13'5 per cent.
The Punjabi Muslims were to the ex-
tent of 11:1 per cent in 1914; they are
all now colonels in Pakistan army.
But the percentage rose to 22:8 in
1930. Then came the Pathans. Their
percentage was 6:2 in 1914, and it
rose to 6:35 in 1930. The H'ndustani
Muslims were to the extent of 14-1
per cent in 1914, Thus, we know
that the Muslims were in a very high
majority in the army, They had a
fine army, a standing army in the
British days, and the British were the
foster-fathers of the partition of the
country. Today, we are strangled.
The only man who nobly fought to
the end was Mahatma Gandhi who
never came to the Constituent Assem-
bly. But I sat with his son, the late
Devdas Gandhi, in the gallery at that
midnight session of the Constituent
Assembly. 1 remember that Mahatma
Gandhi refused to come and Mahaima
Gandhi had the foresight and his
foresight has been proved to the hiit,
He died a hero and a martyr. He
was opposed to partition.

We thought that with the parti-
tioning of the country one great dan-
ger would be over. But we have now
got 20 dangers around our neck. I
have been to China. I know how
dreadful that countrv can be as a
foe of Asian independence and
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Indian nationalism. When China and
Pakistan carried on their negoliations
on the parallel of the Japanese nego-
tiations, Japan sought peace with
America, with Cordel Hull, soon after
Pearl Harbour was smashed up along
with the British anq other war ves-
sels, This Pakistan has been created
by the British, We cannot forget tae
gentlemen, the people, who have crca-
ted Pakistan and wlro are now quietly
behind the scene. We are now en-
gaged in a deadly battle with Pakis-
tan. But the men andg women in
Pakistan are of our own flesh and
blood, and now after partition through
the malevolence and hatred, Pakistan
has turned into our enemy; Pakis-
tan has become our enemy No. 1.
Pakistan and China have become our
enemies, A & B respectively.
Until we clear out Pakistan from
Karjarkot, we have no hope. Unless
we put hope and confidence in our
army and people, we cannot build up
our country, The morale of our army
is very high now. We have to stand
by them. When they are dying in
the cold heights of NEFA for our secu-

rity, the politicians cannot let them
down. This ig very serious. After
the British createq Pakistan, the

Americans came in and filleg the vac=-
uum, America thought that with its
billions of dollars, it could buy every
country. We know the story of the
harlot. She had one lover, but when
she became rich, she gave him up
and took another lover from a distant
land.

I met the then Vice-President of
America, Mr. Nixon when he was
speaking to the then President of
India, Dr. Rajendra Prasad. I spoke
to him briefly: I asked, is it true that
you are going to Karachi from here
and America is arming Pakistan? He
gaid, yes, boldly. I asked, “Do ¥you
know what will happen to us?” He
said, “yes”. I asked, “Do you know
where we shall go?” He said, “yes”.
The next day he was going round the
lobby ang I never looked at hig face.
Mr. Nixon had a good licking at the
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bands of the great and noble Kennedy.
I saw him and Kennedy arguing on
the television four times and he ran
away from the fifth television fight,
when he was defeated. Mr, Nixon and
Mr. Dulles joined together in putting
a noose around us.

Pakistan made a treaty with China
by which China has got nearly 16,000
gquare miles of territory around Kash-
mir. After this pound of flesh, the wa-
ges of sin, which Pakistan has malevo-
lently earned, we can have no friend-
ship with Pakistan any more. What I
spoke here in 1950 is a thing of the
past; what youy and I felt in 1950 is a
thing of the past. When our borders
are being threateneq it is time that
like Churchi'l we gathered up wis-
dom and courage. I saw the great
film on Churchill’s life “The Finest
Hours"”. Everybody should see it
and derive inspiration from it. We
shall fight unto the last. Great Britain
is a tiny island, but it triumphed
against Nazism. Here we are a great
land, we have got resources, men and
great leaders. The present generation
of our leaders are those who have
seen the freedom  struggle for de-
cades. It is not like Ayub who wag
an ordinary major when we  were
struggling for freedom; he is now
brandishing the sword. These are im-
portant considerations.

There is also the great problem be-
tween China and Russia. They can
never come together. Mentally and
psychologically they are opposed to
each other. They might have been
great friends, but the sunshine of
their friendship is over. If America
bombs China, Russia will fall into the
arms of China, because their own
border will have to be protected. But
China being militarily weak as
against Russia, China cannot afford to
create trouble against Russia for open
out a massive scale war against us
at present.

We have to take back Kanjarkot
whatever the cost may be. We have
to take this post and show our
strength and guts. Unless we take
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it, we have no hope. This is a great
land. Hindus and Sikhs have been
pumped out forcibly out of Pakistan.
Even the poor hill-tribe Christians
have come last on the scene. But ours
is the lang where highest tolerance is
shown to every religion. Pakistan
has lost all its sense of decency, when
it knows there are 50 million
Muslims in this land. An American
expert has said that by 2000 Pakistan
will triple its population. In 2065 the
population of Pakistan will be 2000
millions, These flgures appeared in
the Dawn only three days ago.
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China is aiming to crush every
country economically. China joined up
with Indonesia and has had a run on
Malaya. She has bought up over a
million pounds worth of Malayan
currency which is more than 10 per
cent of her currency. This is an ezo-
nomic disaster that is threatening
us. We have got many black legs.
They have sold their rupees at the
rate of 24 per pound in Switzerland
and Hongkong. China is gathering
this in Switzerland and Hongkong to
fight us economically and make Pa-
kistan a stooge. This i the worst
danger that is facing us. We should
fight all this in a spirit of unity. The
immediate problem is to eject the
enemy from Kanjarkot and take pro-
per steps towards that end.

Shrimati Tarkeshwari Sinha: Sir,
this debate ig taking place on the
floor of the House today at a very
momentoug period. The emergency
which we have been following for
some time has taken a new shape, a
new validity and a new realisation has
come that the country has to be pre-
pared to live with nerves of irritation.
Whatever may have been saig by hon.
Members on this side or that side,
there i no difference on thig fact
that so far ag the suffering to be
tolerated in this country for saving
the dignity of this country is concern-
ed there cannot be two opinions in this
country. However much we may have
to suffer internally, however much
we may have to live with certain de-
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nials, the first and foremost consi-
deration with each one of us today
is that we shall stand united in this
adversity for preserving the dignity
of thig country.

Therefore, what is on test in  this
country today: is not what Pakistan has
taken and how we are going to re-
place it, but the people’s will to re-
sist, the will which will survive all
these onslaughts. And very aptly, I
would like to point out an article
which has appeared in one of the
daily papers in Delhi. Very perti-
nently the {itle of that article js that
Pakistan’s target is not a piece of
territory in the Rann of Kutch or
some other area but Pakistan's target
is Indian minds. I agree with my
sister Shrimati Vijay Lakshmi Pandit
when she said that this is not an iso-
lated instance or somebody’'s brain-
wave, this is a planned campaign to
wreck our people physically and mo-
rally, and a nation which refuses to
be wrecked morally cannot be defeat-
ed physically. That has been the his-
tory of the world. Even a mighty
country like the British  Empire,
even the mighty military force of
France have seen this. The Maginot
Line which nobody believed could be
demolished was demolished by the
German forces. That was the time
when everybody felt that the count-
ries who were facing those onslaughts,
the countries who were being invaded
and rapidly being demolished by
German armies were going to be
broken into pieces. But some of the
leaders of those countries who faced
these ravages of war for four years
without even a hope of victory at
that time survived by the morality
and the courage that they could keep
up. That is why I think that this
is what Pakistan is aiming at. For
that we, as Members of Parliament
who represent the democratic senti-
ments of this country, have to behave
ang by our expressions we have to
show this difference between a demo-
cratic country and a non-democratic
country in the world. Here patience
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is required of g democracy. Here is
a country, here is a Parliament, here
is a Prime Minister who at this junc-
ture of emergency has allowed a free
discussion to take place. It shows
courage on the part of the Prime Mi-
nister that he himself suggested a
discussion of this subject because of
the seriousness of the situation. This
shows the courage of a person who
believes in the democratic pattern of
life who is the custodian of the pres-
tige and dignity of this House as the
leader of the House, Instead of suc-
cumbing to any pressure he, himself
welcomeq this proposition, took cour-
age in both hands to have a discus-
sion on this subject. That is the
biggest difference between Pakistan

and India. In Pakistan, whatever may
happen, nobody can really open
his lips. But here is g country which

at this juncture of emergency, is talk-
ing freely and giving expressions to
its sentiments. Therefore, it is my
submission to the Members of Parlia-
ment that the strength that should
have come from  democracy, the
strength which democracy gives to the
country, that should not be allowed to
become its weakness; it should not be
allowed to generate an impression that
Pakistan is morally in a stronger po-
sition than India and that we are
ourselves feeling the weakness of our
nation.

Here are some of the areas which
have been taken over by Pakistan, 1
am not going intp the merits of how
that area can be won over back. These
area the things which should not be
played with by politiciang or Parlia-
ment. They have to be decided by
the military on grounds of strategy—
what should be done, where should
be the baseg and so on in order to
vacate the aggression. I am sorry
to say that the moment we bring po-
litical handling of the situation where
military operation is needed we are
making mistakes and thereby we are
demoralising the army. The army
should be in supreme command wher-
ever it is required and we should all
have faith in their ingeniousness, im
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their determination, in their loyalty
and in their patriotism. Here is the
army which has got our blessing. The
Parliament has blesseq the perform=-
ance of the army and the country has
blessed the performance of the army.
Let the army also behave in the way
we would like it to behave. Let it
exercise its discretion and we will not
interfere with its day-to-day affairs.
Let us not sit in judgment over the
army. The question of strategy,
when to challenge and when to move
back, that is a point which should be
beyond the purview of this discussion
by Parliament. That is my humble
opinion. ... (interruptions). I do not
know why these hon. Members of the
opposilion do not want to preserve
the dignity and the seriousness of the
situation by interrupting me at this
moment. I am not able to understand
it

Therefore, I would like {0 submit to
the House that if we all do our duty,
Wwe as Members of Parliament, the
Government as Government, if noth-
ing is neglected, we shall prove our-
selves once again able to defend our
country from the menace of tyranny
and aggression. Because, no other
country of the world has suffered
tyranny and agpression much more
than we have suffered. And if neces-
sary, we are prepared to suffer for
years to come. Here I am reminded
of the words of the great leader of
strategy and war Sir Winston Chur-
chill, who salq that, if necessary, we
shall fight for years and, if necessary,
alone.

Then I would like to submit one
other thing. More than what we do,
it is for Britain ang America today to
do a little heart-searching. They say
from housetops that they want to
preserve democracy at any cost. Here
is a country which has the traditions
of democracy; here is a country which
has passed through the teething trou-
ble of democracy. This democra-
tic country is passing through certain
troubles, certain difficulties. Yet 80
far as the democratic traditions are
concerned we refuse to break away
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from this pattern; we want to sustain
that pattern for today, tomorrow and
the day after. This border conflict
may be an isolated incident some-
where but it is a challenge to those
countries which shout from their
housetops about defending democracy.
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The aim and ambition of Pakistan
is not this. They do not want the
Rann of Kutch. They want to pro-
voke us. Either we take all the
Indian Army to the Rann of Kutch by
being demoralised and say that every-
thing is bad, we must concentrate
on that and there should be our army
to stay there and get stagnated; or,
we should be provoked into some re-
taliation which may again provoke
Pakistan to have counter-retalialion.
We know, we are not going to In-
volve ourselves in that kind of maze.
We know the psychology of Pakistan.

But I would certainly say to
America and Britain, who want to
preserve democracy, that it is to them
that Pakistan has thrown ‘this chal-
lenge, not to us. Pakistan wants to
test their nerve and how they stand
up to this situation. Pakistan' says
from the housetops that they have
not committed aggression. When Shri
Krishna Menon reminded the House
that they 'say that their tanks had
not been deployed but Indian tanks
had been deployed, I was thinking
whether we have brought our tanks
from Lahore. '

Therefore, at this moment we must
accept this challenge with dignity,
with force and with compassion also
and we should not be provoked to
make statements which may destroy
our dignity to a certain extent.

Mr, Deputy-Speaker: Shri Prakasb
Vir Shastri. '

Shri J. B. Kripalani: May I request
Sir, that I may be given a few
minutes?

Mr. Deputy-Spemker: I will give
you.
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st T W ARy SoTeas oY,
qfFRar &1 WET TW &9 OF 0¥
B Fgu A g N feamgr &
o zgd Wy 7@ srear @ WE
&R ® OfftaE & sy § 39
Wt frorr /7 ¥ @Y W I X WA
fasre &7 dar sifer 5 oifdcaw &
¥ § 1 YA 2 0T aF T T[]
Wi § ¥B F T WA
AE I qHT ®T gAY

WG TIEF A 8T & @A g
I gug %), o« qff qrfeeaw ¥
fegsi &1 A G werfaam gwn
I IR §EIC (g 9% GG aY FX
R & | ofsam § gvag § g@d
W& WA I 7 T F1, G FTOHI
S aeE & =" F QFTIAT | W@ FEH
£ il gwyafr qa ag g 5 gy
2519 WS F¥ET €W § § WHT T
¥}I9 1695 T FT HAFA g1 94T
o LA & garC dmTEE ¥ Yga g
qfessft der & oY Avat arfewaTT ST
T T § AR WA T & fepras
% greg § WAl gfer & am 9%
w1 faar @Y 8, 9% Wi T B 99
¥ oY TE VI § | TFT AN T A A
¥ oformeasy gardl dwradt Gar &
farae a1 et ¥ qrfseamT ST HCaw
T3 g SEEEg ¥ ¥ ToReE, S
W gEY Al T BT T FaA 599
¥ grafu & §© Wiws T AERag
1951 ¥ 1961 3% %0 ¥ g fAa1 ¥
TS dgd a7 WU 18 sfawa g,
wa fF il F1 Al agi 9X 26
gfawa & fgae & @ 1 =0 & ifamay
& T F1 g qUTET 91 aFar @ F ag
9 Y AR ¥4 8a A WIHHAT  FTAAT-
faat &3 N dd T Q@)
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%<8 & qayd wgraw off fgratag
NAFTag wgr g7 fF g a &
1960 ¥ WRE &1L FY g fear
T, AT g T F) AaEmt
&1 gg afwrw @1 i 5w awa s=ad),
1965 ¥ gaTr ¥ FgT 9T T A
RN ToEIE & eaqrans & nfwrar-
#r famfedi 1w guaer, AP
T ged gFEa § gAsiNeger faa,
afew ofead s &1 afawo
faelt ywx g Al g | oW A #
AT gAR el oo & &
iRy AR far s Fagsa &
A ga gy, I I ERT GA X A qAT
Fm f& oiffram sowiz & 9
¥ Ao O gew W aAT qFT G, W
guE! & & aF a g, fow F Faw
Zq feeq %1 BiF FT /K ¥ G0 T8F
WA q § & g1 & faweay € 1
g v facge st A g f5 s
¥ A #ud! qgF aA T @ MK
WRT AERIE S TFTH adr @ o
& wa & o gl 7 TR Y W
T FOAUT & diam & qifezam@
FTHIT § JTE AT @ TIF F TR
Wrastarg
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T F98 & Wt 73 %7 feafa @,
I ¥ qiffam @wifas &9 § A
¥ fafa & gwfagd fe s~edmT @
o qg #Ie gL 9T FT WGIH F I
[T QWA |1 AT g, w9 6 Wi w
WA wuF w8 W AT ¥ g AW
TS FT TAT § | T AT i
w1 arfewr garg wsgr Al ¥ Faw W
feaifeT arY 22 /9 F T AT,
s ff gaTy Brer garg wgr ™ ¥
W &g gard W S q O
W & wfaf@d wndg & & g
Wi Frar am g, 9 f& 3@ wie
qifeam ¥ wodt afeaai @ Wit § ¢
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affr @ sl & e
oY wreTg Jamt 7 forg o 1 afwg
fearg sRTayagamr A ag &
FRA TR TaAITET SEHB WS
faq forg fear &1 ofw faar g, o
ferg w7 e W AT AR WA
faatfeat & =y &0

9 & g § WT &7 e qrfEEarr
AR & & #Y AR fgamar =rgar §
g5l wifawr Wk fofmar &
Hfean gwaeEl #§ qrfe@™ J a8 =R
fear fs W &1 qoeraT gfe wE
t O @fad 5w #r gfe & fo fae
WL FTiaq fFur sma 1 qifesarT
X T aF fRw H AR Ed W
TASARTAT F1 IHTTAT F1ET | A HHAA
¢ 5 #50 % 1 qeaml ¥ fio @t
W FE FTOT g1, q@T T T HIA
g W ¢ & sifaar sidw & a1
qfeeara &9 S & rara T &1 i
FT AEAT 8, 9 F1 ww weAtar
FI% HT IHHI 9T 98 A T F T
& wu w4, s Wi, #Y ATenl-
qET QX WY T qI w7 IWTE 99 |
™AW g W afewe ® 9=-
wEETTAE T &Y Y Ao §, 97 o &
geAmsl & @ & 1w afeww &
gEifeaY, e wgE, A7 A qEAEY
wAgfa § X fow &1 & @ s w=w
I31 @ & 39 F1 oY g fawy w1 F g
gfez & @ T@AT Wy |

a9 a9 yawar g, 9@ ¥ 3 w9
TR ® §@ UG [EAARTAL FT
foffFart TR @@ AR W™
oY W gET &1 qg (AT
aFaey AT % AT Wi g 3w A |0
FAM I THF G FXAITZ AT | §F
& faq & I & qnygaT AT wgar §

9% TF & |19 Y oy & faRw way,
g " W waw WA A & 7g W
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TET W £ & g w9 3w @
F aqre, o ;W H 1§ q9e 79 ¥ TV
¥ TR &7 qeqd 9E @ g, a1 &
AT G0H FT 7 8IS | wAWg gieaw
favafaara & Iugemfa & s A%
R FIA  GAW FT A FT TG gAT |
oot feult wrorer #1 wefFgl 9T
werg Afen favafaag & aewi
I A wWE HEe AT mar frw &
®F IAC FAW A1 fau qar & o =91
g€ @ g F1f ATy aw @Y, aw
AW F FTAEC A OWREC q I
qT Fafaa FW it a|

AT gray ¥ § aTE #Y oy,
feeett, & fawe aTer Fw Wl 9al A
Afadt & aX # fadiw &7 & $© w7
TR § | [H T A A G g 3@
e o fw weger & gew ¥
ft T ¥ e ™ o s
qal #1 T@ W wrE-faQd @ g
affa o ff et ¥ gD @A ¥
qx frrer @ & o & s Y ey
¥ W@ AR T @ S A e
o gt faerar § 1 SEEw & w9
¥ e wega FT TEATE | @R
WU Hadl, = e, s Yqrer-amEr
§ @l FT qEW @AFW 9 WG, )
I qAT T HaAT A g welt ¥ ey
g¢ S ¥ @& fua ewemwe #
SETfaa g & | W9 o § fF e A
AT HIET AT §9T WS TF BT a
a1 & ag ST wvgar g 5 o
T W ey ¥ fay | M 4,
fora & <ar weft o qz-Het @ faww
waWia AT F WO JAT ST ¥ AT FT
WA 7 TG THR AT BET FY SO
NS ux faig wrar FTafaa g )
@ fr arg ? x@ & wemar & @ To{y
w1 ¥7 of B o1 & fag @ @
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[t sFTerET o]
qr, g & ag ¥ oF fauy o ¥ &2
gu femmo w § 7 W A oA ¥
oy guraT A @ E, SAF NG
oF oy wigfa s sx @ & 1 &
g f&% WA AETT g qEIH A 9%
Wramd | gEag Mo g 2w ¥
T 58 IF ¥ qorg afvae §, fow
oF AT I WITAF FEAA FAT F
s iT WItq qTRIT & Gy A
fovie ®9 & 917 F7 721 8 |

TITA F g9ty AAT AT FT q0fE-
AT FYATE F AT A MT FEAT
AreAT g | mfseaTT & wegafy, AT
KT, 79 & =19 A7 THHFT AL §,
A9 § a8 39 TG 9T 99 @ &, foag
TrER 9T A SAT 4T qg® gl
¥y fged 9T 3@ § gluwe
FT o, fFT 719 §8 amd® T #
afes fome o gurdy 39 g3t o gfis
fiFg gu dor /T AT TR § g AT A
qA AR FAT | AW qg WY BT A
wWEFFa@EefH AR FA Y
I8 I WIEE g3t 9¢ qrfeeqr
At F @A g FEI qfFET WA
angT faa-Tegt & g Wi WX
& qA gg-fatm &1 g™ q WA
oT 39 faat 1 = ® &7 FT W@
FER & faaw 7 ¢, o & gardy
feafa fve oot @ Sow F @ 9@
Wiad wEawsar @ I 5 § f
g araaa & fawfawr &1 2w 1 s
Y ¥ s =fge

TH F TS ATHT H Fig 30 ATfRQ R
I qF AT G T TF ¥ WY arfeear-
At Fare F A F §, T I WG TER
qiffeara ¥ frdY W< #1 A
@ & fag daT i @ WA g
ez difs e wx @ Al
o gu N a7 aww e wnfgq fF
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F8 T FHAT FIT F9D FT gHAT & T4
d fwmwd N8 afeam &

FOHR W g2 § | g QT ¥ e
TF & d 9T A1 HT 9T § W |
wd  TEY &Y awar g |

fora awg e Foor afay &1 seamE
AFL AT & 99 I, I9 a9 ZE
T 3T WY wex oy fw owr poor, qw
gataa & afey w1 9w @t #5701, Afe
AT T @Y RT Al W WA F
@ ¥ @ig afw 7w
off e agigy wE ¥ ¥ gy weer
ATEAT §, o R gWIR AW F wu At
g, & w9 mffea & aq @ F3,
afer 37 dffwt &1 w7 w7, famr
qfidat T g fawar a7 7€ § arfs-
T & GTE ATT FOT A AT I FT
TIATT F4T |

TYA FFAT F1 qEIE Y AIT WY
I §T § UF AT fame w7 ¥ f@Ar
wga § f& ofsears & amm gm0 #r
T GXFT FgRTAT Tfgd o
FTOHIT T HTHAT & FHG o
aaTg & 9 | 5 IT9 O A fF Ay,
FITHIT X AT &7 /WA g,
T g WOAT B agT oAt 9l o
aiefY S & oY T fr ag A wEo S
qF T% § 741 § | TKE & ATH & AR
fow & ot 2¥ew | IFH AT ST F wT
f& 0 ot v & 5 fgrgeam s
BT FTOAIR A W T g8 § 7Y F2-
aar & 1 W gifesETA A STER
9T gwar fear & Y fegmama w oot
P TR F TR FAST H GowT Awigd |
Tz WY qug FRT AT 7@ § 1 AR /e
e 1 TET A & fa=T s ifgd

FAL AT BT & X AT 7w g
& s s fem Ry & | 9 Ae
e ax gfaut I F9mar IR [its
ZH qEFAT ¥ qOT TG F qT9 [HAAY
w AT
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o ¥ ¥ 9o T wdll § OF A
FF FT TN O A1gar § | F =vgan
g % ag tw a9 # G ar €9 ) fow
gfeql ¥ gt e wv W a¥ar 74T g
AR AT § TG G AT FT FAT H AT
AT A AW € qTOd § ) AR W
1A F agd gU Tawar ot i § e ww
JF TR S wedT gra e w1
ZAT A WIT & ARG WX 6T FF
sfqss® qaqr waHa @I e | 36 favam
F AT 9T qH F1 4 FgA1 ¢ (F oG
e T & 619 e % gy fxar
2 A T ¥W ¥ 77 qifeears F1 OET OF
e we7 & forad s sga wie arfs-
wE F wTEE JAT Oy ¥ o ag 5
#T w17 f fegrgeara a7 wiw 7 38MT |

sit gware fa¥ (wOege) @ S-
taet wgRy, AT fog wge § gw oyt
a< faa @ & < form wgis & q@ grow
¥ agq Y W 2,39 fgafas § F qa8
98N Tg FEAT AlgaT g f® wrfeqa |
%8 W faw & ¥z o7 gafad grar
fear fr ag g0 da ¥ TG FT AR )
i fad aifeeara & ArTeve ¥ AwT
BT AT FTEIC F g 9g fergea &
fody wpeitaa dar Y § 1 KBS RETH
T g7 T gW TifFETE F q1q wquA
@I T 1 I TET TH FATHT 47 | ATHA
qiffea® ¥ @ g F w9 {9
1 § fr ag awman § fs g &t
i F ¥ o Wk woe dn far
TR IggRe Mg frmmg o s
fasger 71 & IR aTY HOEH { TFT I3
§ o fogay i & fa fegema
TgT q% TH w0 934, fow & fodr
fergmm & A #1 UF wATgaET WK
CEITET I A B FAT T84T | qTf-
N 1 CHY TS F1ATT &) q9aT & €F
fad I & 791 we W & e
i ®) Ty ¥ ey W T &
¥ fegeam & qrew g & far
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¥ gt g 5 79 ¥ gEm W)
fewre wxr sgafmasm &, & ag
W mAar § f6 agi ot faomw ®
MENT & drc 97, foame
F AR WX, 9z aga qA@Ea & | AfwA
e qEvR fergmm 31 aggR 3
Iawt fenre w7 & & A N af@r
T arfea & o9 g 99 gW 99y
agg 9T § | g9 faafasr & swreey
Y Fa7 FTAT 8, A # A€ FAr g,
At oF ar & g7 Y fovar st awar
¥ 3o oAt & gt avama gni wi arfs-
A ¥ O gar ed g7 § forad e
qg T® HI4IT IST JTUIAT | I8 |I9qT &
& axara & faafas ¥ 9 3o wifa<-
A g1 A §© afweara w1 e fasr
T Y arfeeara gfaar & ame 39
g qF |
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FQ q1G qG1 A1 J1fed fF ag
74T FUZ qIfFETT ¥ ATET HE ¥ qgA
g *1aw frar § ag gak fod qataq
T 179 q9 GFaT g | AfweT arfeera
F W gH F Faar wigy fFoag
gTQ gufeendt § i wrer SN Faer
F TS 9T ZH AT § 1w WOAAT
a7 fergeam # 9T arwaax g
Zhw & fay wu & fag o &3t |t
I9F g qifFe F A wavde
awe & fog w9 § ag fggena &1
AT R A IAF IfAATH g IT F
34T AT A A Wiy § | qriwear w fagAr
B § ag I7 Few 9T 3 § 931
Mfeat I a1 TEHA HA< G Ay ITH
qraT gdT § | " afeeE 1 60
TR ¥ sqrer AT fgegEa ¥ 34
T § § orgi 9T g A A T B
qordl Tt &, a7 g A9 g A A
7% aifaw @At g, 73 g AT Friq
1§ worer @ar § 1 afeeTd S |=ar
wifey fr g% agtet Iw & T3, fw Fawy
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[t grow fae)

W NI ¥ ORg A9 qI 9gA TH A
X ¥ | ww fgegrena gafed @Y awdm
gmetfrmaadar gl gw Iy 9 f%
qEN A | T qiiEEE 9T Qg
A THZ FT W 2W A AF AT FY TG
g | wr arfeeeTa A 60 T T K w0
o fegrgear & g woz 9T § | EWE
T G B TFAT § THH! WEAE Wy
qE ¥ ST A §

S flamaegmaea g & &
I STg A AT E wgf ¥ qufevear a1
Qi 7 ©: |1 & BES 9T | I F7
& TF WIHT 99 I fZed ¥ muq 9%
STaT & a1 agt & W g & f T At
w1E a1 78 ¥ 1 SAY SOY g AR ¥ W
W feeeft & amw oy 9y § aw gArg
axar § fF s o mar @ | qgt g A
TR WA E 1w F
fea oiffm= & adf =@ § afew
qfFamfrga ¥z g 1 A gaaea &
g Wear g fF i ¥ feaet A
o frare W & gL & | wieEw
¥ St FT ST § Agi W e X
T gorAt 42T # g€ @ | ag Ao wmw
VTS qrfEETT wOR RS SEE A
¥ qRAT ¥ afE RO, wpEEs
WA@Y FF I F ot F agrgy
feamt & fa¥ 7€ qeftag der g 1 &
T St & goAT € wgen wgan g
WA 3T Y FY gfgac }E Q@ gw I
®t qifee & Wi & forqet g7 9@
AT 6T §

Q% ¥ & Sur weadt ¥ S qvgar
& f& w1 a% 97 T3¢ T Yo To Fho
o gfew ot | fedft g ox fod
gferw 4t WX faret g 93 dYo qo fle
¥ firelY orrg 9% TgE TH T EH )
TRIMT I 4, A AT AT T |
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o forg g & greng § 997 gwwy aHT
faefte<t srfaTgstw ar fasied aT Wt
A ST KT Al | Forwd € I
97 SRl #t WY @, agt F afew w7
Wrgagomar g fe o aw ag @
B oY, Sferer o arer f2AT wgr 1 A
t 71f 7Y g gwar | Wied wEws
¢ 5w < ® F3a S 1 ogw A
faeitedt smTaTsSw T/ a1 faeiedr
wifrad 9t § ST FwreE g qifw fort
e & awg § ag faetedr g &
fequrm @ fro s s | g & @
qew A § ogi 97 AR 9x qfw g,
g F uR W g v & wer
ard7 o7 faeed Woiew & 1 W@
fod & goman § f5 o & fag-
qua ¥ |t ardd &1 gfaw g reAr
qATfaa T8 § | oY § o) T A AT
gfear 71t favia & wiT faeiedr sfs-
a9 F Y I F @AY

T o ferge iy fasiedr
¥ F1E 79 gL A AT TG I WIEHY
T qT AT FemT g § | o meit 9
av wrafag} # sq ofewe s R
W A nfesT W AT w1 6N,
W AT Y T w90 5 Jgwr o
wTEdT A & fgy o

qifsca s O @ § ey
oA qPYT qERl & et daT Y &
ag TF Qa1 wigeT § N 6 g Wi
§9X O I AT g ¢ WAF I
fergea & farem < & awwtar fiean
t 1 I W A wwEEr A &, 9w
w e gwesT A 8, SEr W
fegiensit ghedt 78) § | tF axw qifs-
™ famre) § 327 § g90 avs ag A7
& @19 Sl ST § o) W o &
fod qa¥ a7 w9 § ag S gEwdt
gt
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& war & sz Agan § fF o
qifeeaTd & @ 9 & A9 § @AT
IR § | Tifem w W gwIR A1
YT & AT ¥ T@AT AfEY | A)Y wEAr
"I ATET 9T §3 Y § IAAT I
wt # g i fergea wx wifeeara s
¥ @ | A war orfreaTd /g qrgar
gmEgdamgam T manr §
AFATA qrfheaTa ®1 GO FIF & qwar
¢ f gw qdr oig ezrEw 71 & fog sig
9 qifeare O 1% 31 S 0

18 hrs.

Shri J, B. Kripalani: It is very deli-
cate and anxious times through which
we are passing, and I have been told
by many a wise man that at such a
time people should be careful about
the words that they utter, but I sub-
mit that it is at such a time that truth
sghall be told. Truth cap injure no
cause. What Pakistan has done is not
of so much concern, but the patiern
of aggression is the same with which
we are familiar in the case of China,
and the pattern of our reaction also
appears to be the same,

We allowed China to aggress on
our land. We thought that it was a
democratic nation, that what had hap-
pened there was only an agrarian
revolution, and that it was a progres-
sive Government that had been esta-
blished. We thought that Tibet had
a reactionary, medieval and feudal
Government, and we thought that the
Tibetan people would be better off
under the Chinese than under the
Dalai Lama. Therefore, not only did
we recognise the nominal suzerainty
of China over Tibet, but we convert-
ed that into sovereignty of China
and ourselves began to call Tibet the
Tibetan region of China. It is not
that warning voices were not uttered,
but no heed was paid to them.

Then we had a Treaty in 1954, and
then we did not do anything about
our borders. We had no talk with
the Chinese about our borders, snd
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three months after that, the aggres-
sion of China began, which culminat-
ed in 1962 in a fullfledged invasion of
India. We were sleeping all the time,
We believed, and it was said in this
House, that China had no military
designs, that China was a peacelul
country. We said Hindi Chini bhal

bhai.
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In 1962 our President went to NEFA
and he, who is not supposed to take
part in politics, was constrained to
say that we had been negligent and
complacent. This was in the casz of
China, but we cannot say that it has
been otherwise in the case of Pakis-
tan. Pakistan never made its inten-
tions secret, it spoke of them from

the housetops,

If then we were not careful, then I
say that it is not only negligence but
it is culpable negligence. 1 remems-
ber once Mahatma Gandhi had in-
advertently signed a document which,
when he brought before the working
committee, we pointed out as his mis-
take, You will be surprised, and the
House will be surprised to note
that he said that “I am a badmash to
have signed that document.” When I
remonstrated with him, he said those
in whose hands the lives of millions
of people lay, if they make a mistake,
it is not a mistake but it is a sin. It
is immoral. This was his attitude.
What was our reaction? About China,
we repeatedly said that not an inch of
our sacred soil will be given to the
Chinese though we ought to have said
that we could have given them a few
acres of land to bury their dead. But
we did nothing of that sort. Three
years have passed, and we are nego-
tiating and negotiating, and we were
told that we will negotiate till the
bitter end. The bitter end is this:
that they have occupied what they
wanted, -

As regards Pakistan, in 1956, Pak-
istani police forces invaded this very
area which is in question today, and
they were driven away by our police.
Was it not time then for our
Government to rouse itself to the
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troubje that would come in future?
It was a very sensitive spot. It is an
area jn which half the year you can-
not move on account of the flood and
the monsoon and the sea-water com-
ing in. Though it is said that the
Pakistanj armies are today in a higher
position than ours, I ask, what is
that higher position. There are no
Himalayan mountains there, 6,000 ft or
8,000 ft. I think the hills that they
occupy would be little bigger than
the hills we have round about Delhi.
And yet we cannot dislodge them.
Why? We are unwilling to use
our air arms to drive them out.
It could be a question of a few hours.
But we cannot do that, and wWhy we
cannot do that, only the Government
knows. We have not built up an
aerial force that is requisite, ang yet
tt is the same thing as happened in
the case of China. We were told,
however weak we may be in the
Ladakh areas, we are very strong in
the NEFA area, and then it was said,
“Let China be swept away with a
broom.” Today, I am very sorry to
say that our Defence Minister has
spoken certain words. What does he
say? He says I am able and we are
able to take both China and Pakistan
together. I wish our Ministers talked
a little less and thought a little more.
It will be more helpful to the country
not to talk in these terms.

Our Defence Minister is a Maratha.
He must remember that Shivaji,—
Chatrapati—did not talk. He talked
with his Bhavani sword. That was
the language in which he talked, and
it was with that that he brought to
the knees the greatest empire that
existed in those days. It is not with
words that we fight: but it is only
with words we want to bring about
the peace of the world. 1 am sorry
to say that we are considered to be
the greatest humbugs going on in the
world. Our words have no relation
to our deeds. What we say is for
public consumption and not to be
acted upon. I am sorry I have to use
these words, But it is in such critical
times than a man iz called upon to

APRIL 28, 1965

attack on

11736
Kutch border (M)

speak the truth that is in him. Re-
member what Lloyd George said in
1940, when bombs were falling over
London. (You will please allow my
neighbour to read it, because I cannot
read in this light).

Shri Nath Pai (Rajapur): Lloyd
George said:

“Will anybody tell me that he
is satisfleq with what we have
done about aeroplanes, tanks,
guns, especially anti-aircraft guns?
Is any one here satisfied with the
steps we took to train an Army
to use them? Nobody is satisfied.
The whole world knows that.”

Shri J. B. Kripalani: The whole
world knows that. But we do not
know.

It is good that the Prime Minister
should call for the cooperation of the
400 million and odd people living in
India. It is gooq that he should call
for the unity of the country. May I
humbly submit to him, before you call
upon this country to unite and co-
operate, does the Government co-
operate with the people? Coopera-
tion needs two sides. If the Govern-
ment cooperates with the people in
their difficulties, the people will also
cooperate with the Government. Let
the Government cooperate with the
people in giving them food, clothing,
housing, education and other primary
necessities of life; ang they will see
that the people will rise as one man,
as they rose in 1962. But how did
you utilise their enthusiasm? 3 years
have passed and you did not do any-
thing. You do not expect the people
to rouse themselves always for a
cause which you have no intention of
pursuing any further. It was said in
this House that we will negotiate and
negotiate to the bitter end. The bitter
end is that China occupies what she
wanted. The bitter end with Pakistan
will be that Pakistan will occupy what
it has occupied. I am afraid we will
be where we are, talking and talking
of peace in the world, helping other
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countries as if we can bring about

peace. There was a little arrange-
ment between nations about atom
bombs. There was some check put

upon them. Who put them? It was
America and Russia. Where were we
then? It was they who brought about
some little control over those arma-
ments. We must realise our position.

know what for our co-
operation is wanted. Is it wanted for
corruption, inefficiency, negligence?
When Government are not able to take
away the evils that are gating into the
very vitals of the nation, when they
do not want to cooperate with the
people in these things, they want us
to cooperate in some higher fields.
They want unity of the country. This
Government will have the unity of this
country the day that the Cabinets are
united, the Congress is united and the
Government are united. Each Cabi-
net in this country ig divided into
those who are dissidents and those
who are ministerialists—the ministers
are dissidents and the non-ministers
are ministerialists! Is this the way to
rule the country? You ask for unity.
You will get it. Let the Congress
unite, ang then the country will unite
the next day as it was united before
independence.

Let us

Shri N. C. Chatterjee: Mr. Deputy-
Speaker, amongst clash of words we
should not cloud the issue. The real
issue is: at this critical hour when
India’s integrity is in danger should
we respond to the Prime Minister's
appeal? What is hig appeal? His
appeal is that all sections of the House
and all sections of the country should
stand by him, the Defence Minister,
the Government and the military
forces. Sir, our answer is that we wil)
sink all unessential differences and
we will stand by the Prime Minister
and by the Cabinet, on one condition
that he shall declare unhesitatingly
that there shall be no pursuit of the
old policy of futile appeasement of
Pakistan.

Sir, in this House ] had the privilege
to move the Kashmir Resolution and
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I remember, when Shri Jawaharla:
Nehru was the Prime Minister sitting
opposite me, I strongly deprecated the
bungle that our Government did in
ordering the cease firee When our
valiant Jawans had practically cleared
the whole country and Kashmir was
to be completely free from the free-
booters who had invaded the territory,
shortly before that the unfortunate
ceasefire order was issued and today
Kashmir is still in danger and one-
third of the territory is in hostile
occupation. The Kashmir bungle is
still troubling us from time to time.
Therefore, we are terribly afraid of
the policy of appeasement.

11738

Sir, after Tukergram fell, after it
was illegally conquered and occupied
by Pakistani forces, I had the privi-
lege to preside over a big convention
called by all sections of the people at
a place called Karimganj in Assam. I
was there along with some other
Members of this House—Shri Kamath
wag there and there was also Shri
Tridib Kumar Chaudhury—and after
the conference I came back and
reported to Shri Lal Bahadur Shastri
who was then the Home Minister. I
told him, for heaven's sake take stern
action, take strong action. I was
told to do it, by responsible Assam
leaders. I had the privilege to appear
for the Assam National Congress
before the Boundary Commission. I
pleadeg before that Commission that
India—Assam—should get Tukergram
and Karimganj. Although I ullimate-
ly succeeded, it was my regret to find
that due to our pusillanimity at least
2,50,000 illegal Pakistani infiltrations
have taken place. That was done
because there were some people high
up in the Assam Administration wheo
were helping them. I came to see
Shri Shastri and asked him to beware
of it. I asked him to seal the border.
I asked him to throw them out and
not to allow them to remain, I also:
went to the Prime Minister and
reported to him. But, Sir, time was
wasteg and no action was taken.
Time was wasted in deciding whether
it should be a brick-built masonry
wall or a corrugated iron fencing.
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They were very soft to the Pakistani
infiltrators and now they are more
than half a million or neariy one
million, and we are faced with al
these difficulties.

Therefore, what we say is be clear
in your policy that you will eject the
aggressors. Declare that there shall
be no mercy, no confabulations over
it. I am sorry to say, in spite of my
great respect for Shrimati Vijay
Lakshmi Pandit, that she was very
unfair to the Opposition. Sir, we
in the Opposition yield to none
in our hatriotism, in our adberence to
India's territorial integrity, We yeild
it none in the Cabinet, none who adorn
the Treasury Benches, in our pas-
sionate adherence to maintain India’s
territorial integrity. But this is not
the way to do it. We have faith in
our army. We have faith in our
jawans. But this policy should go.
"This policy of appeasement, this policy
.of vacillation, this policy of indecision
should go.

Sir. I do not want to rake up the
past. You know this has happened
with China. The real trouble is not
in Kutch. I shall, Sir, with your per-
mission read out a report from the la-
test Hindustan Times.

It says:

“East Pakistan troops massed on
both Bengal and Assam border.”

"They are possibly following diversion-
ary tactics, Coming to this particular
area, it is absolutely wuseless even
though they are massing troops there.
Our report is that the Chiness generals
angd Chinese officers are operating in
East Pakistan and helping the align-
ment of the troops. Thep what is the
-report from Calcutta:

“Although there is a period of
~nmparative clam along the West
Bengal East Pakistan border since
the Chief Secretaries’ Conference
in Dacca, the news has now rea-
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ched here that the East Pakistan
Government has mobilised the
troops on Rampur and Jalpaiguri
border.”

Then, there is a very big concentration
of troops aear Beru Bari and other
areas. Anything may happen there.
It is quite clear that they are pursuing
the Chinese tactics, the peculiar stra-
tegy of China,——coming and occupy-
ing our territory and then telling us
“there will be cease-fire, we will with-
draw, you also withdraw”. We have
to withdraw from our own territory.
This is acquiescence in aggression, As
a student of international law, I un-
hesitatingly say that the outrage that
Pakistan has committed can in inter-
national law be described as an act of
illegal free-bootery; it is nothing but
international brigandage. It must be
quite clear to all right-thinking men
and it should ha exposed thoroughly.

There should be no compromise, no
vacillation, no indecision, no more
attempts at confabulation or confe=-
rence unless they are completely
thrown out from the areas they have
illegally occupied. Possibly, this is
only diversionary tactics. Next the
attack will come on NEFA, or West
Bengal or Assam from East Pakistan
where troops have been mobilised and
massed. Assam also is in great danger.
Rather, both Assam and Bengal are in
danger, ang it is much more serious
than this Kutch affair. After all, this
is really a new strategy and the
Chinese are behind them. The Chinesze
Generals, who are good adepts in thal
art, there are actually helping them,
they are mobilising them and they are
advising them. That greater danger
and menace must be met,

We are with the Prime Minister; we
are with the Defence Minister. We have
faith in our Jawans; in their valour,
in their courage, in their patriotism.
But there is only one condition, that
you shall not be deflected from your
duty by the pursuit of the old policy
of senseless appeasement,
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Shri Lal Bahadur Shastri: Mr, De-
puty-Speaker, Sir, I have heard with
great interest and attention to the ape-
eches of the hon. Members, and I must
express by gratefulness to them for
the support they have extended to the
Government for the policies they have
to pursue, It will give us added
strength in our resolve to face the
present gituation. And I would very
much like to appeal to them once
again that what they have said will
certainly be kept in mind, and we
would go ahead with what we have
decided to do in this regard with firm
and courageous determination

1824 hrs.
[MR. SpeARER in the Chair]

Some hon. Members have referred to
our basic international policies. I do
not want to go into them at present.
They could be considered or dealt with
at some other appropriate time How.
ever, I must say that our policies are
well thought out and, as far as we can
see, they are in the best interests of
our country.

Shri Ranga: Question,

Shri Lal Bahadur Shastri: We have
our friends, both in the West and in
the Eastt We have the best of rela-
tionship with our neighbouring coun-
tries, except of course, with China and
Pakistan.

I feel that our basic policies are im-
portant, whether it is of non-alignment
or of peaceful co-existence, disarma-
ment and peace, because what is im-
portant is that we must preserve our
freedom and independence and these.
policieg do help ug in maintaining our:
freedom of action and also in our
thinking we can and we will remain
fre~ and independent. This is most
important because when we are pass-
ing through a transitional period of)
our history it is absolutely important
tha we must keep in mind as to what
our attitude ig going to be towards our
own problems as well as towards the
problems which are facing the world.
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We have pursued the policy of peace
taroughout the world s¢ far and our
late Prime Minister succeeded a num-
ber of times in averting difficult gitua-
tions, crises, in the past. Of course, it
placed India on the map of the world;
but that is not so important. What is
!mportant is that India wag able to
make its own contribution towardg the
maintenance of peace in the world.
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Some hon. Members have referred
to our failings. I do not want to deny
it completely or say that what they
said was wholly incorrect, but now
we are faced with a particular situa-
tion and we have to face it boldly and
squarely. Whatever the situation and
howsoever we are placed, we have no
doubt that we will try to meet it and
meet it in the best manner possible.

Pakistan has created a very serious
situation for us, but, as I said this
morning, I do feel that, even in the
present situation, if Pakistan would be
willing to the proposals which Pakis-
tan herself had made some time back
and to which we had given our accep-
tance, that is, the proposal of cease-
fire and the restoration of status quo
ante, we will be prepared to meet and
talk. What would be the result of
our discussions, one cannot say.

ot ar ;927 frA A A wrgw
g1 STET |

Shri Lal Bahadur Shastri: But if
our talks and discussions could prevent
a major violent coflagration, it would
be good for us and for the world, In
any case, I would certainly like to
avoid it so that this does not escalate
into awar. However, it all depends on
Pakistan as to what their attitude is
going to be.

Pakistan has been saying that it is
we who have made the aggression.
This is absolutely wrong and baseless.

oft gevw W AW AT TEF
Trofas faedr & )
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Shri Lal Bahadur Shastrl: 1 would
like to tell the world that India is en-
tirely within its own borders. We
have not gone an inch or entered into
the territory of Pakistan even by an
inch. But what Pakistan 'has been
trying to preach to the world is just in
accordance with the kind of propa-
ganda and publicity they make, half
truths and, if I might say so, full un-
truths and untruthful propaganda—of
course, we cannot compete with Pa-
kistan in that matter.

However, what they have been tell-
ing, as I said, is wholly incorrect and
wrong and we fully known what our
position is and where we stand.

I would like to say that if Pakistan
still sticks to her present attitude—
well, there is a limit to patience—
we will certainly have to meet the
situation as firmly and as effectively
as possible I still might say, let us
hope for the best. But if we are
faced with this menace, the menace as
is exists today, we will have to fight
this menace with the utmost strengtn
at our command,

oft WY : oF gaTe ¥ FHTAT AEAT

weu WEE o @ O

Wt aTEY ; waAT & o ¥ fag @
faatzues s Wz FT FANT ;W F@
g7 oot & gelta F A ¥ faamws
TR T g 7 far #X | g8 9. .

weuw WEAW : 9q W1 §5 ATEY |
sit wrTh ¢ g fae, wEET SATE

fax far T8 @gw &1 A waw T @
ITAT R
Mr. Speaker: The hon. Member

would sit down.

Substitute Motions Nos. 2, 3, 4, 8, 10,
11 and 12 are for disapproval of policy.
Does any wmover wish his subs-
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titute motion to be put separately? No.

I shall now put all of them together
to the vote of the House,
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The Substitute motions were put and
negatived,

Mr, Speaker:
Motion No. 9.
it separately?

There is Substitute
Am I required to put

Shri Nath Pai: Yes.

Shri Lal Bahadur Shastri: I accept
Substitute Motion No. 9.

Shri Nath Pai: It may be read out.

Shri Hari Vishnu Kamath: [ would
request you to ask the House to pass
it standing ag was done in November,
1962,

Shri Ranga No, no.
Mr. Speaker: The question is:

“That for the original motion,
the following be substituted,
namely:—

“This House, having considered
the situation arising out of the
repeated and continuing attacks
by the armed forces of Pakistan
on the Kutch border, places on
record its high appreciation of
the valiant struggle of the
police force as well as
of men and officers of our armed
forces while defending our fron-
tier and pays its respectful hom-
age to the martyrs who have laid
down their lives in defending the
honour and integrity of our
motherland, and with hopes and
faith this House affirms the firm
resolve of the Indian people to
drive out the aggressor from the
sacred soil of India.”

The motion was adopted.

Mr. Speaker: After the acceptance
of Substitute Motion No. 8, Substitute
Motions No. 1, 6 and 7 are barred.

sft firerr qzAtow (grawyge) ¢ 7
wqT 2
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it fema qzamae: ag £ 21 0
37

Mr. Speaker: They are barred. They
cannot be taken up, The House now
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stands adjourned to meet again tomor-
row at 11 a.m,

11746

18.35 hrs.

The Lok Sabha .then adjourned
till Eleven of the Clock on Thursday
the 29th April, 1965/Vaisakha ¥
1887 (Saka).
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